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BEFORE THE NATIONAL GREEN TRIBUNAL (SOUTHERN 7Z0NE) CHENNAI
ORIGINAL APPLICATION NO. OF 54 OF 2016 (SZ)

IN THE MATTER OF:

Suo Motu based on the news item published in
The Hindu dated 08.03.2016 titled

“Lake in heart of Bengaluru City turns” Graveyard for fish™. ... Applicant(s)

V/s

Government of Karnataka

and Ors. ...Respondent(s)

REPORT OF THE JOINT COMMITEE FILED BY CENTRAL POLLUTION
CONTROL. BOARD (CPCB) WITH REGARD TO HON’BLE TRIBUNAL ORDER
DATED JUNE 10™, 2021

. S. Suresh, Son of Sh S.R. Sathyanarayana. Hindu, aged about 59 years, having office at the
Regional Directorate, Central Pollution Control Board, 1%'& 2" Floors, Nisarga Bhavan, A-
Block, Thimmaiah Main Road, 7" D Cross, Shivanagar, Bengaluru — 560 079 do hereby

solemnly affirm and sincerely state as follows:

2. That I am presently working as Scientist ‘E” & Regional Director, Regional Directorate
(South), Central Pollution Control Board (hereafter called as CPCB), Bengaluru and
have been authorized to file the present report. I am fully conversant with the facts of the
case and hence, competent and authorized to depose and swear the present report as

under:

That the Hon’ble National Green Tribunal (Southern Zone). Chennai in O A No. 54 of

98]

2016 vide order dt June 10. 2021 directed the Joint Committee to provide further
progress report regarding  implementation of the recommendations and suggestions of
the Joint Committee by the respective regulators. Accordingly, the Joint Committee
conducted a review meeting with respective regulators on July 12, 2021 and carryout out
inspections and monitoring on July 28, 2021 and August 03, 2021. The Joint Committee

report is enclosed as Appendix.
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4. Out of four members of the Joint Committee, three members from CPCB, KSPCB and
Tashildar - Bengaluru North have signed the report. As one of the members is from
BBMP and the joint committee in its report estimated an environmental compensation to
impose on BBMP for non-compliance of the discharge standards, the signature from the

joint committee member from BBMP is awaited.
Signed and verified on this on September 16" , 2021 at Bengaluru.

g - S\N\,U\/\/\\_
\
COUNSEL FOR DEPONENT & '3\

CPCB

S. SURESH
REGIONAL DIRECTOR
CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE (SOUTH)
MIN. OF ENV, FORESTS & CC, GOVT. OF INDIA
BENGALURU - 560 079. MOB : 9480672128




REPORT OF THE JOINT COMMITTEE SUBMITTED BEFORE THE HON'BLE
NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAI IN THE
MATTER OF O. A. 54 OF 2016 (SZ) (SUO MOTU BY NGT V/s. GOVT. OF
KARNATAKA AND OTHERS) REGARDING POLLUTION AND MASSIVE FISH
DEATH CAUSED IN ULSOOR LAKE, BENGALURU DUE TO INDISCRIMINATE
DISCHARGE OF SEWAGE

1.0 PREAMBLE

The Original Application (O.A.) 54 of 2016 (SZ) is a Suo Motu case taken by the Hon’ble
National Green Tribunal (NGT), South Zone, Chennai based on the news item published in
“The Hindu” dated 08/03/2016 titled “Lake in heart of Bengaluru city turns graveyard for
fish”. In continuation, Bruhat Bengaluru Mahanagara Palike (BBMP) filed Interlocutory
Application (I.A.) 28 of 2019 (SZ) to implead them as additional respondent stating that they

are the persons who are in charge of development and maintenance of Ulsoor Lake.

In view of above, the Hon’ble NGT, Southern Zone, Chennai vide Order dated 19/02/2020

directed the following

“09) ... it is appropriate to appoint a Joint Committee comprising of the Deputy
Commissioner of Bengaluru (Urban), Senior scientist from Regional Office of Central
Pollution Control Board (CPCB), Bengaluru, Karnataka State Pollution Control Board
(KSPCB) and the Commissioner, Bruhat Bengaluru Mahanagara Palike (BBMP) to
inspect the area in question and find out the source of pollution and persons who are
responsible for causing pollution, whether the additional fourth respondent had taken
any steps to implement the recommendations made by the KSPCB in their reply filed
before this Tribunal on 26/09/2018, the present stage of the lake and also suggest the
remedial measures to be taken to restore the lake to its original position, in respect to

sewage treatment and dumping of garbage and illegal encroachments if any, in the lake.

(13) Central State Pollution Control Board will be the nodal agency for co-ordination

and for providing the necessary logistics for this purpose .

In compliance to the above order, the Joint Committee comprising of the following members

was constituted:



S. No. Name of Member

Department

1. Sh. G. Thirumurthy
Additional Director

Regional Directorate
Central Pollution Control Board
Bengaluru

2. Sh. S. Madhusudhan
Senior Environmental Officer —
Bengaluru City

Karnataka State Pollution Control Board
Bengaluru

3. Sh. K. Ravi
Executive Engineer (Lakes)

Bruhat Bengaluru Mahanagara Palike
Bengaluru

4. a) Sh. Shivraju, KAS
Tahsildar - Bengaluru North

b) Sh. Dayananda Bandari KAS
Asst. Commissioner —
Bengaluru North

Deputy Commissioner Office
DC Office Bengaluru Urban
Bengaluru

Based on the field inspection, analysis results of wastewater, groundwater and surface water
samples collected and verification of the official documents furnished by the concerned
departments, the Joint Committee submitted a detailed report dated 10/08/2020 to the

Hon’ble NGT.

The Hon’ble NGT considered the Joint Committee report vide order dt 10/06/2021 directed

the following (Annexure 1):

“(4) Both the counsel appearing for the State respondents and Pollution Control Board
wanted some more time to file further action taken report as directed by this Tribunal.
The committee also wanted some more time for filing further progress report regarding

the implementation of the recommendations and suggestions made by them by the

respective regulators.

(5) Considering the circumstances, we feel that some more time can be granted to the

committee as well as to the official respondents to file their respective further progress

report and action taken report.”

Consequent of transfer of Sh G Thirumurty, CPCB, Sh. S. Madhusudhan,
Shivraju, Tahsildar - Bengaluru North the following officials were nominated from the

respective departments to the Joint Committee:

KSPCB and Sh.



l\?c;. Name of Member Department
1. | Smt Sowmya D Regional Directorate
Scientist D Central Pollution Control Board
Bengaluru
2. | Sh. B S Murulidhara Karnataka State Pollution Control Board
Senior Environmental Officer - Bengaluru
Bengaluru City
3. | Sh. K. Ravi Bruhat Bengaluru Mahanagara Palike
Executive Engineer (Lakes) Bengaluru
4. | Sh. Balakrishna, KAS Deputy Commissioner Office
Tahsildar - Bengaluru North DC Office Bengaluru Urban
Bengaluru

2. STATUS OF MEASURES IMPLEMENTED AS PER  JOINT COMMITTEE
RECCOMENDATIONS

In compliance to the order, as per the decision of the Joint Committee, the Nodal Agency,
CPCB addressed letters dt 02/07/2021 to the concern officers of Madras Engineering Group
& Centre (MEG), BBMP- Strom Water Drain (SWD), BBMP — Lakes, Bengaluru Water
Supply and Sewerage Board (BWSSB) and KSPCB to furnish the information to verify the
compliance. The Joint Committee members conducted a meeting on 12/07/2021 at CPCB,
Regional Directorate, Bengaluru with the officials of BBMP - SWD, BBMP — Lakes,
BWSSB and KSPCB and reviewed the status of implementation of the recommendations
made by the Joint Committee in the report dt 10/08/2020.

On 28/07/2021 and 03/08/2021, the Joint Committee members along with officials of
concerned departments inspected Ulsoor lake and STPs, ETP, Storm Water Drain in the
catchment and verified the measures implemented by concerned departments to comply
with the recommendation of the Joint Committee. During the inspection, wastewater samples
from the outlet of 2 MLD STP operated by BWSSB at Ulsoor Lake and 100 KLD STP
operated by Madras Engineering Group & Centre were collected with the help of CPCB and
KSPCB staffs. The water samples were collected from three locations at Ulsoor lake and
combined storm water drain C-100 near Gurudhwar. The water and wastewater samples
collected were analysed at Central Laboratory, KSPCB, Bengaluru and sample of storm
water drain was analysed at Laboratory of CPCB, Regional Directorate, Bengaluru for the
parameters such as pH, Total Dissolved Solids (TDS), Total Suspended Solids (TSS),



Biochemical Oxygen Demand (BOD), Chemical Oxygen Demand (COD

and Fecal

Coliforms (FC). Subsequently, Joint Committee meeting was held at CPCB, regional

Directorate, Bengaluru on 06/09/2021 and reviewed the measures implemented by concerned

departments.

The status of measures implemented by stakeholder departments as per the recommendations

and suggestions in the Joint Committee report dt 10/08/2020 are as follow:

2.1 Status of measures implemented by Bengaluru Water Supply and Sewerage Board

(BWSSB)
S| | Suggestions of the Joint Committee Measures implemented
in the report dt 10/08/2020
1 | To operate the existing STP of 2 During the inspection by the Joint Committee

MLD at its full capacity with a
compliance to  the
Standards, so that additional 0.5 MLD

can be discharged to Ulsoor Lake,

discharge

may adequate to maintain loss of
water due to evaporation, infiltration

etc.

on 28/07/2021, the STP was operating at 1.8
MLD capacity. The daily flow meter readings
recorded by BWSSB during June and July,
2021 were verified. It is observed that from
01/06/2021 to 08/07/2021, STP was operated
at an average capacity of 0.9 MLD and in the
range 0.94 MLD to 1.52 MLD.

During 09/07/2021 to 27/07/2021, the STP
was operated in the range of 1.7 to 1.9 MLD
capacity and average capacity of treatment
was 1.84 MLD. The records of flow meter
readings at the outlet of the STP form
01/06/2021 to 27/07/2021

Annexure 2.

is enclosed at

It is reported by the BWSSB that remaining
0.20 MLD of sewage will be treated in the
STP by modifying the inlet arrangements
within one month i,e 31/08/2021(Annexure 3).
The recommendations of the Joint

Committee are partially complied.




4. Every month, KSPCB is monitoring the quality of treated sewage discharged from

the outlet of the STP. The grab sample was collected at the outlet of the STP on

28/07/2021 in presence of Joint Committee members and samples were analysed at
KSPCB Laboratory.
The analysis results of the treated sewage collected from the STP on 01/03/2021,
01/04/2021, 03/05/2021 by KSPCB and during Joint Committee visit on 28/07/2021

are as follow (Annexure 4):

Concentrations in treated wastewater at the outlet of
Parameter Standard the STP
01/03/2021 | 01/04/2021 | 03/05/2021 | 28/07/2021
pH@25°C 5.5-9.0 7.0 7.4 7.8 7.2
BOD (3days @
<1 . 2 ) .
27°C)(mg/L) 0 5.0 6 5.0 5.0
COD (mg/L) <50 55 545 67 35
TSS (mg/L) <20 12 2.0 6.0 8.0
Ammonical
< . . .
Nitrogen (mg/L) 5 27.1 2.74 3.0 1.0
Total Nitrogen <10 37.0 5.69 7.0 3.0
(mg/L)
) Less than
Fecal Coliform
4 3 3 3
(MPN/L00 ml) 100 27x10 33x10 23 x 10 14 x 10

The results show that the treated sewage is not complying with the discharge standards

with reference to COD and Fecal coliform.

The recommendations of the Joint Committee are not complied.

To identify all the missing links and
illegal discharge of wastewater into
storm water drain and also to
complete all the works taken up with
respect to upgradation / rehabilitation
of sub mains and lateral sewer lines
by December 2020, as committed to
stop 17 MLD flowing in the Storm

Water Drains during dry weather.

1.

In order to prevent sewage flow into storm
water drain, BWSSB proposed to install 20
works under wastewater management zone
and 16 works under maintenance zone to
upgradation / rehabilitation of sub mains and
The
undertaken by BWSSB are enclosed at

lateral sewer lines. list of works

Annexure 5.

It was reported by BWSSB that as on
31/06/2021 out of 36 works, 34 works were




completed and remaining 2 works are
proposed to complete before December 31,
2021 by maintenance Zone.

3. On 3/08/2021, the Joint Committee members
from CPCB and KSPCB visited the site and
verified the status of compliance and

observed that 34 works were completed.

4. The flow in the combined storm water drain
(C- 100) at downstream of Ulsoor lake near
Gurudhwar was monitored by the officials of
BWSSB using float method in presence of
committee members during dry weather on
3/08/2021. The details of the flow are
enclosed at Annexure 6 and photographs at
Figure 1 & 2. The average flow in the storm
water drain during day time is 5.18 MLD.
This shows that there is reduction of
approximately 12 MLD of sewage discharged

to the storm water drain.

5. The grab sample of water was collected from
the storm water drain  on 3/08/2021 and
analysed at CPCB laboratory (Annexure 7).

The analysis results are as follow:

Parameter Concentration
pH@25°C 7.6
BOD (3 days, 27°C) (mg/L) 69
COD (mg/L) 114
TDS (mg/L) 368
TSS (mg/L) 26

The analysis result shows that partially
treated/untreated sewage is mixed in the storm

water drain.




The recommendations of the Joint Committee

are partially complied.

To ensure the implementation of
Notification No. FEE 316 EPC 2015,
dated 19.01.2016 issued by Forest,
Ecology & Environment Secretariat
w.r.t. installation of STP and reuse of

Treated Sewage.

1. BWSSB vide notification No.
BWSSB/C/CAO-S/4138/2015-16, Bengaluru
dt 25/02/2016 and amended vide notification
No.BWSSB/CAO-S/ 5008 /2017-18 dt
21/2/2018, mandated installation of STP and
Dual Piping System in following buildings as
per Regulation 4A of Bengaluru Sewage

Regulation (Annexure 8):

“No water supply or sewerage connection
shall be granted by the Board on the
application of owner or builder or occupier of
new Building Projects, unless sewage
treatment plant is established and facilities for
reuse of treated effluent by providing dual
piping system one for toilet flushing purpose

and the other for all purposes in respect of;

i. Residential buildings consisting of 20 and
above apartments or measuring 2,000 m?
and above whichever is lower; or

ii. Commercial building measuring 2,000 m?
and above; or

iii. Buildings of educational institutions

measuring 5,000 m? and above. ”

2. The BWSSB reported that 34 numbers of

buildings have installed individual ~ STP as
31/06/2021 (Annexure 3). The details of
numbers of building in the catchment of Ulsoor
lakes mandated to install STPs are not
furnished by BWSSB.
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The recommendations of the Joint Committee

are partially complied.

To ensure the
BWSSB (Rain Water

Regulations 2010 and subsequent

implementation of
Harvesting)
amendments w.r.t providing rain
harvesting structure by the owner or

occupier of the residential building.

1. As per the
Sewerage Act, 2010-72A,

occupier of a building having site area of not

Bengaluru Water Supply and

every owner or

less than 216 m? or every owner who propose
to construct a building on a site area of not less
than 108 m? shall provide the rain water
harvesting structure for use or ground water
recharge (Annexure 3).

2. BWSSB reported that around 1661 numbers of
buildings have implemented the rain water
harvesting system as on 31/06/2021. Further
the details of numbers of building in the

catchment of Ulsoor lakes mandated to install

rainwater harvesting system are not furnished

by BWSSB.

The recommendations of the Joint Committee

are partially complied.

To avoid laying of Under Ground
Drainage (UGD) lines & manholes
within Storm Water Drains and also to
execute work with an approval of
BBMP — Storm Water Drain Division.

BWSSB reported that UGD line are laid in Buffer
zone, if Buffer zones are available along the
SWD.
are laid inside SWD after obtaining approval by
BBMP —SWD (Annexure 3).

In case if there is no space, the UGD lines

During the inspection of the Joint Committee on
03/08/2021, it was observed that UGD lines were
laid in the buffer zones and at a few sites, where
space in buffer zones were not available, UGD
lines were laid inside the SWD.

The recommendations of the Joint Committee

are complied.
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2.2 Status of measures implemented by Bruhat Bengaluru Mahanagara Palike (BBMP)

Sl

Suggestions of the Joint Committee
in the report dt 10/08/2020

Measures implemented

To
debris / solid waste from wetland and

remove accumulated floating

main water body of Ulsoor Lake.

During the visit on 28/07/2021, the Joint
Committee observed that floating debris/solid
waste from wetland and lake were removed.
Lake and wetland are regularly maintained. A
small quantity of debris were observed in the
wetlands (Figure 3 & 4). It was reported by
BBMP that the debris and floating material
enters the lake during wet weather/rainfall

through overflow from the storm water drain.

The accumulated floating debris/solid waste
from wetland and main water body of Ulsoor
Lake are removed by BBMP. It was observed
that the records of quantity of floating debris/
solid waste removed from wetland are not

maintained.

The recommendations of the Joint Committee

are complied.

To provide / install appropriate screen
to arrest entry of floating matter at
each stage i.e. Secondary drain to
Primary drain, at regular interval may
be of 1000 m in Primary drain. Also to
develop system to remove
accumulated debris from the screen on
regular interval to protect and improve
its functionality, also ensure disposal

of debris removed to SWM processing

1.

The screens at regular interval  in primary

drains and outlet of secondary drains to

primary drains are not installed.

Silt traps in primary and secondary drains are

not installed.

Pilot drains are not provided in the drain bed.

The recommendations of the Joint Committee are

not complied.
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facility. In addition, a section of 0.8 M
width and 0.6 M depth pilot drain
shall be constructed at the middle in
all primary and secondary drains to
carry dry weather flow and will help
in collecting / removing solid waste.
BBMP  may

explore  deputing

scavengers for supervising and

removing of solid wastes from the
drains. To provide silt traps at
appropriate locations in the primary
and secondary drains to avoid
carryover of silts to the Lakes and

easy removal from the drains too.

4. As the records of BBMP, annual

maintenance contract for removal of debris and

per

silt from SWD is given to a firm M/s Yoga &
Co, Bengaluru
09/04/2019. The copy of the work order is
enclosed at Annexure 9. The records of silt

for 3 years vide work order dt

removed and disposed are not maintained by
BBMP.

5. Marshalls were appointed in 198 wards of
BBMP to monitor and avoid disposal of solid
waste into SWD. The copy of the work order

dt 28/12/2020 furnished by BBMP is enclosed

at Annexure 10 and it shows contract period
was expired on 01/01/2021. The work order or
records for existing contract are not furnished

to the Joint Committee.

The recommendations of the Joint Committee are

partially complied.

The existing screen provided to arrest
entry of floating debris into wetland
inadequate and BBMP has
planned to install floating screen for

found
the same. The committee of the
opinion that the entry of water during
wet weather is nothing but a diluted
wastewater /sewage and carries lot of
organic wastes along with it. The
existing treated sewage from BWSSB
STP (2 MLD) and MEG STP (100
KLD) may be adequate to maintain
the water level of Ulsoor Lake. So, it

is suggested to replace the existing

1. During the visit of the Joint Committee on
28/07/2021, it was observed that the

provided to arrest entry of floating debris into

screen

wetland is replaced with 24m wide floating
barrier (Figure 5 & 6).

The recommendation of the Joint Committee is

complied.

2. The existing weir is not replaced with sluice
gates to stop entry of diluted sewage into the
wetland and Ulsoor Lake.

3. As per the records furnished by BBMP,

under 15" finance Commission pertaining to
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weir with sluice gates to stop entry of
diluted sewage into wetland / Ulsoor
Lake.

solid waste management infrastructure
development in BBMP jurisdiction, provision
of Rs. 400.00 lakhs is made in the Action plan
to provide trash barriers for selected lakes to
avoid the solid waste entering into the lakes.
The copy of 15" finance Commission Action
plan highlighting the provision made for
installing trash barriers is enclosed at Annexure

11.

4. The floating debris in the wetland and
characteristic of water in storm water drain and
lake, indicates that during wet weather and
rainfall, overflow of storm water drain carrying
diluted wastewater /sewage is discharged to the

wetland.

The recommendations of the Joint Committee are
not complied.

The treated water from STPs shall be
discharged into wetland structure after
complete cleaning to act as polishing
process for removal of remaining
suspended solids and biological
oxygen demand making the water
more hygienic and environmentally
safe before release in to main course

of Lake.

During the visit of the Joint Committee on
28/07/2021,
wastewater from STP is discharged into a wetland

it was observed that the treated

prior to the main course of lake (Figure 7).

The recommendation of the Joint Committee is

complied.

To provide Cascade Aerators for

discharging treated sewage into
wetland helps in removing odour due
to Hydrogen Sulfide, if any. Also

micro bubblers and fountains may be

1. During the visit of the Joint Committee on
28/07/2021,
aerators for discharging treated sewage are not

it was observed that cascade

installed.

2. As per the records furnished by BBMP, under
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planned by ensuing available D.O., if

required.

15" finance Commission pertaining to solid
waste management infrastructure development
in BBMP jurisdiction, provision of Rs. 400.00
lakhs is made in the Action plan for installation
of diffused aerator systems in Ulsoor. The copy
of 15" finance Commission Action plan
highlighting the provision made for installing

trash barriers is enclosed at Annexure 12.

The recommendations of the Joint Committee are

not complied.

To install online monitoring system to
assess the water quality of Ulsoor
Lake on real time monitoring basis at
appropriate location. Until installation
of online system, BWSSB may start
monitoring pH, DO and Temperature
on daily basis along with STP

monitoring records.

1. The online monitoring system to assess the
water quality of Ulsoor Lake on real time

monitoring basis is not installed.

2. BWSSB is not monitoring water quality
parameters such as pH, DO and Temperature of
Ulsoor lake on daily basis. Records of
monitoring were not furnished to the Joint

Committee members.

3. Online effluent monitoring system at outlet of
the STP is not installed. As per the records of
BWSSB, tender is invited for installation of
online monitoring system at the outlet of STP
to monitor quality of treated sewage prior to
discharge. The copy of tender document is

enclosed at Annexure 13.

4. Daily, BWSSB is monitoring pH, BOD, COD,
TSS, ammoniacal nitrogen, nitrate nitrogen,
total phosphate, TKN and fecal coliform in
treated wastewater at the outlet of the STP prior

to discharge to the wetland. The monitoring
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result from 01/06/2021 to 27/07/2021 are
enclosed at Annexure 14 . It is observed that
fecal coliform in treated wastewater is
consistently reported as <100 MPN/100ml,
whereas the analysis results of the samples
collected on  01/03/2021, 01/04/2021,
03/05/2021 by KSPCB and on 28/07/2021 in
presence of the Joint Committee shows that the
concentrations of Fecal coliform are 27 x 10%,
33 x 103, 23 x 103 and 14 x 103 MPN/100 ml,
respectively. This shows that the BWSSB is

not carrying out the analysis properly.

The recommendations of the joint committee are

not complied.

To renew the consent issued by
KSPCB under the Water (Prevention
& Control of Pollution) Act, 1974 for
operating Slaughter House and 50
KLD ETP immediately. To upgrade
and operate the ETP complying to the
effluent discharge Standards and also
to recycle the treated water for
slaughter house washing/cleaning
purposed. The effluent generated from
mutton stalls located within slaughter
house premises shall be treated in ETP
and not to dispose directly into UGD.
Also to implement the Notification
No.PCB/WMC/SEO/2013-14/6271
dated 05.02.2014 issued by KSCB as
per the Guidelines for Slaughter
House prepared by CPCB

1. BBMP has not applied for renewal of consent
for operation of Slaughter House and 50 KLD
ETP from KSPCB and it is in operation since
30/06/2009 without valid consent to operation
from KSPCB. KSPCB has issued prohibitory
order dated 19/04/2013.

2. As per the records of KSPCB, KSPCB has filed

the criminal case 1065 of 2013 in the Hon’ble
High Court of Karnataka against the BBMP
authorities during 2013 for noncompliance and

case is under hearing stage in the Court.

3. KSPCB has formed a Watch Dog Committee

for slaughter houses on 18/02/2014 consisting
of BBMP, KSPCB, Animal Husbandry and
People Associations for regular monitoring of

compliances.

4. KSPCB has inspected the unit several times

and issued directions dt 29/07/2017 and
25/06/2020.
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5. The KSPCB inspected the slaughter house on
16/06/2021 and observed that the effluent
generated is partly diverted to ETP and
remaining is bypassed through open drain to
the BWSSB sewer. The inspection report of the
KSPCB and sample analysis report are
enclosed at Annexure 15. The analysis report of

the sample collected at the outlet of the ETP

are as follow:

Parameter Concentrations | Standard
pH@25°C 7.1 55-9.0
BOD (3 days, 162 350
27°C) (mg/L)

COD (mg/L) 645 250
TDS (mg/L) 2338 2100
TSS (mg/L) 40 600
Chloride (mg/L) 796 600
Sulphate (mg/L) 102 1000
Fluoride (mg/L) 0.2 15
Phenolic BDL 5.0
compounds(mg/L)

Hexavalent BDL 2.0
chromium  Crb*

(mg/L)

Ammonical 1.0 50
Nitrogen (mg/L)

Cynide (mg/L) BDL 0.2
Oil and Grease BDL 20
(mg/L)

Zinc (mg/L) 0.13 15
Iron (mg/L) 2.13 3.0
Copper (mg/L) BDL 3.0
Nickel (mg/L) BDL 3.0
Total Chromium BDL 2.0
(mg/L)

The treated effluent at the outlet of the ETP is
not complying with the discharge standards
with reference to COD, TDS and Chloride.

6. The Joint Committee members from CPCB
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and KSPCB inspected the ETP operated by
the  Slaughter House on 28/07/2021. The
slaughter house was in operation and the ETP
was not operated scientifically. Aerators and
pumps were rusted indicating that the ETP is
not operated regularly. There was no
discharge from the ETP during the inspection.
The ETP operator informed that only after
6.00 PM effluent will be treated in filtration
unit and discharged. It was observed that the
connecting pipes to filtration unit were
dismantled (Figure 8 - 10). The effluent was
stored in the ETP. There was no any
improvements in the status of operation of the
ETP compared to the observations made
during earlier inspections by the Joint
Committee and KSPCB. BBMP has not
implemented any measures to improve the
condition of the ETP.

The recommendations of the joint

committee are not complied.

2.3

Status of measures implemented by Department of Fisheries

Sl

Suggestions of the Joint Committee in
the report dt 10/08/2020

Measures implemented

To prescribe appropriate physio-chemical
and biological parameters in the contract
/ agreement to carryout water quality
monitoring while appointing contractor

for fishing.

As per the records of Department of Fisheries,
the contract for fishing is given to Fisheries-
cooperative society on lease. The lease has not
carried out water quality monitoring

periodically.

The recommendations of the committee are
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not complied.

To carryout study of bio accumulation of
heavy metals in some tissues of fishes in

Ulsoor Lake.

Department of Fisheries has conducted the
study on bioaccumulation of heavy metals in
fish through Karnataka Veterinary, Animal and
Fisheries
Hebbal,
Bengaluru. The report states that the heavy

Fisheries  Sciences  University,

Research and Information Centre,
metal in fish tissue in Ulsoor lake is below
permissible limit. The report is enclosed at
Annexure 16.

The recommendations of the committee are

complied.

To maintain the cleanliness of the Ulsoor
Lake and disposal of aquatic plants by pit

composing method or any other means.

During the visit of the Joint Committee on
28/07/2021, it was observed that cleanliness of
the lake is maintained . The debris, solid waste

and eutrophic plants are regularly removed.

The recommendation of the committee is

complied.

2.4 Status of measures implemented by Madras Engineering Group and Centre

Sl | Suggestions of the Joint Committee in Measures implemented
the report dt 10/08/2020
1 | To apply and obtain Consent (CFO) for | The Joint Committee inspected the 100 KLD

discharge of effluents under the Water
(Prevention & Control of Pollution) Act,
the Air

(Prevention & Control of Pollution) Act,

1974 and emissions under

1981 for operating & discharging of

treated from KSPCB

sewage

STP installed by Madras Engineering Group
on 28/07/2021. MEG has not
applied for Consent for Establishment and
Operation from KSPCB for

installation and operation of STP and discharge

and Centre
Consent for
is

of treated sewage. The STP operated
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immediately.

without valid consent.

The recommendation of the committee is

not complied.

To operate the ETP complying to the
effluent discharge Standards and not with
discharge treated effluent directly into
storm water drain. Shall lay a pipeline to
discharge treated sewage with cascade
aeration system in Wetland of Ulsoor
Lake. Also to install flow meter and

maintain proper records of the same.

1. The treated sewage is discharged to the

storm water drain from the outlet of the
STP. The grab sample was collected at the
outlet of the STP on  28/07/2021
presence of Joint Committee members by
KSPCB and CPCB staff and samples were
analysed at KSPCB Laboratory. The

analysis results of the treated sewage

in

collected from the STP are as follow

(Annexure 17):

Concentrations
Parameter Standarg | " treated

wastewater at

outlet of STP
pH@25°C 5.5-9.0 75
BOD (3days @

<10 8.0
27°C)(mg/L)
COD (mg/L) <50 68
TSS (mg/L) <20 90
Ammonical
i 1.
Nitrogen (mg/L) |~ > 0
Total Nitrogen
< .
(mg/L) 10 5.0
: Less
Fecal Coliform
3

(MPN/100 mpy | an100 1 16 x10

The results show that the treated sewage is
not complying with the discharge standards

with reference to COD and Fecal coliform.

Pipeline and cascade aeration system to

discharge treated wastewater to wetland of
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Ulsoor Lake are not installed.

The flow meter is not installed at the outlet
of the STP and the records of quantity of
treated sewage discharged are not

maintained.

The recommendations of the committee are

not complied.

To propose and construct additional STP
to treat additional 4200 KLD of domestic
sewage generated from MEG and stop
discharging untreated sewage into UGD

in time bound manner.

1.

The additional STP for treating 4200 KLD
of domestic sewage generated from MEG is

not installed.

As per the records furnished to the Joint
Committee by M/s Garrison Engineer
(North), the service provider to sewage
disposal of MEG, Bengaluru, proposal for
installing 600 KLD and 300 KLD STPs are
initiated (Annexure 18).

The recommendations of the committee are

not complied.

2.5 Status of measures implemented by Karnataka State Pollution Control Board

Sl | Suggestion of the Joint Committee in Measures implemented
the report dt 10.08.2020
1 | To ensure the implementation of |1. As per the records of KSPCB there are 62

Notification No. FEE 316 EPC 2015,
dated 19/01/2016 issued by Forest,
Ecology & Environment Secretariat w.r.t.
installation of STP and reuse of Treated

Sewage.

units of commercial complexes, residential
apartments, hotels, industries, software
companies, slaughter house, and health care
establishments located in the catchment of
Ulsoor Lake generating 3212 MLD of
sewage and are mandated to install STPs to

treat the sewage generated.
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Out of 62 units, 37 units have installed
individual STP/ETP to treat 60% of the
wastewater generated in the catchment. The
treated effluent is reused for secondary
purposes.
STP/ETPs in 37 units.

KSPCB is regularly monitoring

Remaining 25 units are discharging the
untreated wastewater into UGD with the
permission of BWSSB due
constraints. KSPCB has issued letters to 25

to space

units for installation of individual STPs
(Annexure 19).

The recommendations of the committee are

partially complied.

Out of 62 units, only 37 units (59.67%)
are provided with STP / ETP to treat the
wastewater generated and the remaining
units are permitted to discharge untreated
wastewater in to UGD with a permission
of BWSSB. KSPCB shall reinvestigate &
take appropriate action to install STP/

ETP in remaining 25 units, if applicable.

1.

As per the records of KSPCB, out of 62
units, 25 units are established prior to
notification dated 19/01/2016 and are
discharging the untreated wastewater into
BWSSB UGD. The same sewage/effluent is
being treated in the

BWSSB.

STPs operated by

KSPCB has issued letters to 25 units of

commercial complexes, residential
apartments, Hotels, industries, software
companies, and health care establishments

for installation of STP and reuse of the

treated effluent (Annexure 20).

The recommendations of the committee are

partially complied.
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3.0 WATER QUALITY OF ULSOOR LAKE

The Karnataka State Pollution Control Board is monitoring Ulsoor Lake water quality
every month under  National Water Quality Monitoring Programme and the Board’s
Programme. The analysis reports of water samples collected during 01/04/2020 to
31/03/3021 are enclosed at Annexure 21.  As per the report of KSPCB, the water quality of
Ulsoor Lake conforms to designated-best-use classification Class "D" i.e. Water is fit for
propagation of wildlife and fisheries and Class "E" i,e Irrigation, Industrial Cooling,
Controlled Waste disposal. In March 2021, dissolved oxygen level in the lake was in the
range of 1.8 to 4.8 mg/L and was classified as Class "E". For propagation of wildlife and
fisheries, required dissolved oxygen level is 4 mg/L.

The Joint Committee has carried out water quality monitoring of  Ulsoor Lake at three
locations on 28/07/2021. The samples are analysed at Central Laboratory, KSPCB and
analysis reports are enclosed at Annexure 22. The water quality analysis results are as follow:

Water Quality Analysis Results of Ulsoor Lake
Sl | Parameter Concentrations
Location 1 | Location 2 | Location 3
1 | pHat25°C 8.5 8.3 8.5
2 | ECpus/lcmat 25° C 369 367 366
3 | TSS mg/L at 103-105°C 70 68 72
4 | TDS mg/L at 180°C 248 246 244
5 | COD mg/L 164 160 168
6 | BOD mg/L at 27°C, 3 days 15 15 16
7 | Dissolved Oxygen, mg/L 4.2 4.1 4.4
8 | Chloride, mg/L 68 56 56
9 | Sulphates, mg/L 8.0 8.0 8.0
10 | Phosphate as P, mg/L BDL BDL BDL
11 | Nitrate as N, mg/L 35 3.36 3.38
12 | Ammonia as N, mg/L 0.26 0.18 0.14
13 | Total Coliform (MPN/100 ml) 5400 16 X104 16 X103
14 | Fecal Coliform (MPN/100 ml) 410 110X10? 1500
Where,

Location 1 — Ulsoor lake — Near temple
Location 2 — Ulsoor lake — Near fishing centre
Location 3 — Ulsoor lake — Near Kalyani
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The analysis results shows that the water quality of Ulsoor Lake confirms to designated-best-
use classification Class “D” i.e. Water is fit for propagation of wildlife and fisheries i.e. pH:

between 6.5 to 8.5, DO : >4 mg/L, and N : < 1.2 mg/L.

The analysis results show that the water quality of Ulsoor lake has higher concentrations
of BOD, COD, Total Coliform and Fecal Coliform. This indicates untreated/partially
treated sewage is discharged to the lake. The water quality of the lake is not improved
compared to the water quality during the earlier inspection of the Joint Committee in May,
2020.

4.0 OBSERVATIONS

On reviewing the status of implementation of the recommendations and suggestions in

the Joint Committee report dt 10/08/2020, the following are observed:

1. As per the records of KSPCB, the water quality in Ulsoor Lake confirms to
designated-best-use classification Class "D" and Class “E” and there is no

improvement in the water quality of the lake.

2. The BWSSB has increased the present operational capacity of 2 MLD STP to 1.8
MLD capacity and augmentation of remaining 0.2 MLD capacity is in process.
However, treated sewage at the outlet of the STP is not complying with the discharge
standards. It has completed 34 works out of 36 works proposed and remaining 2
works are committed to complete before December 31, 2021. At present,
implementation of 34 works has led to reduction of 15 MLD sewage discharged to

storm water drain.

3. The BBMP is maintaining the lake regularly by removing the accumulated floating
debris/solid waste, desilting of storm water drains and marshals are appointed to

monitor and avoid disposal of solid waste into the storm water drains.

4. The screen at regular interval in primary and secondary drains, silt traps and

cascading aerators are not installed.
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5. The BBMP has not applied for renewal of consent for operation from KSPCB for
operation of Slaughter House and 50 KLD ETP. The slaughter house and ETP are in
operation since 30/06/2009 without valid consent for operation and also discharging
partially treated effluent to storm water drain inspite of directions issued by KSPCB

under the Water Act several times.

6. The Department of Fisheries has conducted the study on bioaccumulation of heavy
metals in fish and furnished the report. It is reported that the heavy metal content in

fish tissues are within the permissible limits.

7. Madras Engineering Group and Centre has not applied for Consent for Operation
from KSPCB for operation of STP and to discharge treated sewage to storm water
drain. The treated sewage is not complying with prescribed discharge standards prior
to disposal. The KSPCB officials visited the site on 13/07/2021 to verify the status of
implementation and compliance of STP. The Joint Committee members also visited
the site on 28/07/2021 and informed MEG to obtain consent for operation. However,

till date it has not applied for consent to operation for the STP operated by them.

8. The laying of pipeline to discharge treated sewage, installation of cascade aeration,
flow meter and  STP to treat additional 4200 KLD of domestic sewage are yet to be

installed by Madras Engineering Groups and Centre, Bengaluru.

9. Out of 62 units located in the catchment of Ulsoor Lake, 37 units have installed
individual STP/ETP to treat the wastewater generated, the treated effluent is reused
for secondary purposes. The remaining 25 units  are established prior to notification
dated 19/01/2016 and are discharging the untreated wastewater in to BWSSB UGD
with prior permission. The same sewage/effluent is being treated in the 2 MLD STP
of BWSSB established at Ulsoor Lake premises.

5.0 Estimation of Environmental Compensation (EC)

Based on the observations, the Joint Committee estimated the environmental
compensation for non-compliance of ETP operated by M/s BBMP Civil Slaughter House,
2 MLD STP operated by BWSSB and 100 KLD STP operated by MEG. The

environmental compensation is estimated based on the pollution index method developed by
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Central Pollution Control Board in the guidelines “Report of the CPCB in-house committee on

methodology for assessing environmental compensation and action plan to utilize the fund”.

The following equation is used for estimating environmental compensation:
EC=PIXNXRXxSXLF

Where,
EC = Environmental Compensation in

PI1 = Pollution Index of industrial sector

N = Number of days of violation took place
R = A factor in Rupees (%) for EC

S = Factor for scale of operation

LF = Location factor

1. EC for non-compliance of the ETP of M/s Civil Slaughter house operated by

BBMP at Tannery Road, Frazer Town, Bengaluru

M/s BBMP Civil Slaughter House and 50 KLD ETP in Tannery Road, Bengaluru is in
operation since 30/06/2009 without valid consent for operation  from KSPCB.
BBMP is operating the slaughter house and the ETP. KSPCB has filed a criminal case
in the Hon’ble High Court of Karnataka against the BBMP for noncompliance and
issued directions dt 29/07/2017 and 25/06/2020. The KSPCB  inspected the
slaughter house on 16/06/2021 and observed that the effluent generated is partly
diverted to  ETP and remaining was bypassed through open drain to the BWSSB
sewer. The treated effluent discharged from the ETP was also not complying the
discharge standards. During inspection on  28/07/2021, the Joint Committee
members observed that the ETP was not regularly operated and effluent was stored in
the ETP.

In view of above, environmental compensation is calculated as follow:

Pollution Index of industrial sector (PI)

The Karnataka State Pollution Control Board has categorized slaughter house into
RED category of industries and accordingly the consents are issued. For red category
of industries, average pollution index is 80. Thus, PI is considered as 80 in the EC

estimation for slaughter house.
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Number of days of violation (N)

The number of days for which violation took place is considered as the period
between the day of violation observed and day of compliance verified by the
committee. The Slaughter house and 50 KLD ETP are in operation since 30/06/2009
without valid consent for operation from KSPCB. During inspection by KSPCB on
29/07/2017, 25/06/2020 and 16/06/2021 it was observed that treated effluent was not
meeting the discharge standards. During the joint ccommittee inspection on
28/07/2021, ETP was not scientifically operated and effluent was stored in the ETP.

In view of this, period of non -compliance is considered from 30/06/2009 to the date

of hearing i,e 17/09/2021. Total number of days violation observed are 4459 days.

Scale of operation (S):
As per the records of KSPCB, the M/s BBMP Civil Slaughter House is

considered as medium scale. Thus, scale of operation (S) for EC estimation is
considered as 1.0.

Location factor (LF):

M/s BBMP Civil Slaughter House is located within Bengaluru city having
population >10 Million.  Thus location factor (LF) is considered as 2 for EC

estimation.

Factor in Rupees (R) (Rs):

As per the environmental compensation estimation guidelines, factor of rupees
may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is
suggested to consider R as Rs 250/- as environmental compensation in case of
violation. As M/s BBMP Civil Slaughter House is consistently violating the discharge
standards and has not obtained consent for operation since 2009, inspite of repeated
directions, factor of rupees R is considered as Rs. 250/- for EC calculation.

Thus, the estimated environmental compensation is
EC (Rs) =80 X 250 X 1.0 X 2.0 X 4459
EC (Rs) = 40,000 X 4459

EC (Rs) = 17,83,60,000/- (Rupees Seventeen crores eighty three lakhs sixty
thousand only)
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2. EC for non-compliance of 2 MLD STP operated by BWSSB at Ulsoor Lake.
BWSSB is operating STP of 2 MLD at Ulsoor Lake and average operational
capacity 1.84 MLD (Range - 1.7 to 1.9 MLD). KSPCB is monitoring the quality of
treated sewage discharged from the outlet of the STP every month. The analysis
results of the treated sewage collected from the STP on 01/03/2021, 01/04/2021,
03/05/2021 by KSPCB and during Joint Committee visit on 28/07/2021 show that
the treated sewage is not complying with the discharge standards with reference to
COD and Fecal coliform. Thus the EC is estimated as follow:

i Pollution Index of industrial sector (PI)

The Karnataka State Pollution Control Board has categorized sewage
treatment plants of capacity >100 KLD into Large scale and RED category and
accordingly the consents are issued. For red category of industries, average pollution
index is 80. Thus, Pl is considered as 80 in the EC estimation for STP.

ii. Number of days of violation (N)

The earlier Joint Committee inspected the STP on 14/05/2020 and verified the
compliance to the discharge standards. The analysis of the samples collected on
14/05/2020 showed that STP was complying with discharge standards except fecal
coliform. Thus the date of first instance of noncompliance observed is considered as
14/05/2020. The period of non -compliance is considered from 14/05/2020 to the date
of hearing i,e 17/09/2021. The number of days violation observed are 491 days.

iii. Scale of operation (S):
As per the records of KSPCB, the 2 MLD STP is considered as large scale.

Thus, scale of operation (S) for EC estimation is considered as 1.5.

iv. Location factor (LF):

The STP is located within the Bengaluru city having population >10 Million.

Thus location factor (LF) is considered as 2 for EC estimation.
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V. Factor in Rupees (R) (Rs):

As per the environmental compensation estimation guidelines, factor of rupees
may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is
suggested to consider R as Rs 250/-, as environmental compensation in case of
violation. As treated effluent is not complying with the discharge standards with
reference to COD and Fecal coliform, factor of rupees R is considered as Rs. 250/-
for EC calculation.

Thus, the estimated environmental compensation is
EC (Rs) = 80 X 250 X 1.5 X 2.0 X 491
EC (Rs) = 60,000 X 491

EC (Rs) = 2,94,60,000/- (Rupees Two crore ninety four lakhs sixty thousand only)

3. EC for non-compliance of 100 KLD STP operated by MEG & C

Based on the water consumption data, the Joint Committee in its report dt 10/08/2020
estimate that 4300 KLD of sewage is generated in  Madras Engineering Group and
Centre campus. Out of this 100 KLD is treated in the STP installed by Madras
Engineering Group and Centre and remaining 4.2 MLD is discharged to UGD system
installed by BWSSB. Treated sewage from STP is discharged to the storm water drain.
MEG has not applied for Consent for Establishment and Consent for Operation from
KSPCB for installation and operation of STP and discharging of treated sewage. The
STP is operated without valid consent. During the Joint Committee inspection on
14/05/2020, it was observed that treated sewage was not complying the discharge
standards with reference to BOD, COD, Ammonia and fecal coliform. During the Joint
Committee inspection on 28/07/2021, again it was observed that treated sewage was not
complying with the discharge standards with reference to COD and Fecal coliform.
Thus the EC is estimated as follow:

Pollution Index of industrial sector (PI)

The Karnataka State Pollution Control Board has categorized of sewage
treatment plants of capacity >100 KLD into Large scale and RED category and
accordingly the consents are issued. For red category of industries, average pollution
index is 80. Thus, Pl is considered as 80 in the EC estimation for STP.
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Number of days of violation (N)

The number of days for which violation took place is considered as the period
between the day of violation observed and day of compliance verified by the
committee. The earlier Joint Committee inspected the STP on 14/05/2020 and verified
the compliance to the discharge standards. The analysis of the samples collected on
14/05/2020 showed that STP was not complying with discharge standards with
reference to BOD, COD, Ammonia and fecal coliform. Thus the date of first instance
of noncompliance observed is considered as 14/05/2020. The period of non -
compliance is considered from 14/05/2020 to the date of hearing i,e 17/09/2021. The
number of days violation observed is 491 days.

Scale of operation (S):
As per the records of KSPCB, the 100 KLD STP is considered as large scale.

Thus, scale of operation (S) for EC estimation is considered as 1.5.

Location factor (LF):

The STP is located within the Bengaluru city having population >10 Million.

Thus location factor (LF) is considered as 2 for EC estimation.

Factor in Rupees (R) (Rs):

As per the environmental compensation estimation guidelines, factor of rupees
may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is
suggested to consider R as Rs 250/-, as environmental compensation in case of
violation. As treated effluent is not complying with the discharge standards with
reference to COD and Fecal coliform, factor of rupees R is considered as Rs. 250/- for
EC calculation.

Thus, the estimated environmental compensation is
EC (Rs) =80 X 250 X 1.5 X 2.0 X 491
EC (Rs) = 60,000 X 491

EC (Rs) = 2,94,60,000/- (Rupees Two crore ninety four lakhs sixty thousand only)
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6.0 RECOMMENDATIONS

It is observed that the recommendations and suggestions made in the Joint Committee

report dt 10/08/2020 are partially implemented by the respective Authorities and the lake

water quality is yet to be improved. In view of above, the following are recommended:

1. The environment compensation of following amount may be imposed on BBMP,

BWSSB and MEG:

1. | BBMP: For operating Civil Slaughter House
Tannery Road, Bengaluru and ETP without
valid consent and non-compliance of the

discharge standards

Rs. 17,83,60,000 /-
(Rupees Seventeen
crores eighty three lakhs
sixty thousand only)

2. | BWSSB: For non-compliance of the discharge
standards in 2 MLD STP operated at Ulsoor
Lake by BWSSB

Rs. 2,94,60,000/-
(Rupees Two crore ninety

four lakhs sixty thousand

only)

3. | Madras Engineering Group and Centre: For
non-compliance of the discharge standards in
100 KLD STP operated by MEG

Rs. 2,94,60,000/-
(Rupees Two crore ninety

four lakhs sixty thousand

only)

2. The Bengaluru Water Supply and Sewerage Board, Bruhat Bengaluru Mahanagara

Palike, Department of Fisheries, Madras Engineering Group and Centre and

Karnataka State Pollution Control Board shall implement all the recommendations

and suggestions of the Joint Committee dt 10/08/2020 in time bound manner.

3. The BBMP shall apply for renewal of Consent for Operation from KSPCB for

operation of Slaughter House and 50 KLD ETP on priority and comply with the

prescribed standards prior to disposal of effluent.

4. Madras Engineering Group and Centre, Bengaluru shall apply for Consent for

Operation from KSPCB for operation of existing STP and to construct an
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additional STP 1o treat additional 4200 KL.D of sewage generated from Madras

Fngineering Groups and Centre, Bengaluru m time bound manner.

5. The KSPCRB shall regularly monitor the compliance of ETPs and STPs operating

in the catchment of Ulsoor Lake and ensure compliance.

)

Smt Sowmyga D
Scientist D Senior Environmental Officer
CPCB KSPCB

s Murulidhara

B =
<)
Sh. K. Ravi Sh. Balakrishna, KAS
Exccutive Engineer (Lakes) Tahsildar - Bengaluru North

BBMP DC Office Bengaluru Urban
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Figure 7: Treated wastewater disposed from BWSSB STP to wetland

Figure 8: ETP at Slaughter house operated by BBMP
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Item No0.15:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 54 of 2016 (SZ)

(Through Video Conference)

IN THE MATTER OF:

Suo Motu based on the news item published in

The Hindu dated 08.03.2016 titled

“Lake in heart of Bengaluru City turns”

Graveyard for fish”. ... Applicant(s)
Versus

Government of Karnataka,

Rep. by its Chief Secretary,
Bengaluru and Ors. ...Respondent(s)

Date of hearing: 10.06.2021.
CORAM:

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE MR. Dr. K. SATYAGOPAL, EXPERT MEMBER

For Applicant(s): Suo Moty by Court.

For Respondent(s): Mr. Darpan K.M. for R1, R2.
Mr. M.R. Gokul Krishnan for R3.
Mr. T.V. Sekar for R4.

ORDER

1. As per order dated 14.08.2020, this Tribunal had considered the joint
committee report with certain observation and suggestion and also the

[1]


Sowmya D
Typewriter
Annexure 1

Sowmya D
Typewriter
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status report submitted by the additional 4™ respondent and then directed
the parties to file further action taken report and posted the case to
28.09.2020 for that purpose.

. Thereafter, it was taken up on 29.10.2020 and at the request of the
committee as well as the party respondents, the matter has been adjourned
to 27.11.2020 for consideration of further action taken report to be filed.
Thereafter, the matter has been adjourned from time to time by
notification and lastly, it was adjourned to today by notification dated
29.04.2021.

. When the matter came up for hearing today through Video Conference,
Mr. Darpan K.M. represented respondents 1 & 2, Mr. M.R. Gokul
Krishnan represented 3™ respondent, Mr. T.V. Sekar represented 4"
respondent.

. Both the counsel appearing for the State respondents and Pollution
Control Board wanted some more time to file further action taken report
as directed by this Tribunal. The committee also wanted some more time
for filing further progress report regarding the implementation of the
recommendations and suggestions made by them by the respective
regulators.

. Considering the circumstances, we feel that some more time can be
granted to the committee as well as to the official respondents to file their

respective further progress report and action taken report.

(2]
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6. They are directed to file their respective reports to this Tribunal on or
before 22.07.2021 by e-filing in the form of Searchable PDF/OCR
Supportable PDF and not in the form of Image PDF along with necessary
hardcopies to be produced as per Rules.

7. The Registry is directed to communicate this order to the members of the
committee and also to the official respondents by e-mail immediately so
as to enable them to comply with the direction.

8. For consideration of further action taken report, post on 22.07.2021.

Sd/-
................................... J.M.
(Justice K. Ramakrishnan)

Sd/-
............................... E.M.
(Dr. K. Satyagopal)

O.A. N0.54/20186,
10" June, 2021. Mn.

(3]
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Annexure 2

16) EURO TEK

s et ULSOOR 2-MLD STP-LAB ANALYSIS REPORT JUNE_2021
“RAW ? 5 el v ] B
, Fow | P | cop | pop | 7ss | Ammomiesl |y prosphue| TRN | PH cop [ mop | Tss | Aumewal | S, | ol Phosphaie | TKN | Fecn Coltorm | pRCiapey | ST | SUETARCD
[unia MLD | o | mgn | mgd | men gl oy 0 RS wel | wen | men mg/l mg/ gl mgh | MENIOO g/ mg/ mg/
|vimsits 2 6585 | 1000 | 350 | oo e : m | (65-85) | <s0 | <10 | <10 <s <10 < =10 <100 <1 3000 - 4500
PCB limits (65.90) <80 <10 <20 <5 <10 NA =10 <100 NA NA NA
01-06-2021 1150 7.6 | 34801340 127.0 22 26 32.0 74 200 25 | 23 1.8 3.0 0.7 24 73 05 3573 3605
02-06-2021 1.240 78 |3350]1290]122.0 24 23 28.0 7.6 260127 | 25 1.6 28 0.5 29 77 03 3558 1587
03-06-2021 1520 7.7 | 34201360 | 124.0 23 24 21.0 7.4 300 [ 29 | 24 1.9 2.7 0.3 2.6 79 04 3615 3648
04-06-2021 LAk 7.5 | 338013201260 21 2.9 26.0 7.2 280 | 25 | 26 1.7 32 0.6 28 82 0.6 3542 3587
05-06-2021 1397 78 |[327.0[1300]121.0 22 22 25.0 7.5 260 | 24 | 27 2.0 31 0.4 2.5 74 0.5 3582 3610
06-06-2021 1.130 7.5 |332.0]127.0]124.0 23 25 24.0 732 2026 | 22 18 29 0.3 27 72 0.7 3567 1597
07-06-2021 1.090 7.7 |3260]1290]125.0 26 23 280 74 210 | 25 | 24 2.1 32 0.5 26 76 04 3584 3598
08-06-2021 1.080 75 320012301280 29 20 26.0 72 2310°1 22 | 26 2.7 29 0.7 24 79 0.6 3543 3562
09-06-2021 1.240 7.7 | 3320|1250 122.0 26 2.1 27.0 75 80| 27 | 23 24 3.0 03 22 83 05 3546 3605
10-06-2021 1.020 79 | 34501280 126.0 27 23 25.0 7.6 301 26 | 2% 19 32 0.4 23 76 03 3574 3619
11-06-2021 1.050 76 349013001240 24 20 28.0 74 300 25 | 24 18 29 0.6 26 74 04 3596 3657
12-06-2021 e 78 [341.0 13401220 26 2.1 26.0 75 280 ] 23 | 27 1.7 32 05 2.5 79 0.6 3607 3628
13-06-2021 1.110 75 |3430([1270] 1250 23 24 320 72 330 | 28 | 26 19 27 03 29 70 0.5 3586 3612
14-06-2021 1o 7.7 | 336.0 [131.0]123.0 24 22 29.0 7.4 300 | 24 | 26 1.6 2.8 0.4 2.7 75 0.7 3574 3605
15-06-2021 1050 | 79 |330.0/124.0[1200 27 25 300 76 260 28 | 2.3 1.9 31 0.7 25 78 04 3582 3619
16-06-2021 1.020 76 |[343.0]1380/129.0 23 2.1 34.0 74 280 | 26 | 24 1.8 32 05 29 82 0.6 3608 1657
17-06-2021 Lols 7.5 13370 126.0| 1250 25 23 320 73 20 1381 27 2.0 28 03 26 75 05 3584 1615
18-06-2021 1015 7.8 |3350(1320][127.0 22 20 30.0 1.6 2850 | 28 | 24 22 3.0 0.5 29 70 04 3607 3619
19-06-2021 1,080 7.6 |[342.0 1280|1300 24 28 29.0 74 210 ] 25 | 28 20 35 0.3 3l 78 0.6 3574 3591
20-06-2021 L0o1o 7.7 | 338012601340 26 2.5 34.0 74 300 | 29 | 24 19 2.7 03 2.6 79 04 3652 3690
21-06-2021 L.100 79 |346.0 [ 13201290 23 27 32.0 7.6 260 | 25 | 22 2.0 3.1 0.5 2.8 73 0.7 3605 3628
22-06-2021 Lon 76 343012801320 25 24 31.0 7.4 200 [ 27 | 25 18 28 0.7 30 76 0.6 3572 3609
23-06-2021 1.020 74 [351.0(1350]126.0 28 22 29.0 76 320 26 | 24 23 30 0.5 2.5 82 0.3 3586 3544
24-06-2021 1120 7.7 | 347013201490 23 19 36.0 79 280 |24 | 27 2.1 3.2 0.6 28 68 0.4 3682 3638
25-06-2021 1.080 75 356013801280 26 2.1 28.0 7.7 250 27 | 3l 1.8 30 0.3 26 70 0.6 3571 3554
26-06-2021 1.040 79 |343.0[1420/ 1340 25 23 34.0 7.6 260 | 26 | 29 20 31 0.5 25 74 0.8 3608 3676
27-06-2021 1130 76 |3520(1360/127.0 23 26 31.0 74 280 29 | 33 22 28 04 24 78 0.7 3542 3609
28-06-2021 1.020 78 | 34501400 | 126.0 21 24 33.0 7.5 2701 25 | 30 19 26 0.7 28 76 0.5 3580 3682
29-06-2021 0.9%0 7.5 |356.0143.0|129.0 25 22 30.0 13 20| 27 | 286 20 25 0.6 23 7 04 3574 3604
30-06-2021 1.0s8 7.7 | 3480 [ 146.0 | 125.0 23 2.1 290 7.4 80| 26 | 25 23 24 0.5 27 80 0.3 3558 3584
Tot.Avg 33348 | 7.7 | 3409|1320 1270 |- 243 2.3 29.5 1.5 279 | 26 | 2.6 2.0 2.9 0.5 2.6 76.0 0.5 3584.4 3614.6
: : : K- . -
PLANT CHEMIST = PLANT MANAGER AE (STP K-Valley - 1) AEE (STP K - Valley - 1)
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L el o oy . ULSOOR 2-MLD STP-LAB ANALYSIS REPORT Jul-21
DAT ' ; T INCET - RAW SERRGE T o i e OUTLET - TREATED SEWAGE
Parameters Flow pn | cop | mon | Tss H::':;: o | TN Pil cop | mop | 1ss ",‘:‘,:’::::;" N'::'"mg':“ n;“;:'m TKN ‘.;f‘h‘:_ g T réﬂ.z
e 1 i DN N R I B G e S T e T : mgt | mgr | menioo | wgr | men | wer
Lhais 2 | esss | to0 | 0 | o | 7 0 | (65-25) <1 | <0 | <0 | <t 3000 - 4500
KSPCR limits 3 : s b (-:6'-5 “ ".D‘Tﬁ LoNA L STe ) =aee NA NA NA
01-07-2021 1.07 78 3420 1420 1330 24 34.0 16 |03 3.0 85 05 3562 3587
02-07-2021 0.99 16 1380 | 1390 1280 T T LN T A 20 | 20 | 24 23 07 28 78 06 3582 3604
03072021 FIEE N T w50 | 10 | 100 20 300 76 280 2.5 20 22 05 32 80 04 3576 3508
Teroraom | 096 77 | 60 | 1420 | 1250 | 24 | 360 75 | 300 27 | 26 21 25 04 30 74 07 3504 3618
Cesoram | 094 | 78 3340 137.0 1280 23 330 76 270 24 | 25 20 27 06 29 78 05 3548 3594
& 06-07-2021 ] [ 77'1707 i "z-iz)-n ) "_T-Km” VE;O f 2 :- T 350 = _;:;"" %0 | 26 E e Ot I el el 0s 32 76 03 3564 3586
07.07-2021 152 11 3320 145.0 124.0 27 R R Y SR PR T I DS O T 73 06 3578 3604
waiaki | 148 |70 | a0 | e o | 23 | »o | 77 | 250 27 29 19 23 03 28 79 04 3455 3590
09-07.2021 1,785 76 340.0 143.0 1320 24 300 73 280 28 27 20 26 05 32 75 07 3562 1587
T leeraom | 1801 78 | 320 1400 | 1250 26 280 15 | 300 AT 22 24 07 3 72 05 3569 1591
e P 1752 | 78 | 330 | 1380 | 10 | 24 | 320 77 250 27 20 19 23 03 28 79.0 04 3584 3608
Tireraem | 1724 79 uso | E:q | 20 | 25 | 200 | 1s 270 24 26 20 28 05 33 750 06 3614 3690
T onaen 1758 | 77 | 3320 1340 | 1270 21 20 74 280 23 24 17 26 07 30 820 05 3574 3594.0
e | 1782 | 73 | 30 | Ti320 | 1280 | 25 w0 73 60 | 22 28 18 28 07 3l 89.0 07 3586 3608 0
1sor20m | 1857 75 3380 1280 1320 23 280 77 250 27 29 19 23 03 28 79 04 3608 3637
" learon | 1886 76 | 320 | 1340 | 1200 24 300 74 270 24 26 16 25 05 34 84 08, Ji 35830 s
17-07-2021 1.894 74 3360 132.0 1250 26 310 72 230 25 2% 19 29 03 3.5 80 05 3562 3580
[ isor2om 1885 79 3400 1380 | 1270 23 200 77 250 29 29 19 23 03 28 79 03 3609 3654
“eoraon | 187 77 3340 | 1350 | 1290 27 300 7.3 270 25 3.0 16 24 05 29 74 07 3572 3584
20.07-2021 1.893 76 3450 1400 1320 24 280 74 20 27 32 18 2.5 04 26 8 05 3504 | 3684
21:07-2021 1.884 75 3380 1370 126.0 26 270 71 250 2.7 29 19 23 03 23 79 06 3566 3578
22.07-2021 1.895 78 3430 1350 1200 24 260 76 270 25 30 2.1 28 05 27 74 04 3550 3582
23.07-2021 1.856 76 3260 1290 1220 21 29 73 240 28 26 18 3l 07 25 79 03 3608 3627
7-2021 1.857 74 3210 126.0 124.0 25 230 72 220 2.3 4 16 Py ) 26 84 03 3504 3635
woron | 1914 77 | a0 1230 | 1280 22 250 74 260 25 22 1.7 29 03 23 76 06 3528 3568
26-07-2021 ) 1875 i -_T{ G 3240 1 IZS}! ¢ HE)-E 24 _22 0 72 240 L 27 20 14 25 0.5 28 ¢ 80 04 3542 3590
27.07-2021 1882 72 3200 | 1270 Y 1240 26 240 70 80 | >23 25 19 27 04 278 78 07 3526 3574
e
29-07-2021 (AN [,
[ 30-07-2021 ] I L B BEL - ha e i
31-07-2021 SR - B
__ T.ol.Avg 1 i
i — « Sh—7 S
LT _RI'LA CITEM I B AE(STP K-Valley-1) ~ * AEE (STPK-Valley - 1)




Annexure 3

. S
Format-1
o Action taken report of Bangalore Water Supply and Sewerage Board (BWSSB).
SL | Suggestion of the Joint Measures implemented Measures yet to | Time required for ‘
'no | Committee in the report dt be implemented | implementing the _
% 10.08.2020 measures \
I | To operate the existing STP of 2 | Presently receiving 1.80MLD 0.20MLD to be 01 months required |
\ MLD at its full capacity with a improved by
 compliance to the discharge modifying inlet
| Standards, so that additional 0.5 arrangements
ﬁ MLD can be discharged to Ulsoor
| Lake, may adequate to maintain
W loss of water due to evaporation,
| infiltration etc.
|

2 | To identify all missing links and | BWSSB has proposed 20 works under waste water management zone and 16 | Balance 2 works Up to end of

illegal discharge of wastewater | works under maintenance zone to prevent the sewage flow in Storm Water | will be completed | December -2021.

into Storm water Drain and also to | Drain. by December-

complete all the works taken up | As on 31/06/2021 out of 36 works, 34 works are completed. Balance 2 works | 2021 by

w.r.t. up gradation / rehabilitation | will be completed by December-2021.( Enclosed Annexure 1) maintenance Zone #

of sub mains and lateral sewer | After execution of above works the 15 MLD flow in SWD is reduced. ,

lines by December 2020, as /

committed to stop 17 MLD

“_ flowing in the Storm Water #

' Drains during Dry Weather. | ,ﬁ
|

|

1 e .

3 | To ensure the implementation of | BWSSB has made 1 mandatory for installation of STP and Dual Piping System
| Notification No. FEE 316 EPC by insertion of new regulation “4A™ for Bangalore Sewage Regulation for the |

1 2015, dated 19.01.2016 issued by | = . o \ R turu |
Forest, Ecology & Environment buildings vide notification No.BWSSB/C/CAO-S/4138/2015-16, Bengalu W

Secretariat w.r.t. installation of | Dated  25.02.2016 which is further amended vide notification | |

STP and reuse of Treated Sewage. | No BWSSB/CAO-S/ 5008 /2017-18 dt: 21.2.2018 for the following buildings.
|

( S
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<
ER - 4
' Particulars
No.
- “4A. Establishment of Sewage Treatment Plants and Dual Piping System:-
\, q No water supply or sewerage connection shall be granted by the Board on
_ the application of owner or builder or occupier of new Building Projects,
\ unless sewage treatment plant is established and facilities for reuse of]
.\ treated effluent by providing dual piping system one for toilet flushing
F purpose and the other for all purposes in respect of;,
J ) Residential buildings consisting of 20 and above apartments or
, measuring 2,000sqmrs and above whichever is lower; or
ﬂ (i)  Commercial building measuring 2,000sqmtrs and above; or
,., (i)  Buildings of educational institutions measuring 5,000sqmtrs and
] above.
. Around 34 no. of buildings have installed the STP as on 31-06-2021
|
4 Jﬂo ensure the implementation of | THE BANGALORE WATER SUPPLY AND SEWERAGE ACT, 2010-
BWSSB (Rain Water Harvesting) | 72A: Every owner or occupier of a building having sital area of not less than
Regulations 2010 and subsequent | 216 square meters or every owner who propose to construct a building on a sital
amendments w.r.t providing rain | area of not less than 108 square meters shall provide the rain water harvesting
harvesting structure by the owner | structure for use or ground water recharge.
or occupier of the residential | Around 1661 no. of buildings have implemented the RWH as on date.
building.
5 | To avoid laying of UGD lines &

|
|

manholes within Storm Water
Drains and also to execute work
with an approval of BBMP -
SWD.

i
If there is Buffer zone along the SWD the UGD line will be laid in Buffer zone and if there is no space the UGD line will |

be laid inside SWD after obtaining approval by BBMP -SWD.

U - S

1 Vivi) T
BW SSB, St Floor, £ Enaineer (W
Cauvery Bhavan, K.G. Road, ¢ A v

Bengaiuru - mm..‘.. _.,,,.u. ‘ BWSSB, Bangelore

|
_
w
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ANNEXURE-1

44

Action plm Works proposed to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment
areas under the jurisdiction of W.wtc W.lt(r Man.wcmcnt Zone

f Sl )‘7 7l;e;t;0 . Estimated
| S Name of the Work Completion Remarks
; No division et
aate
B | Work of /L 450mm dia RCC NP-3 linc from TAJ |
/ / WWM(C)Valley | Hotel to link at 1600mm dia opposite Gurudwara, o
, Uil asutii Completed
T | = = p— | S
2 Work of P/L 450/600mm dia RCC NP-3 from |  Work
/ ,
L \ WHI(C)Vale) Buddavihar road to Wheelers road. Cox Town Completed |
| 3 \ WWM(C)Valley Work of P/L 450mm dia sewer line from MG road Work
l~ [ (ENale) towards Halasuru road junction Halasuru Completed
\ \ Work of P/L 600/900mm dia RCC NP-3 sewer line
4 . . y Work
- WWM(C)Valley | including trenchless technology from Bore Bank road
| ; Completed
L to Robertson road, Frazer town.
I Work of P/L 900mm dia RCC sewer line from Work
l b WWM(C)Valley Stephens road to Asseya road Completed
6 | Work of P/L 900mm dia RCC NP-3 class sewer line Work
WWM(C)Valley from SK Garden main road to ITI layout, SK Garden Completed
] Work of P/L 900mm dia RCC NP-3 class sewer line Work
7 WWM(C)Valley | from SK Garden main road to Bore Bank road , SK
" | Garden Completed
rde
9 Work of rehabilitation/replacement of 600mm dia Work
WWM(C)Valley | sewer line by 900mm dia RCC sewer line from | completed
] St.Jhones road towards Asseya road, Pulikeshinagar.
10 | Work of P/L 900mm dia sewer from Halasuru road Work
L WWM(C)Valley /junction to A.M Road Completed
I Work of rehabilitation/replacement of 600mm dia Work
! WWM(C)Valley | sewer line by 900mm dia RCC sewer line from PSK C olr ed
- Naidu road towards Wheelers road, Cox Town. ompiete
12 Work of P/L 600/900mm dia RCC sewer line from Work
WWfM(f( ) Xz?lle\ inside MEG premises to halasuru STP, Halasuru. Completed
Work of P/L 450mm dia RCC NP-3 class sewer line in
13 , .. | place of 230/300mm dia sewer from Narayanapillai Work
WiM(C)valley street and Mackon road to | Completed
| ArunachalamMudalierBharathinagar, Shivajinagar.
14 Work of rehabilitation 225/450mm dia RCC sewer line Work
WWM(C)Valley | by 450/600mm dia sewer line along Wheelers road, -
Cox Town. Completed
s - ﬁWork of rehabilitation/replacement of 300/450mm dia Work
T WWM(O)Valley | ' RCC sewer line by 450/600mm dia sewer line from C 0; ted
St Alphons road to Pottery road, Sagayapuram, ompiete
6 | Work of P/L 450mm dia RCC Park road to Krishnappa Work
: WWM(C)Valley “ lane. opposite to Football ground Jeevanahalli ComSlreled
- ~ [ Work of P/L 600mm dia RCC NP-3 class sewer line | 0 |
" WWM(C)Valley | from Miller tank bund road towards Jasmabhavan C olr ed
| Road. Vasanthnagar. omplete
8 | | Work of P/L 900mm dia RCC sewer line inside SWD Work o ]
° L WWM(C)Valley ‘alonﬂ Halasuru lake bund at Gangadharchetty road, | . O]r‘ o
. Halasuru Ward. Complete
i L. “'35'6.;1'(5" . '
A\
T meer (Ww) Chief Efigineer (1, '*"!
Cat y m\;.l.Jt' F)OC{’ Bwssa B&Dgllore
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{{ ] [ Central Division
‘J J
—t
|
2 Central Division
3 Central Division

6

7

9

\
1
| WWM(C)Valley

\\’\NI\«HC)VQIIC_\'

f

ction plan for the

catchment areas under

Central Division

Central Division

RCC sewer line by 430/600mm dia sewer line from
Gangadharchetty road towards Halasury lake  bund
| Shivanachetty Garden.

Work of Rehabilitaion/Replacement ol 300/450mm dia
RCC sewer line by 450/600/800mm - dia sewer line
__ | from Miller bund road towards Vasanthnagar.
Works proposed to prevent the sew
the jurisdiction of Maintenance
work of providing and la)Tn;i:lfi()O mm dia S&S
RCC NP3 Class UGD lines along Paranjyothi cross
road & connecting to Submain on p
road Coming
subdvn.

Estimate for the work of

Zone

aranjyothimain
under Frazer town s/s of AEE(C-3

providing and laying near 300 |
mm diaRCC NP-3 pipe in place of (0.60)mtr 225mm
dia SWline damaged at Rose garden and Ganesha
Garden coming under Machalibetta S/s under AEE C-3
Subdvn,

Estimate for the work of providing and laying 225 mm
dia pipe in place of (0.6 mtr) 225 mm dia SW line
damaged at Kateramma Slum Seth line Kateramma
slum and Kateramma Slum 1st cross coming under
Machalibetta S/s under AEEC-3 subdvn

Work of Rehabilitaion/Re dlacement of 300/430mm dia |
|

age entry to Storm W

Completed

45

Work
Completed ’

Work

Completed

ater Drains of Ulsoor lake

Work

Work
Completed

Work
Completed

Estimate for the work of providing and laying 225 mm
dia pipe in place of (0.6 mtr) 225 mm dia SW line
damaged at Yallamma Temple road and cross road in

old Byappanahalli coming under Machalibetta S/s
under AEEC-3 subdvn

Work
nearing to
completion

Estimate for the work of providing and laying 300 mm
dia RCC UGD pipe line of (0.6 mtr) 225 mm dia SW
line damaged at KandaswamyMudiliyar road Coming
undePillanna garden-2 S/s under AEEC-3 subdvn.

Work
Completed

Central Division

Central Division

Central Division

Central Division

[ 4
uvery snav

| Frazer town Service station of AEEC-3 Subdvn.

Chief FXEReertwiM)

—K

Estimate for the work of providing and laying 300 mm
dia RCC UGD pipe line in in conservancy of devis
road and Hall road from devis road to Vivani road
coming under Pillanna garden -2 S/s under AEEC-3
subdvn

Work
Completed.

—Tlistimale for the work of laying 300 mm RCC NP3
class lateral sewer line at NC Colony 3rd cross
Annavailankannichapel road and linking to on-going
- work to WWM zone at Pottery road coming under

Work
nearing to
completion

" Estimate for the work of laying by reversal of 300 mm
' RCC NP3 (Existing 225 mm SW) class lateral Sewer
| line at NC colony 3rd cross Coming under Frazer town
' s/s of AEEC-3 subdvn.

Work
Completed

- Estimate for the work of laying by reversal of 300 mm
' RCC NP3 (Existing 225 mm SW) class lateral Sewer
| line at S.k Garden 7th & 8th cross in reverse gradient
and linking to existing 300 mm RCC NP3 on main

road Coming under frazer town s/s of AEEC-3 subdvn.

Work
Completed

VA
figineer (W)

7 \'l'\
,&5 ; Y

o

S8 Floor, (

, K.G. Road,

~ N -

S\WS
5

2T
n

‘BWSSB, pangsalore
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\\j\_r\oag‘(_‘p’mipgVunider frazer town s/s of AEEC-3 subdvn, [
Esi:lmalc for the work of laying by reversal of 300 mm I
o o 11?(\(‘ N‘]’,? (‘I{xisling 225 mm SW) class lateral Sewer |
‘?& “ 10 | Central Division a:; ?ilni.'l\ Garden 2nd cross near Muthuraman Temple 1 Work
| e 'lng !o (»‘()() mm a'ul?m:un sewer on SK-garden | Completed |
hain road Coming under frazer town s/s of AlLEC-3
| subdvn. ‘

l"s:inmlc for the work of laying new 300 mm RCC |
Central Division NL: class Ilnlcrul sewer line along Meanee Avenue Work
road near ulsoor lake coming underfrazer town s/s of |

i az 8/ | Completed
| AEEC-3 subdvn. ? "
“stimate for the work of linking of laterels to sub main |
by providing and laying of 230 mm diaGSWpipe and |

P Central Division tonstruction of 1.20 dia new manhole. at Makkamajid |~ Work
i road Nehrupuram to Arunachalammodilaar road Ward | completed

l 92 shivajinagar coming under coles park s/s AEEC- 2 J

\
5 Sub div.

] Estimate for the work of linking of laterels to—sﬂl;;n-aiﬁ
\ \ by providing and laying of 230 mm diaGSWpipe and J Work
| 13 | Central Division | construction of 1.20 dia new manhole at Back side of ) ‘
completed |

| Golden chiken old Korchipalyashivajinagar coming
B under HGRS/s AEEC-2sub div.
Work of linking of laterals to sumain by providing and ‘
laying of 300mmdia RCC pipe and construction of |
120mtr dia new manholes at Kamaraj road — Work |
,Shivanashetty Garden, Osdorn Road Near Ulsoor lake | completed |
and near ShanthiSagar Hotel ward no 92 Shivajinagar ;,
Coming under CP S/stn of AEEC-2 Subdvn. |
Estimate for the work of linking of laterels to sub main
by providing and laying of 230 mm diaGSWpipe and
15 | Central Division construction of 1.20 dia new manhole at Dikenson | ~ Work |
road cross to Ganga darchetty road Ward 110 | completed \
shivajinagar coming under coles park s/s AEEC- 2 Sub l
div no. 1
Estimate for the work of linking of laterels to sub main '
by providing and laying of 230 mm dia& 300mm dia Work
16 | Central Division | GSW pipe and construction of new manhole from
Tungabadra colony to sub maiat 3" mainvasanhtnagar
coming under Hgr s/s AEEC-2sub div.

14 | Central Division \

completed

g

Chief Engineer (WW? Oo.

BWSSB, Sti Floor,
Cauvery Bhavan, K.G. Roar fEnglneer (W)

Bengaluru - 560 009 BWSSB, Bangelore
: :
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Ph : 080-23238458 e Annexure 4 . entrallab@kspeh.gov.in
Fax .: 0B0-23238300 Website : http://kspch. gov.in
RULLTS ‘w
;j*‘\i\i-‘/ﬂ"', m KARNATAKA STATE POLLUTION CONTROL BOARD 8000 .00, DREGR,
) Igr’ ) CENTRAL ENVIRONMENTAL LABORATORY & 2 0'shoal, B4, SShon, G, BTN,
‘5‘% 3 ; 2ortY.aCi-RL00TO
P O ot Legal 42(3V/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY K.S.P.C.B.. “Nisarea Bhavan™
] ,fh\‘m\& > ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487 7% D Cross. Thimmaish Road,
TC-5487 1SO 45001: 2018 CERTIFIED LABORATORY Shivanagar. Bangalore — 560079
ANALYSIS REPORT
Date: 03.08.2021
M/s. Ulsoor STP Plant (2 MLD), g Lk
NAME OF THE INDUSTRY : gWSSlB, Ulsoor, DATE OF COMMENCEMENT OF
S TEST:29.07.2021
SAMPLE COLLECTEDBY : | STi- R. Padmanabhan E.O. DATE OF COMPLETION OF
RO: City East TEST:03.08.2021
DATE OF COLLECTION ; 28.07.2021
DATE OF RECEIPT : 29.07.2021 SAMPLE REPORT NO: WW-608
PARTICULARS : :‘f::esa!;e;’d Sewage collected from Outlet | ¢4 MPLE NO : WW-608
[ ] I ]
;:) Parameters Unit Standard Result Test Method
1. |pH@25°C - 6.5-9.0 7.2 IS 3025 (Part 11)
. Not more
2. 7 Total Suspended solids mg/L than 20 8.0 IS 3025 (Part 17)
3- Chemical Oxygen Demand mg’L l‘t\;:a:l;‘ob 35 IS 3025 (Pm 58)
Biochemical Oxygen Demand Not more
4| (3 days @ 27°C) s than 10 540 IS 3025 (Part 44)
5. | Ammonical Nitrogen as N mg/L sy 1.0 o,
- T —_— e Not more . e e s
0. LUl INILTUECIL g/ L than 10 J.v AITIA £214 edition
7. | Fecal Coliform MPN' | Lessthan 100 14000 | APHA 23rd edition (9221 E) 9-77 to 9-78
INFERENCE Non Conforms to prescribed standards.

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 15 days from the date of issue of report.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards

stipulated by regulatory authority”.

Yadra V-~

Authorized Signatory (Biological)

(Radha M. N)

Assistant Scientific Officer
74

| 2 | ~mn - .4
—==- LG Ul NCpPOT ===

Loy .

Authorized Signatory (Chemical)
(Dr. H.Roopadevi)
"\vSenior Scientific Officer

-
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Ph . 080-2323845¢8

Fax

WARNATARAST AT POLTUTION CONEROD BOARD
CENTIAL ENVIRONMVENTAL LABORATORY

Y
TC-5487 1S 18001:2007 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)

e

< ’ Legal 42(3)/87.E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487

Email:centrallab@kspch.gov.in
Website : http://kspcb. gov.in

5 0035500, dEnegss”,
o 3RS0, U%, é:‘:éc&é o,
TN, t2onvncI— 80000

K.S.P.C.B,, “Nisarga Bhavan”
7" D Cross, Thimmaiah Road,
Shivanagar, Bangalore — 560079

Date: 12.03.2021

Ulsoor STP Plant (2 MLD),

Page 1 of 2

NAME OF THE ST BWSSB. Ulsoor. Bengaluru

DATE OF COMMENCEMENT OF
CTEST: 01.03.2021

Sri ML vmeenulla Baig, DEO

SAMPLE CGLEEC tiTly 3Y - RO: B, i Fant

DATE OF COLLECTION : O RVRATERA o

PP _— oy ——— e e e e

DAl 9l COMPLETION OF
FIES T 03,05.2021

- SAMPLE REPORT NO:WW-1299

01.03.2021

\JATE OF RECEIPT ©
PARTICULARS -

e oo —} —_— e ey

Treated sewage effluent

F SAMP

LENO :WW-1299

. - | Rangeor
N Parameters Unit . Standard = Result © testing/Limit of Test Method
i I ‘: § v | Detection
l. |pH@ 25°C l - 6,590 7.0 1 2to 12 Unit IS 3025 (Part 11): 2002
Bt B e [ ‘__v.,, e e ,
Biochemical Oxypen . Notmore cn |
2 4 0 a1 P50 202 o/l 5 3 :
= | Demand ('.}‘_dz’l!\\‘r (‘/ :’Z (_2 ;!n”_' ‘.|l<’l‘l_) 10 B 3. o 1.0 OQE)_ mc”-Iv . I<5 025 (Pan 44) 2009
N0l ok [
3. | Chemical Oxvaon Demand g/l l ']fl'," 33 4o o0t mesd, 1S 3025 (Part 58): 2006
' T T T Nmare T
4. | Total Suspended solids me/l ,;(l) L2 o o0 mp/l 1S 3025 (Part 17): 2012
S | Ammonical Nirogenas N mg/lL ‘\;',)},::\“éw \ 27.1 iU.(JS to 100 mg'L | IS 3025 (Part 34): 2003

AN A e
INFERENCE

“Non Conforms to preseribed standards.

Note: 1. Additional a nalysitﬁ*ﬁo?i No: WAV-1299A dated 12.03.2021 shall Iso be read for declaration

of Inference of the sumple Tested.
_The above results pertain only to the sample tested.

(NSNS R (]

standard stipulated by regulatory authoriy™.

. The report shall not be reproduced without the written approval of the laboratory.
_Samples will be stored for a period of 15 days from the date of issue of report.
Decision Rule: “Statement ot conformity / non conformity applies only to test results as per

'

— (f)afrﬂ?(/\,oé/\'
Authorized Sign;((ory (Chemical)
(Dr. H.Roopadevi)

senior Scientific Officer

- o Repori--
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ANALYSIS REPORT (NON ACCREDITED PARAMETERS)
Date: 12.03.2021

Page 2 of 2
Ulsoor STP Plant (2 MLD). age -

NAME OF THE STP : BWSSB, Ulsoor, Bengaluru DATE OF COMMENCEMENT OF
TEST: 01.03.2021

Sri. M.M. Ameenulla Baig, DEQ .
RO: Bng. City East DATE OF COMPLETION OF

! TEST:05.03.2021

SAMPLE COLLECTED BY :

DATE OF COLLECTION : 01.03.2021 P
S - SAMPLE REPORT NO:WW-1299A
DATE OF RECLIPT : 01.03.202: e s -
- T X IT N . -

PARTICULARS : Treated sewage effluent SAMPLENO :WW-1299

Qfg‘l Parameters Unit Standard Result Test Method
o T Notmore APHA(23" Edition)
I. | Total Nitrogen ML than 10 37 (4500- N A): 2017
. MPN/ Less than 4 APHA 23" edition (Part 9221 E) 9-
2. |Fecal Coliform 100m 100 27X10 77 to 9-78:2017

INFERENCE Non Confurms to prescribed stundards.

Note: Additional analysis report No: WW -i299 dated 12.03.2021 shall also be read for declaration
of Inference of the sample Tested.

Q Lo M CJ%

M//Jl . A/’({/al M'

— Section Head Section Head
Microbiology Testing Laboratory Waste Water Testing Laboratory

% ----End of Report----



50 Fmail:centrallab@kspcb.gov.in

. Ph :080-23238458 . : :
Fax : 080-23238300 pansite - AUpilkspch, gov.in
O\D" ’ ;
/‘,) KARNATAKA STATE POLLUTION CONTROL BOARD 8.00.550 &30, RANEETE”,
CENTRAL ENVIRONMENTAL EABORATORY & B¢ TR, 07, 3o, O3, dTANT,
o2 -
Legal 423)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY KSP. (‘:w:?::s;: o: :;h
ISO/MIEC 17025 Accredited Testing 1uboratory by NABL Vide Certificate Number TC-5487 77D Crose. Thime l ;"a"
IS 18001:2007 CERTIFIED LABORATORY ross, Thimmaiah Road,
TC' 5487 Shivanagar, Bangalore — 560079
ANALYSIS REPORT
Date: 16.06.2021
M/s. Ulsoor STP Plant (2MLD). Page 1 of" |
NAME OF THE INDUSTRY : | BWSSB, Ulsoor, e -
Bengaluru S0o DATE OF COMMENCEMENT OF
- TEST:01.04.202]
- s Sri. M.M.Amcenulla Baie D.E.O.
SAMPLE COLLECTED BY : y cenulla Baig D-EO- 1,1 (1 COMPLETION OF
RO: City East ey 5
- — 5071 e — - TEST:06.0:4.2021
DATE OF COLLECTION : 01.04.202 L o
DATE OF RECEIPT 01.04.2021 ~| SAMPLE REPORT NO: WW-08
PARTICULARS : Treated Sewage Effluent SAMPLE NO : WW-08
SI N T | .
No Parameters Unit Standard : Result ['est Method
I - T V ., - T '— —.,h 4‘ } T;
I |pHw2sC : bavh e S (5 3025 (Part 11)
2. | Total Suspended solids my/L ‘\;}))il:‘:ge ‘ 2.0 i IS 3025 (Part 17)
. = A A
. - o . Noimore <y < :
3. Chem‘lCdl‘(_).\?’gLn Demand moL than S0 o 343 IS 3025 (Part 58)
4 Biochemical Oxygen Demand g1 Netmore S '
C | Bdays @270 MER 0. IN 3025 (Part 44)
5. | Ammonical Nitrogen as N mg/L \:}:igk;“ 2.74 K IS 3025 (Part 34)
6. | Total Nitrogen mg/l. | N:f}&i:“;ge l 5.69 i APHA 23rd edition
i | j —
" . MPN/ | o o : APHA 23rd edition (9221 E) 9-77
7. | Fecal Coliform 100ml ; Less than 100 i 33x10 | 10 9-78
INFERENCE Non Conform to prescribed standards.

Nole: l The above results pertain only to the saple tesled
2. The report shall not be reproduced \\.m(n tthe written approval of the laboratory.
3. Samples will be stored for a period of [3 days [rom the dute ot issue of report.
4. Decision Rule: “Statement of conformity applics only 1o unalvsis of results which meets the standards
stipulated by regulatory authority™.

Rudina 7

— i’:“‘: OO M
Authorized Slgnatory (BlO]OgICdI) Authorized Sl/g/llyé)& (Chemical)
(Radha M. N) (Dr. H.Rodpadevi)
Assistant Scientific Officer Senior Scientific Officer

----End of Report----



- Ph :080-23238458
Fax : 080-23238300

Wy
SN,

ki
T N ¥ Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONVH NTAL LABORANTORY
{’/,,//\'f\\\\}?\ /V..? % ISOMAEC 17028 Accredited Testing Laboratory by NABL Vide Certificate Nunsher TC-XH87
AN LT 1S 18001:2007 CERTIFIED LABORA TORY
TC-5487

CENTRAL ENVIRONMENTAL L ABORATORY

Email:centrallab@kspcb.qov.in
Website : http://kspch. gov.in

2.7 3960500, SANEREE”,
0 THR83, O, JEoW, TRLTINT,
oM VRO 20000
K 8 P C.1B, “Nisarga Bhavan”
7" 1 Cross, Thimmaiah Road.
Shivanagar. Bangalore — 560079

ANALYSIS REPORT

Date: 23.06.2021

NAME OF THE INDUSTRY : | BWSSB. Ulsoor,

Bengaluru.

M/s. Ulsoor STP Plant (2MLD).

Page 1 of |

DATE OF COMMENCEMENT OF
TEST:03.05.2021

- g Sri. M.M.Amecnulla Baig D.E.O. .
SAMPLE COLLECTED BY : RO: City East ° DATE OF COMPLETION OF
=5 ~ TEST:19.05.2021
DATE OF COLLECTION : 03.05.2021 | R
DATE OF RECEIPT : 7] ();)..05’2&;5% “ - CNAMPLE REPORT NO: WW-122
PARTICULARS : Treaie.d Sewave U uen: ‘ SAMPLE NGO WW-122
[
::) Parameters Unit Standard Result Test Method
N 20 S- . S
I |pH@25'C I DO 1 (R IS 3025 (Part 11)
. Not more ! |
2. | Total Suspended solids mg 'L ll)n:?:z)t ‘ 6.0 : 1S 3025 (Part 17)
: S— N e =
3. | Chemical Oxygen Demand mg-| 1 lﬁ\i;gg‘ ; 67 (S 3025 (Part 58)
4 Biochemical Oxygen Demand nol. | Not more | 5.0
| Bdays @27%) mgt. than 10| : IS 3025 (Part 44)
Nt ¢ :
5. | Ammonical Nitrogen as N ma L ;LK::(:( ) 3.0 1S 3025 (Part 34)
. Nonore _ﬁw.: o i ..
6. Total Nitrogen A - ’ » A 23rd edition
7. | Fecal Coliform o {i'y'\. Loss e 23010 L 23edcdhion (9221 E) 9-77 to 9-78
S e i T
INFERENCE Non Conform to prescribed standards.

Note: 1. The above results pertain only to the sample tested.

~

3
1
stipulated by regulatory authority™.

Authorized Signatory (Biological)
{Radha M. N)
Assistant Scientific Officer

. The report shall not be reproduced without the written approval of the laboratory.
. Samples will be stored for a period of 15 days from the date ofissue of report,
Decision Rule: “Statement of conformity applies only 1o analysis o results which meets the standards

Authorized Signatfry (Chemical)

(Dr. H.Roopadevi)

senior Scientific Officer



Ph : 080-23238458 et N Ve Email: centrallab@kspcb.gov.in
Fax @ 080-23238300 T— 52, Website : http://kspcb. gov.in
L]
n\\“l"lu/ 1 g ‘ ’ . - "
§ ¢ \\\A KARNATAKA STATE POLLUTION CONTROL BOARD .07 25508500, QENELIIS",
4 CENTRAL ENVIRONMENTAL LABORATORY L3 %W(S@W

tegal S2ET P A 108G e O IGNISEDR EAVIRONMEN AL 1 ABORATORY IN .\ pC B “Nisarga Bhavan”™

K Y FSOZEL 17605 Aeeredize! festion s o arany by NAE S Vib Centifics i Number TC-S 187 2 S
'/"'"“ S LRt T R DT B VTR 1 Cross. Thimmaish Road,

ANALYSIS REPORT

Shivanagar. Bangalore — 560079

Date: 03.08.2021

—_ I ‘
M/s. Ulsoor STP Plant (2 MLD). Page lof 1 ]
HE INDUS : SB. Ulsoor.
NAME OF THE INDUSTRY IL;Y:/ISal[Jml Isoo DATE OF COMMENCEMENT OF
engattii 1EST:29.07.2021
SAMPLE COLLECTED BY : | Sri- R. Padmanabhan E.0. DATE OF COMPLETION OF
RO: City East .
TEST:03.08.2021
DATE OF COLLECTION : 28.07.2021
DATE OF RFC :”)] ')9 07. 20@ ’ 7SAMPLE REPORT NO: WW-608
PARTICULARS : l’;esaﬂ;‘e;i Sewage LO”LLlCd from ()ullet SAMPLE NO : WW-608
(
SL Parameters Unit Standard Result Test Method
|
- 1
L [pH@25c cob 690 T 15,5025 (Pant 1)
2. Total SUSPCHdCd solids : l‘,.f,/l, \[(I‘ l':](\')g ‘ hRS) N (l’art 17)
P e - T bl et - . ——— _
. ] , Notmore - :
3. | Chemical Oxygen Demand mg'L e B 33 ; i IS 3025 (Part 58)
Biochemical Oxygen Demand Not more o
4| (3 days @ 27 °C) mg/L than 10 >0 IS 3025 (Part 44)
. . Not
5. | Ammonical Nitrogen as N mg/L (t)h;:();e 1.0 IS 3025 (Part 34)
6. | Toul Nivogen mel. N{‘;‘lﬁ“l’[f ] 3.0 APHA 23rd edition
7. | Fecal Coliform MU lestan 100 1 14000 APHA 23rd diion (9221 B)9-77 to 9-78
S (el N —— I H
INFERENCE Non Conlorms to prcscribed standards.

Note: 1. The above results pertain only to the sample tested.

2. The report shall not be reproduced without the written approval of

the laboratory.

3. Samples will be stored for a period ol 15 days from the date ofissue of report.

4. Decision Rule: “Statement of \onio mity applics onty to analysis of
stipulated by regulutory autbority”

Wedro N

W results which meets the standards

X
Authorized Signator'y'(Biological) Authorized Signéory (Chemical)

(Radha M. N)
Agsistant Scientific Officer

(Dr. H.Roopadevi)

. Senior Scientific Officer

' --=-tind ol Repori---- i
e& s




Lo
9. 5
&
= Format-1
< Action taken report of Bangalore Water Supply and Sewerage Board (BWSSB).
SL | Suggestion of the Joint Measures implemented Measures yet to | Time required for ‘
'no | Committee in the report dt be implemented | implementing the _
% 10.08.2020 measures \
I | To operate the existing STP of 2 | Presently receiving 1.80MLD 0.20MLD to be 01 months required |
\ MLD at its full capacity with a improved by
 compliance to the discharge modifying inlet
| Standards, so that additional 0.5 arrangements
ﬁ MLD can be discharged to Ulsoor
| Lake, may adequate to maintain
W loss of water due to evaporation,
| infiltration etc.
|

2 | To identify all missing links and | BWSSB has proposed 20 works under waste water management zone and 16 | Balance 2 works Up to end of
illegal discharge of wastewater | works under maintenance zone to prevent the sewage flow in Storm Water | will be completed | December -2021.

into Storm water Drain and also to | Drain. by December-
complete all the works taken up | As on 31/06/2021 out of 36 works, 34 works are completed. Balance 2 works | 2021 by
w.r.t. up gradation / rehabilitation | will be completed by December-2021.( Enclosed Annexure 1) maintenance Zone #

of sub mains and lateral sewer | After execution of above works the 15 MLD flow in SWD is reduced. ,
lines by December 2020, as /
committed to stop 17 MLD

“_:oi_.:m in the Storm Water #

' Drains during Dry Weather. | ,ﬁ

\

|

1 e _— e = e

3 | To ensure the implementation of | BWSSB has made 1 mandatory for installation of STP and Dual Piping System |

| Notification No. FEE 316 EPC by insertion of new regulation “4A™ for Bangalore Sewage Regulation for the |

1 2015, dated 19.01.2016 issued by | = . o \ R turu |
Forest, Ecology & Environment buildings vide notification No.BWSSB/C/CAO-S/4138/2015-16, Bengalu |

Secretariat w.r.t. installation of | Dated  25.02.2016 which is further amended vide notification |

STP and reuse of Treated Sewage. | No BWSSB/CAO-S/ 5008 /2017-18 dt: 21.2.2018 for the following buildings.
|

( S




\ Action p\

|
|

5 E 4 |
' Particulars
No.
L “4A. Establishment of Sewage Treatment Plants and Dual Piping System:-
\, q No water supply or sewerage connection shall be granted by the Board on
_ the application of owner or builder or occupier of new Building Projects,
\ unless sewage treatment plant is established and facilities for reuse of]
.\ treated effluent by providing dual piping system one for toilet flushing
F purpose and the other for all purposes in respect of;,
J ) Residential buildings consisting of 20 and above apartments or
, measuring 2,000sqmrs and above whichever is lower; or
ﬂ (11) Commercial building measuring 2,000sqmtrs and above; or
,., (i)  Buildings of educational institutions measuring 5,000sqmtrs and
] above.
. Around 34 no. of buildings have installed the STP as on 31-06-2021
|
4 Jﬂo ensure the implementation of | THE BANGALORE WATER SUPPLY AND SEWERAGE ACT, 2010- 7
BWSSB (Rain Water Harvesting) | 72A: Every owner or occupier of a building having sital area of not less than _
Regulations 2010 and subsequent | 216 square meters or every owner who propose to construct a building on a sital *
amendments w.r.t providing rain | area of not less than 108 square meters shall provide the rain water harvesting
harvesting structure by the owner | structure for use or ground water recharge.
or occupier of the residential | Around 1661 no. of buildings have implemented the RWH as on date.
building.
5 | To avoid laying of UGD lines &

manholes within Storm Water
Drains and also to execute work
with an approval of BBMP -
SWD.

be laid inside SWD after obtaining approval by BBMP -SWD.

V) o

- f mzo.somq (W)

BWSSB, Str

Bengaiuru - mm..‘.. 0 19 ‘ BWSSB, Bangelore

i
If there is Buffer zone along the SWD the UGD line will be laid in Buffer zone and if there is no space the UGD line will |

|
_
w



ANNEXURE-1

55

Action plm Works proposed to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment
areas under the jurisdiction of W.wtc W.lt(r Man.wcmcnt Zone

f Sl )‘7 7l;e;t;0 . Estimated
| e Name of the Work Completion Remarks
; No division et
aate
B | Work of /L 450mm dia RCC NP-3 linc from TAJ |
/ / WWM(C)Valley | Hotel to link at 1600mm dia opposite Gurudwara, o
, Uil asutii Completed
T | = = I S
2 Work of P/L 450/600mm dia RCC NP-3 from |  Work
/ ,
L \ WHI(C)Vale) Buddavihar road to Wheelers road. Cox Town Completed |
| 3 \ WWM(C)Valley Work of P/L 450mm dia sewer line from MG road Work
l~ [ (C)Valley towards Halasuru road junction Halasuru Completed
\ \ Work of P/L 600/900mm dia RCC NP-3 sewer line
4 . . y Work
" WWM(C)Valley | including trenchless technology from Bore Bank road
| ; Completed
L to Robertson road, Frazer town.
K Work of P/L 900mm dia RCC sewer line from Work
l b WWM(C)Valley Stephens road to Asseya road Completed
6 | Work of P/L 900mm dia RCC NP-3 class sewer line Work
WWM(C)Valley from SK Garden main road to ITI layout, SK Garden Completed
] Work of P/L 900mm dia RCC NP-3 class sewer line Work
7 WWM(C)Valley | from SK Garden main road to Bore Bank road , SK
" | Garden Completed
rde
9 Work of rehabilitation/replacement of 600mm dia Work
WWM(C)Valley | sewer line by 900mm dia RCC sewer line from | completed
] St.Jhones road towards Asseya road, Pulikeshinagar.
10 | Work of P/L 900mm dia sewer from Halasuru road Work
L WWM(C)Valley /junction to A.M Road Completed
I Work of rehabilitation/replacement of 600mm dia Work
! WWM(C)Valley | sewer line by 900mm dia RCC sewer line from PSK C olr ed
- Naidu road towards Wheelers road, Cox Town. ompiete
12 Work of P/L 600/900mm dia RCC sewer line from Work
WWfM(f( ) Xz?lle\ inside MEG premises to halasuru STP, Halasuru. Completed
Work of P/L 450mm dia RCC NP-3 class sewer line in
13 , . | place of 230/300mm dia sewer from Narayanapillai Work
WiM(C)valley street and Mackon road to | Completed
| ArunachalamMudalierBharathinagar, Shivajinagar.
14 Work of rehabilitation 225/450mm dia RCC sewer line Work
WWM(C)Valley | by 450/600mm dia sewer line along Wheelers road, -
Cox Town. Completed
s - ﬁWork of rehabilitation/replacement of 300/450mm dia Work
T WWM(CO)Valley | ' RCC sewer line by 450/600mm dia sewer line from C 0; ted
St Alphons road to Pottery road, Sagayapuram, ompiete
6 | Work of P/L 450mm dia RCC Park road to Krishnappa Work
: WWM(C)Valley “ lane. opposite to Football ground Jeevanahalli ComSlreled
- ~ [ Work of P/L 600mm dia RCC NP-3 class sewer line | 0 |
" WWM(C)Valley | from Miller tank bund road towards Jasmabhavan C olr ed
| Road. Vasanthnagar. QUIIEIS
8 | | Work of P/L 900mm dia RCC sewer line inside SWD Work - ]
° L WWM(C)Valley ‘alonﬂ Halasuru lake bund at Gangadharchetty road, | . O]r‘ o
. Halasuru Ward. Complete
i A “’35&1'(5" . '
— 7
T meer (Ww) Chief Efigineer (1, '*"!
Cat y m\;.l.Jt' F)OC{’ Bwssa B&Dgllore



{{ ] [ Central Division
‘J J
—t
|
2 Central Division
3 Central Division

6

7

9

\
1
| WWM(C)Valley

\\’\NI\«HC)VQIIC_\'

f

ction plan for the

catchment areas under

Central Division

Central Division

RCC sewer line by 430/600mm dia sewer line from
Gangadharchetty road towards Halasury lake  bund
| Shivanachetty Garden.

Work of Rehabilitaion/Replacement ol 300/450mm dia
RCC sewer line by 450/600/800mm - dia sewer line
__ | from Miller bund road towards Vasanthnagar.
Works proposed to prevent the sew
the jurisdiction of Maintenance
work of providing and la)Tn;i:lfi()O mm dia S&S
RCC NP3 Class UGD lines along Paranjyothi cross
road & connecting to Submain on p
road Coming
subdvn.

Estimate for the work of

Zone

aranjyothimain
under Frazer town s/s of AEE(C-3

providing and laying near 300 |
mm diaRCC NP-3 pipe in place of (0.60)mtr 225mm
dia SWline damaged at Rose garden and Ganesha
Garden coming under Machalibetta S/s under AEE C-3
Subdvn,

Estimate for the work of providing and laying 225 mm
dia pipe in place of (0.6 mtr) 225 mm dia SW line
damaged at Kateramma Slum Seth line Kateramma
slum and Kateramma Slum 1st cross coming under
Machalibetta S/s under AEEC-3 subdvn

Work of Rehabilitaion/Re dlacement of 300/430mm dia |
|

age entry to Storm W

Completed

Work
Completed ’

Work

Completed

ater Drains of Ulsoor lake

Work

Work
Completed

Work
Completed

Estimate for the work of providing and laying 225 mm
dia pipe in place of (0.6 mtr) 225 mm dia SW line
damaged at Yallamma Temple road and cross road in

old Byappanahalli coming under Machalibetta S/s
under AEEC-3 subdvn

Work
nearing to
completion

Estimate for the work of providing and laying 300 mm
dia RCC UGD pipe line of (0.6 mtr) 225 mm dia SW
line damaged at KandaswamyMudiliyar road Coming
undePillanna garden-2 S/s under AEEC-3 subdvn.

Work
Completed

Central Division

Central Division

Central Division

Central Division

[ 4
uvery snav

| Frazer town Service station of AEEC-3 Subdvn.

Chief F2EReertwiM)

—K

Estimate for the work of providing and laying 300 mm
dia RCC UGD pipe line in in conservancy of devis
road and Hall road from devis road to Vivani road
coming under Pillanna garden -2 S/s under AEEC-3
subdvn

Work
Completed.

—Tlistimale for the work of laying 300 mm RCC NP3
class lateral sewer line at NC Colony 3rd cross
Annavailankannichapel road and linking to on-going
- work to WWM zone at Pottery road coming under

Work
nearing to
completion

" Estimate for the work of laying by reversal of 300 mm
' RCC NP3 (Existing 225 mm SW) class lateral Sewer
| line at NC colony 3rd cross Coming under Frazer town
' s/s of AEEC-3 subdvn.

Work
Completed

- Estimate for the work of laying by reversal of 300 mm
' RCC NP3 (Existing 225 mm SW) class lateral Sewer
| line at S.k Garden 7th & 8th cross in reverse gradient
and linking to existing 300 mm RCC NP3 on main

road Coming under frazer town s/s of AEEC-3 subdvn.

Work
Completed

VA
figineer (W)

7 \'l'\
,&5 - A

o

S8 Floor, (

, K.G. Road,

~N N -

S\WS
5

2T
n

‘BWSSB, pangalore



————9ad Coming under frazer town s/s of AEFC-3 subdvn. |
ESi:lmalc for the work of laying by reversal of 300 mm f
_ R( C NP3 (Existing 225 mm SW) class lateral Sewer |
| 10 | Central Division line a‘I S,'l\' Garden 2nd cross near Muthuraman Temple 1 Work
, ‘f i“q "nl\'lng !o 600 mm \‘ll|?ll\:lill sewer on SK garden | Completed |
hamn road Coming under frazer town s/s of AIFC-3
| subdvn. ‘

N i . L

l"s:inmlc for the work of laying new 300 mm RCC |
Central Division NL: class Ilnlcrul sewer line along Meanee Avenue Work
road near ulsoor lake coming underfrazer town s/s of |

i az 8/ | Completed
| AEEC-3 subdvn. i "
“stimate for the work of linking of laterels to sub main |
by providing and laying of 230 mm diaGSWpipe and |

P Central Division tonstruction of 1.20 dia new manhole. at Makkamajid |~ Work
i road Nehrupuram to Arunachalammodilaar road Ward | completed

l 92 shivajinagar coming under coles park s/s AEEC- 2 J

\
5 Sub div.

] Estimate for the work of linking of laterels to—sﬂl;;n-aiﬁ
\ \ by providing and laying of 230 mm diaGSWpipe and J Work
| 13 | Central Division | construction of 1.20 dia new manhole at Back side of ) ‘
completed |

| Golden chiken old Korchipalyashivajinagar coming
B under HGRS/s AEEC-2sub div.
Work of linking of laterals to sumain by providing and ‘
laying of 300mmdia RCC pipe and construction of |
120mtr dia new manholes at Kamaraj road — Work |
,Shivanashetty Garden, Osdorn Road Near Ulsoor lake | completed |
and near ShanthiSagar Hotel ward no 92 Shivajinagar ;,
Coming under CP S/stn of AEEC-2 Subdvn. |
Estimate for the work of linking of laterels to sub main
by providing and laying of 230 mm diaGSWpipe and
15 | Central Division construction of 1.20 dia new manhole at Dikenson |~ Work |
road cross to Ganga darchetty road Ward 110 | completed \
shivajinagar coming under coles park s/s AEEC- 2 Sub l
div no. 1
Estimate for the work of linking of laterels to sub main '
by providing and laying of 230 mm dia& 300mm dia Work
16 | Central Division | GSW pipe and construction of new manhole from
Tungabadra colony to sub maiat 3" mainvasanhtnagar
coming under Hgr s/s AEEC-2sub div.

14 | Central Division \

completed

g

Chief Engineer (WW? Oo.

BWSSB, Sti Floor,
Cauvery Bhavan, K.G. Roar fEnglneer (W)

Bengaluru - 560 009 BWSSB, Bangelore
: :
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Annexure 6
Ulsoor Lake Nala Flow Measurment
Oppossite to Gurudwara Nala flow measurement (Combined Flow of all the drain )
. 5 Depth of Flow
.| Measurment | Length in | Width(Average) epth of Flow (| (..~ taken | Velocityin | ArealnSq (Total Discharge| . Total
SN taken time | Meter in Meter AVERege)In in Seconds |Met S ter in Cum per Se Discharge in
Meter n Seconds eter per Sec me In Cum per Sec MLD
1 2 3 4 5 6=2/5 7=3x4 8=6x7 9
1 6.00Am 10.00 24 0.03 62 0.16 0.072 0.01 0.86
2 9.00Am 10.00 2.6 0.04 54 0.19 0.104 0.02 1.73
3| 12.00PM) | 10.00 32 0.15 26 038 0.48 0.18 15.55
4 3.00PM 10.00 2.7 0.05 49 0.20 0.135 0.03 2.59
5 6.00PM 10.00 3.0 0.08 42 0.24 0.24 0.06 5.18
Average Sewage Flow from 6.00am to 6.00Pm (12.00 Hours) 5.18
Average Sewage flow for One Day ( 24.00 hours) 2.59

Note: During Night hours the flow in nala is very less /Negligebale quantity.
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Annexure 7
. REGIONAL LABORATORY
@9“%‘1‘7’% gi_:"’ CENTRAL POLLUTION CONTROL BOARD
e (Ministry of Environment, Forest & Climate Change)
Cpch REGIONAL DIRECTORATE (SOUTH), BENGALURU

Recognised under E(P) Act, 1986
(Legal 42(3)/87, dated 6" March, 2017)

TC7739

TEST REPORT

Name & Contact details of the customer:
Smt.Sowmya.D Sci -D, CPCB, Bengaluru.

Sampling location: Strom water drain C-100 near
gurudhwar

Nature of sample: Fresh water

Sampling plan & Type:
As per CPCB/RLB/QSP/7.3/1 & Grab

Date of sampling: 03.08.2021.

Date of receipt: 04.08.2021

Place, Date of commencement and completion of Date of report issue:09.08.2021

analysis: Bengaluru; 04.08.2021- 09.08.2021.

Code no. of sample: FW/08/21/04

Req. slip no. / Date: 03 F /09.08.2021

Page No: 01 Report issue no.: FW/2021/03
Remarks: ---
i : .
Sl Name of the | Range of testing | Skmpling locatiol
| Parameter with |/ Limit  of . Test Method Specification
No unit Detection Strom water drain at gurudhwar
1.| pH at 25°C 1-14 7.6 APHA, 4500-H'B, , 23" Ed., 2017
2. | COD, mg/L 4.0-100000 mg/L 114 IS 3025 (part 58): 2006
™ AT -
3.| BODy yre.mg/l. | 1.0-60000 mg/L 69 oo Part 1998, Reatfimed
4. TDS at 180°C, mg/L. | 5-1.00.000 mg/L 368 | APHA. 2540 C, 23" Ed., 2017
TSS at 103-105°C, | |
- y/ | 2,
> | mg/L s il 2 | APHA, 2540-D,23" Ed., 2017

Authorised Signatory

alel=h
(S.Jeyapaul)
Scientist 'D'

e The report shall not be reproduced, except in full, without the written approval of the laboratory.

s Compliance/non-compliance opinion not sought by customer

e Samples will be stored for a period of 15 days from the date of issue of test report.

e Parameters marked * are not under NABL scope.

e The above results pertain only to sample tested

Regional Directorate (South), Nisarga Bhawan, A-Block, 1°& 2™ floors, Thimmaiah Road, 7" D main, Shivanagar, Bengaluru -
560079. (Telephone: 080-23233739, 23222539, FAX: 080-23234059) (E-Mail: cpcbszo@yahoo.com, zobangalore.cpcb@nic.in.
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Part-IT_| Bél'ﬁi, w&a'u;y 20, 2016 (Pushya 30, Shaka Varsha 1937) ‘No. 118

ik 'NOTIFICATION .~ . ' ... .~
‘No. FEE 316 EPC 2015, Bengaluru, dated:19,01.2016 . .. . -~
‘Whereas, Tanks/Lakes both'in Urban and rural areas were serving as source of drinking

water 1o people, animals ‘and birds and helped in increasing the fertility of the lands through
controlling soil erosion which in tiirn enhaneed the agricultural production. Tanks served as habitat
for aquatic fauna boosting fish production and most importantly increasing the ground water {able.
Lakes “arc-considered as lung spaces of ‘cities and help ‘moderate vaparies of climate and
maintenance of ambient temperatures. Construction activities, destruction of tanks and wetland
systemis have added to the deterioration of urban environment. s s O S,

"~ 'Whereas, siltation, pollution, encroachment of Raja Kaluves, construction of apartments and
entty of untreated sewage into the tanks, have ‘resulted in deterioration to the.level of hyper
eutrophication state in many Tanks / Lakes‘in the urban areas. The services that the tanks were.
rendering earlier are vanished in Bengaluru and other urban areas. Such tanks ' lakes are
contrarily posing threat in many ways and causing environment and health hazards. - ' ‘

. _Whereas, the foams ‘and ignition phenomena cbserved in the Bellandur Amani Lake and
Varthur Lake in Bengaluru in the recent past are the manifestations of severity of the problem.

. -Whereas, the inspection and moenitoring by the Central Pollution Control Board and the
Karnataka “State  Pollution. Control Board ‘reveals that the following are the chiel causes for
deterioration of water quality in ‘the said lakes. . |

1. Increasing discharge of untreated wastewater containing abnormal  quantity of organic

matter, phosphorus, oil & grease, chemicals from detergents & cleaners etc. over a long
period and its settlement as sediment. ..

2. Oil and grease from industrial activity, sewage and garbage have accumulated in sewer lines
Control Board vide the Notification No, FEE 22 EPC 2009 (P-1}, dated: 04.08.2010 to exempt the
and commercial construction of less than 20,000 Square meter built up area from the
Sewerage Board (BWS&SB)/ BBMP/ Municipalities / Corporations is obtained to discharge sewage
dated:22.05.2015 have under section 18 {1) (b} of the Water (Prevention and Control of Pollution) Act
Whereas, the Karnataka State .Pollution Control Board has a mandate to comply with the
Whereas, the Karnataka State Pollution Control Board vide latter

- ‘and in some parts of Lake. Due {o heavy rains, the oil & grease accumulated in the sewer
lings and storm water drains, etc, have been flushed to the surface of the lake. 2N
Whereas, the State Government in exercise of powers conferred under 18 (1) {b) of the Water
(Prevention and Control of Pollution) Act 1974 have issued direction to the Karnataka State Pollution
residential and ial cons .
consent mechanism within the scwered areas wherein permission from Bangalore Water Supply and
in sewer lines and charges paid to these authorities.
Whereas, the Central Follution Control Board Vide Na.A-19014/41/2006-MON/ 1242,
1974 directed the Kamatgl;é, State Pollution Control Board to ensure that all apartments with more
than 50 units shall treat sewage in their own STPs and reuse the treated sewage within its premises,
directions jssued by the Central Pollution Control Board under Section 18 (1) (b) of the Water
{Prevention and Control of Pollution) Act, 1974,
No.PCB/CNP/10/GEN/15/277, dated:13.10.2015 have submitted the proposal to the Government
for issue of direction under Section 5 of the Environment (Protection) Act, 1986 to the concerned
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Planning Authority i.e Bangalore Development Authority (BDA) and Bruhath Bengaluru Mahanagara
Palike (BBMP) to insist for installation of STPs in Residential Apartments with 50 units and above
irrespective of existence of sewer line and for treatiment of sewage to urban reuse standards and to
reuse the same within their premises. S i
Whereas, it is opined that establishment of ‘sewage treatment plants in Group Housing

Projects, Commercial Establishments and such other Institutions help in prevention of pollution of
water bodies apart from reducing the fresh water demand in such establishments as Banpalore is
facing shortage of fresh water supply by BWS&SB. S5t 30 W% s s

- ‘Wherefore, in order to ensure treatment of sewage generated in the Group Housing Projects,
Commercial Establishments and such other Institutions and to ensure reuse of treated water for
non-potable purposes apart from ensuring prevention of pollution of lakes and other water bodies,
the State Government hereby issue direction under section 5 of the Environment {Protection) Act,
1986 in exercise of the powers delegated to the State Government vide Notification No.5.0.152 (E),
dated: 10.02.1988 to the Authorities listed in the Table-1 below as mentioned against each of such
authorities. ; e S

LT S Table 1
s1, | Designation of the Authority issued
e with the direction under section 5 of
Environment (Protection) Act, 1986 -
i § R ey e Bt R
1. | The Commissioner, Bruhath Bengaluru
Mahanagara Palike (BBMP),” N.R.Square,

Dircction under section 5 of Environment .
. .. (Protection) Act, 1986

T i

Shal! approve plan for . cons@ction of

| Bengaluru-560002. : g : ; ;

5 Ao T : : — buildings and. development of . layout .in
2.7 The:™: . Commissioner, | “"Bangalore | oot or nativitien lioted 5a Tablod of thic !
| Development © © Autherity - (BDA).| FeSpeet -of activities listed in Table-2 of this

| T.Chowdniah Road. Kirmars Pads wa-r.| notification ‘only after ‘production ‘of copy of
| B yianiah Road, Kumara Park West, | congent for Establishment (CFE) . fssucd.
N e e i .« ... o under the Water. (Prevention and Control .of
3. |The Commissioner, the Bangalore | Pollution) Act, 1974 by the Karnataka State.
.| Metropolitan . - Region Development | Pollution Control Board for »cstz_:,b‘l_is'hmcpt of
| Authority (BMRDA), No.1, Ali Askar Road, | sewage - treatment " plant - of. - appropriate |

o) Benpalurn= 560052, S
4. | The Commissioner of all :the City
Corporations in the State o el P e g : s R e B
5. | The ‘Chairman, Bangalore Water ‘Supply | Shall provide water connection to the activities
and Sewerage Board (BWSSB), Cauvery | covered under this ‘direction ‘in Table-2 only
Bhavan, Bengaluru -~ 560009 " | after “production ‘of ‘copy ‘of :Consent for
aa R | Establishment (CFE) issued under the Water-
{Prevention and Control of Pollution) Act,’
1974 by ‘the Karnataka State - Pollution
Control Board for establishment -of sewage
: treatment plant of appropriate capacity.’
6. | Director of Municipal Administration, | Shall ensure that the urban local bodies in the
V.V.Main Tower, Dr. B.RAmbedkar | State coming tunder the’ jusisdiction of DMA
Veedhi, Bengaluru-560001. © | approve plan for constriction of buildings and
PR AR e el *| development of layout in respect of Activities
| listed in Table-2 of this notification ohly after’
| production of ‘copy 'of Consent ‘for
| Establishment (CFE) isstied under the Water
| (Prevention ‘and Control ‘of Pollution)” Act,"
1974 “by the ‘Karatéka' State ~ Pollition
Control Board for establishment of sewage
treatment plant of appropriate capacity,
i The Managing Director, Karnataka Urban | Shall provide water connection to the
Water Supply and Sewerage Board, No.6, | activities covered under this direction in Table
JalaBhavan 1% Stage, 1 Phase, BTM | -2, only after production of copy of Consent
Layout, Bannerghatta Road, Bengaluru - | for Establishment {CFE) issued under the
560029 ‘ Water (Prevention and Control of Pollution)
Act, 1974 by the Karnataka State Pollution
Control Board for establishment of sewage
treatment plant of appropriate capacity.
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sl

No.

Designation of the Authority issued
with the direction under section 5 of ‘

Di:éétion under section 5 of Environment :

Environment {Ptotechon) Act 1986
2 "

{Protection) Act, 1986

The -‘Director “Town Planmng, M:S
Bm]dmg, Bengaluru R o

Sh:i!l approve plan - for construction of |
bu:ldmgs and deuelnpmcnt of Iayout m'
respect of actwmes hstcd in Tabh: -2 of this
nohﬁcamon nnly afier prcductmn of copy of |
Conscnt Ior :Establishment - (CFE)  issued

i undar the’ Water {Prevenﬁon and Contrél of
Pollutzon) Act 1974 by the. hamataka State

Pn]]uuan Control Baard for estabhshment of

i scwage treatment plant of appropriate

capacity.

CEO & Executive Member, Karnataka
Industrial Arcas D:_avc:lopment. Board
(KIADB), NE e

No. 49, East ng. Kh&m_;a Bhavan Race
Cuurse Road, Ba.ngalore 560001 [

1 ? 3

Shall approve plan for construction of
buildings and development of layout in
respect of activities listed in Table-2 of this
notification either for their ewn use or for the
occupiers  only after production of copy of
Consent for Establishment (CFE) issued
undcr the Water (Preventmn and Control of
Pollutmn} Act, 1974 by the Karnataka State
Pollution Control Board for establishment of
sewage treatment plant of appropriate
capacity. : :

50,

The = Managing Director, BESCOM,
CESCOM, GESCOM, MESCOM and
HESCOM.

Shall provide permanent power cohnectinh to
the activities covered under this direction at
Table-2, only after production of copy of
Consent for Establishment (CFE) issued
under the Water {Prevention and Control of
Pollution) Act, 1974 by the Kamataka State
Polluticn Control Board for establishment of
sewage treatment plant of appropriate
capacity. However, this direction shall not be
made applicable for temporary connection
provided for construction phase.

11.

The Member Secretary, Karnataka State
Pollution Control Board, No. 49, Parisasra
Bhavana, Church Street, Bengaluru,

- e i |

Shall include the activities covered under this
direction under the consent mechanism in
accordance with the provisions of the Water
(Prevention and Control of Pollution) Act,
1974 and the Rules made thereunder and
shall ensure that such activities listed in
Table-2 also are established along with
sewage ftreatment plant of appropriate
capacity and mechanism for reuse of treated
water is put in place as directed by CPCB.
Such activities shall be issued with CFE /
CFO following the due procedure of law, after
ensuring permissibility of such activity.
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The direction issued under this Notification in column 3 of the above Table-1 shall be made
applicable for the activities listed in the Table-2 G T e
S n o Silie 0 e R e

sl Activities that need to install Sewerage Treatment Plants (STP) compulsorily and "
No. e ensure reuse of treated water 8
i) | All the residential Group Housing Projects / Apartments with 20 Units and above or having

a total built up area of 2,000 square meter including basement shall install STP. '
ii) | Commercial constructions Projects (Commercials Complexes, office, 1T related activities
elc.,) with total built up area of 2,000 Squire meter and above shall install STP.
iij} | Educational Institutions with or without Hostel facility having total built up area of 5,000
| Squire meter and above shall -install STP. ‘
iv) |- Townships and Area Development Projects with an area of 10 acres znd above shall install
Yeap o v PRl e

“This direction will come to effect from the date of its publication in the Government Gazette.

‘The direction issued to the Karnataka State Pollution Control Board vide Government
Notification No. FEE 22 EPC 2009 (P-1), dated: 04.08.2010 stands withdrawn.

" By Order & in the Name of the Governor of Karnataka

ANDANAYYA MATHAD
Under Secretary to Government g
. (Ecology & Environment)
Forest, Ecology & Environment Dept.,

Teero sogueoah, sy S0 Do, Aoridach, (28) 100 gotied)
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&

P— Bruhat Bengaluru MahanagaraPalike
/0. Executive Engineer-3, SWM-1, Dasappa Hospital Premises, N.R. Road, Bengaluru -

560 002.
N Off No: 080-22975546, e-mail: eeswm3bbmp@gmail.com
No: EE-3/ SWM-1/ PR/ 1002/2020-21 Date:28-12-2020

EXTENSION WORK ORDER

To,

The President

Karnataka Ex-Serviceman Welfare Society (R)
#26,1st Floor, Sai Pallozzo, Near Modern School,
Ejipura, Viveknagar Post,

Bangalore-560047

Sir,
Sub Providing of Ward Marshals to 198 Wards of BBMP for Monitoring
and enforcement of penalties and other related works pertaining to
Solid Waste Management in Bangalore City.

Ref: 1. Your letter No. KEWS/SWM/2020/RENEWAL Dated: 07-08-2020

2. Standing Public Health Committee meeting proceedings Dtd:
23.01.2017.

3. BBMP Council meeting proceeding Dtd:26.04.2017.

4. This Office letter to Govt. No. CPS/PSR/2092/2017-18 Dated: 26-
09-2017

5. Government letter no: UDD 546 MNY 2018, Bengaluru, Dtd:
25.01.2018.

6. This Office letter to Govt. No. EE3/SWM-1/PR/3340/2020-21

Dated: 14-09-2020

7. Under Secretary to Government, Finance Department Notification
No. FD/515/Expenditure-12/19 Dated: 28-05-2019

8. Government order No: UDD 553 MNY 2018, Bengaluru, Dated:11-

06-2019
9. Agreement No:EE-3/SWM-1 /AGR/03/2019-20 Dted:22-08-2019
10. Work order Number EE-3/SWM-1/PR/237/2018-19 Dated:23-

08-2019
11. Supplementary  Agreement No:EE-3/SWM/AG/10/2020-21

Dated:08-06-2020
12. Extended Work order No: EE-3/SWM-1/WO/10/2020-21

Dated:08-06-2020
13. Letter of AcceptanceNo: EE-3/SWM-1/PR/237/2018-19

Date: 18-08-2020
. 14. Agreement entered between BBMP and Karnataka Ex-
Serviceman Welfare Society dated: 28-12-2020

AR

This is to notify you that, your Proposal for the above work for a contract
price of Rs. 3,52,38,456/- (Three Crore Fifty-Two Lakhs Thirty-Eight Thousand Four
Hundred and Fifty-Six Only) inclusive of all taxes, duties and GST charges etc. for

providing services of Ward Marshals to 198 Wards of BBMP for Monitoring and

Scanned with CamScanner
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enforcement of penaltics and other related works pertaining to  Solid Waste
Management in Bangalore City for a period of 4 Months has been accepted by
competent authority pending approval from Government.

As per Letter of Acceptance issued to you on 18-08-2020, You have
submitted the performance security of Rs.7,46,578/-(Rupees Seven Lakhs forty Six
Thousand five Hundred and seventy eight only) for the above work vide BG no.
397101LG000420 dated 24/11/2020 from Punjab National Bank valid up to

23/03/2022 and also you have executed agreement vide ref (14). The monthly
Contract price is asper the Agreement entered.

In view of the above, you are her
services of Ward Marshals to 198 War
of penalties and other related works
Bangalore City from date:
conditions of theAgreement.

eby requested to proceed with providing
ds of BBMP for Monitoring and enforcement
pertaining to Solid Waste Management in
01-09-2020 for a period of 4 months as per the

el
(Solid aste Management

Copy submitted to Personal section to bring thisg?th/e knowledge of Learned
Commissioner.

2. Copy submitted to Special Commissioner (SWM) for kind information.

3. Copy submitted to Joint Commissioner (SWM) for kind information.

4. Copy submitted to all zonal Joint Commissioner (SWM) for kind information.
5. Copy submitted to Chief Engineer (SWM-1) for kind information.

6. Copy submitted to all zonal Chief Engineer (SWM-1) for kind information.

7. Copy to Superintendent Engineer(SWM) for kind information.

Copy to all zonal Superintendent Engineers for kind information.

. Copy to all divisional Assistant Executive Engineers (SWM) for necessary action
0. Office Copy.

Scanned with CamScanner
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ANNEXURE -4
List of Works under the Tied Grants (50%) in 15th Finance Commission pertaining to Original
Solid Waste Management Infrastructure Development in BBMP Jurisdiction

SI No. Name of Works Amount Amount Total Estimated
Requirement | Requirement | Amount Rs. in
in 1st phase | in 2nd phase Lakhs

Rs. in Lakhs Rs. in Lakhs

1 Development of Waste Tech park in Lakkasandra recovred land (10 acres of land).

a) Establishment of 50 Tonne Per day Bio-methanisation 1250.00 1250.00 2500.00
plants and mainetnece of the same through sale of gas
produced as fule for kitchen, electricity/bio gas to Bio-
CNG for bottling etc at 4 acre of land at the Waste Tech
Park Proposed in Lakkasandra.

b) Establishment of 300 Ton fully Automated Material 1200.00 1200.00 2400.00
Recovery Facility (MRF) for dry waste management at 5
acre land at the Waste Tech Park Proposed in
Lakkasandra.

c¢) Establishment of 200 TPD Coconut Processing unit 100.00 100.00 200.00
which comprises of shredding, squeezing, screening,
pulverizing and pelleting to produce 3 products —
organic liquid, cocopeat and pellets in 1 acre of land at
the Waste Tech Park Proposed in Lakkasandra. ( On PPP
Model )

d) Supporting Infrastructure for SWM Assets like 400.00 400.00 800.00
Approach Road to SWM Asset, Chain Link Fencing,
Compound Wall Construction for SWM Assets,
Installation of Gate and Security Room for SWM Assets

2 Up gradation of RDF shed to 50 ton Semi Automated 450.00 450.00 7 900.00

Material Recovery Facility in 3 existing processing
plants in BBMP ( unit cost for each plant Rs. 300

Lakhs)

3 Procurement of hand held Sweepers for pourakarmikas 210.00 210.00 420.00
(6 per ward) for the benefit of Pourakarmikas health and
welfare and increased efficiency of street sweeping ( unit
cost of each Rs. 35,000/, Requirement 1200 )
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Si No.

Name of Works

Amount
Requirement
in 1st phase
Rs. in Lakhs

Amount
Requirement
«n 2nd phase
Rs. in Lakhs

Total Estimated
Amount Rs. in
Lakhs

Procurement of 50 Nos. max wind walk behind handheld
sweepers. MaxWind sweepers are handy sidewalk
sweepers to be fully electrically powered. harmonious
and ergonomic for cleaning sidewalks. pedestrian areas,
parking lots and every small or medium sized
environment, both indoor or outdoor. ( unit cost of each
Rs. 27 lakhs approx, Requirement 50 Nos)

675.00

675.00

1350.00

a) Up-gradation and Establishment of new Decentrahsed
Dry waste collection centers (DWCC) for storage,
sorting and 1o recovery the valuable dry waste - 20
Nos )

50000

500.00

1000.00

b) Improvements to DWCC centre and Seggregation
Centre in ward no. 167 - Yediyur

17.50

17.50

35.00

¢) Upgradation of Dry Waste Centre and Improvements
to surroundings of garbage centre in Govindaraja nagar
sub division and Chandra Layout sub division in
Govindaraj nagara Constituency

100.00

100.00

200.00

Procurement of Commercial Segreggated Waste
Collection vehicle (different Color coded 3.3 Cum with
dual compartments Tippers) for door to door collection
of commercial units in shilt including 3 years operational
maintenance for avoiding street hitering and thereby
removal of black (Unit Cost Rs. 18 Lakhs
including O n M for five years)

spots

900.00

900.00

1800.00

Procurement of Litter Bins to be establsihed on the
important commercial area streets, Public park, Public
building etc (Unit cost Rs. 15,000/~ , Requirement 1500
Nos.)

100.00

100.00

200.00

Rejuvenation, Developmental and Diversion of sewage
and solid waste to Ulsoor Lake, Madiwala lake,
Puttenahalli lake and also installation of aerators in to
lakes for Purification of Lakes using water purifiers
system

200.00

200.00

400.00

Laying of pipeline from BWSSB Sewape I'reatment
Plant to the point of Nayandahalli lake and Kenger Lake
for Lake rejuvanation

125.00

125.00

250.00

Provision for Trash Barriers for selected lakes in BBMP
limits to avoid the Soild Waste entering into the lakes.

200.00

200.00

400.00
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S1 No. Name of Works Amount Amount | Total Estimated
Requirement Requirement | Amount Rs. in
in 1st phase | in 2nd phase Lakhs
Rs. in Lakhs | Rs.in Lakhs
1T |Solid Waste Management Infrastructure Development 170.00 170.00 340.00
works in Raja Rajeshwari Nagara Constituency
12 |Procurement and Installation of Automatic waste 377.50 377.50 755.00
segregation machine ( Includinhg Dry waste / Wet waste
' Sanitary Waste etc)
Total Rs. In Lakhs 6975.00 6975.00 13950.00
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Annexure 12

ANNEXURE -4
List of Works under the Tied Grants (50%) in 15th Finance Commission pertaining to Original
Solid Waste Management Infrastructure Development in BBMP Jurisdiction

SI No. Name of Works Amount Amount Total Estimated
Requirement | Requirement | Amount Rs. in
in 1st phase | in 2nd phase Lakhs

Rs. in Lakhs Rs. in Lakhs

1 Development of Waste Tech park in Lakkasandra recovred land (10 acres of land).

a) Establishment of 50 Tonne Per day Bio-methanisation 1250.00 1250.00 2500.00
plants and mainetnece of the same through sale of gas
produced as fule for kitchen, electricity/bio gas to Bio-
CNG for bottling etc at 4 acre of land at the Waste Tech
Park Proposed in Lakkasandra.

b) Establishment of 300 Ton fully Automated Material 1200.00 1200.00 2400.00
Recovery Facility (MRF) for dry waste management at 5
acre land at the Waste Tech Park Proposed in
Lakkasandra.

c¢) Establishment of 200 TPD Coconut Processing unit 100.00 100.00 200.00
which comprises of shredding, squeezing, screening,
pulverizing and pelleting to produce 3 products —
organic liquid, cocopeat and pellets in 1 acre of land at
the Waste Tech Park Proposed in Lakkasandra. ( On PPP
Model )

d) Supporting Infrastructure for SWM Assets like 400.00 400.00 800.00
Approach Road to SWM Asset, Chain Link Fencing,
Compound Wall Construction for SWM Assets,
Installation of Gate and Security Room for SWM Assets

2 Up gradation of RDF shed to 50 ton Semi Automated 450.00 450.00 7 900.00

Material Recovery Facility in 3 existing processing
plants in BBMP ( unit cost for each plant Rs. 300

Lakhs)

3 Procurement of hand held Sweepers for pourakarmikas 210.00 210.00 420.00
(6 per ward) for the benefit of Pourakarmikas health and
welfare and increased efficiency of street sweeping ( unit
cost of each Rs. 35,000/, Requirement 1200 )
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Si No.

Name of Works

Amount
Requirement
in 1st phase
Rs. in Lakhs

Amount
Requirement
«n 2nd phase
Rs. in Lakhs

Total Estimated
Amount Rs. in
Lakhs

Procurement of 50 Nos. max wind walk behind handheld
sweepers. MaxWind sweepers are handy sidewalk
sweepers to be fully electrically powered. harmonious
and ergonomic for cleaning sidewalks. pedestrian areas,
parking lots and every small or medium sized
environment, both indoor or outdoor. ( unit cost of each
Rs. 27 lakhs approx, Requirement 50 Nos)

675.00

675.00

1350.00

a) Up-gradation and Establishment of new Decentrahsed
Dry waste collection centers (DWCC) for storage,
sorting and 1o recovery the valuable dry waste - 20
Nos )

50000

500.00

1000.00

b) Improvements to DWCC centre and Seggregation
Centre in ward no. 167 - Yediyur

17.50

17.50

35.00

¢) Upgradation of Dry Waste Centre and Improvements
to surroundings of garbage centre in Govindaraja nagar
sub division and Chandra Layout sub division in
Govindaraj nagara Constituency

100.00

100.00

200.00

Procurement of Commercial Segreggated Waste
Collection vehicle (different Color coded 3.3 Cum with
dual compartments Tippers) for door to door collection
of commercial units in shilt including 3 years operational
maintenance for avoiding street hitering and thereby
removal of black (Unit Cost Rs. 18 Lakhs
including O n M for five years)

spots

900.00

900.00

1800.00

Procurement of Litter Bins to be establsihed on the
important commercial area streets, Public park, Public
building etc (Unit cost Rs. 15,000/~ , Requirement 1500
Nos.)

100.00

100.00

200.00

Rejuvenation, Developmental and Diversion of sewage
and solid waste to Ulsoor Lake, Madiwala lake,
Puttenahalli lake and also installation of aerators in to
lakes for Purification of Lakes using water purifiers
system

200.00

200.00

400.00

Laying of pipeline from BWSSB Sewape I'reatment
Plant to the point of Nayandahalli lake and Kenger Lake
for Lake rejuvanation

125.00

125.00

250.00

Provision for Trash Barriers for selected lakes in BBMP
limits to avoid the Soild Waste entering into the lakes.

200.00

200.00

400.00
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S1 No. Name of Works Amount Amount | Total Estimated
Requirement Requirement | Amount Rs. in
in 1st phase | in 2nd phase Lakhs
Rs. in Lakhs | Rs.in Lakhs
1T |Solid Waste Management Infrastructure Development 170.00 170.00 340.00
works in Raja Rajeshwari Nagara Constituency
12 |Procurement and Installation of Automatic waste 377.50 377.50 755.00
segregation machine ( Includinhg Dry waste / Wet waste
' Sanitary Waste etc)
Total Rs. In Lakhs 6975.00 6975.00 13950.00
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Annexure 14

16) EURO TEK

s et ULSOOR 2-MLD STP-LAB ANALYSIS REPORT JUNE_2021
“RAW ? 5 el v ] B
, Fow | P | cop | pop | 7ss | Ammomiesl |y prosphue| TRN | PH cop [ mop | Tss | Aumewal | S, | ol Phosphaie | TKN | Fecn Coltorm | pRCiapey | ST | SUETARCD
[unia MLD | o | mgn | mgd | men gl oy 0 RS wel | wen | men mg/l mg/ gl mgh | MENIOO g/ mg/ mg/
|vimsits 2 6585 | 1000 | 350 | oo e : m | (65-85) | <s0 | <10 | <10 <s <10 < =10 <100 <1 3000 - 4500
PCB limits (65.90) <80 <10 <20 <5 <10 NA =10 <100 NA NA NA
01-06-2021 1150 7.6 | 34801340 127.0 22 26 32.0 74 200 25 | 23 1.8 3.0 0.7 24 73 05 3573 3605
02-06-2021 1.240 78 |3350]1290]122.0 24 23 28.0 7.6 260127 | 25 1.6 28 0.5 29 77 03 3558 1587
03-06-2021 1520 7.7 | 34201360 | 124.0 23 24 21.0 7.4 300 [ 29 | 24 1.9 2.7 0.3 2.6 79 04 3615 3648
04-06-2021 LAk 7.5 | 338013201260 21 2.9 26.0 7.2 280 | 25 | 26 1.7 32 0.6 28 82 0.6 3542 3587
05-06-2021 1397 78 |[327.0[1300]121.0 22 22 25.0 7.5 260 | 24 | 27 2.0 31 0.4 2.5 74 0.5 3582 3610
06-06-2021 1.130 7.5 |332.0]127.0]124.0 23 25 24.0 732 2026 | 22 18 29 0.3 27 72 0.7 3567 1597
07-06-2021 1.090 7.7 |3260]1290]125.0 26 23 280 74 210 | 25 | 24 2.1 32 0.5 26 76 04 3584 3598
08-06-2021 1.080 75 320012301280 29 20 26.0 72 2310°1 22 | 26 2.7 29 0.7 24 79 0.6 3543 3562
09-06-2021 1.240 7.7 | 3320|1250 122.0 26 2.1 27.0 75 80| 27 | 23 24 3.0 03 22 83 05 3546 3605
10-06-2021 1.020 79 | 34501280 126.0 27 23 25.0 7.6 301 26 | 2% 19 32 0.4 23 76 03 3574 3619
11-06-2021 1.050 76 349013001240 24 20 28.0 74 300 25 | 24 18 29 0.6 26 74 04 3596 3657
12-06-2021 e 78 [341.0 13401220 26 2.1 26.0 75 280 ] 23 | 27 1.7 32 05 2.5 79 0.6 3607 3628
13-06-2021 1.110 75 |3430([1270] 1250 23 24 320 72 330 | 28 | 26 19 27 03 29 70 0.5 3586 3612
14-06-2021 1o 7.7 | 336.0 [131.0]123.0 24 22 29.0 7.4 300 | 24 | 26 1.6 2.8 0.4 2.7 75 0.7 3574 3605
15-06-2021 1050 | 79 |330.0/124.0[1200 27 25 300 76 260 28 | 2.3 1.9 31 0.7 25 78 04 3582 3619
16-06-2021 1.020 76 |[343.0]1380/129.0 23 2.1 34.0 74 280 | 26 | 24 1.8 32 05 29 82 0.6 3608 1657
17-06-2021 Lols 7.5 13370 126.0| 1250 25 23 320 73 20 1381 27 2.0 28 03 26 75 05 3584 1615
18-06-2021 1015 7.8 |3350(1320][127.0 22 20 30.0 1.6 2850 | 28 | 24 22 3.0 0.5 29 70 04 3607 3619
19-06-2021 1,080 7.6 |[342.0 1280|1300 24 28 29.0 74 210 ] 25 | 28 20 35 0.3 3l 78 0.6 3574 3591
20-06-2021 L0o1o 7.7 | 338012601340 26 2.5 34.0 74 300 | 29 | 24 19 2.7 03 2.6 79 04 3652 3690
21-06-2021 L.100 79 |346.0 [ 13201290 23 27 32.0 7.6 260 | 25 | 22 2.0 3.1 0.5 2.8 73 0.7 3605 3628
22-06-2021 Lon 76 343012801320 25 24 31.0 7.4 200 [ 27 | 25 18 28 0.7 30 76 0.6 3572 3609
23-06-2021 1.020 74 [351.0(1350]126.0 28 22 29.0 76 320 26 | 24 23 30 0.5 2.5 82 0.3 3586 3544
24-06-2021 1120 7.7 | 347013201490 23 19 36.0 79 280 |24 | 27 2.1 3.2 0.6 28 68 0.4 3682 3638
25-06-2021 1.080 75 356013801280 26 2.1 28.0 7.7 250 27 | 3l 1.8 30 0.3 26 70 0.6 3571 3554
26-06-2021 1.040 79 |343.0[1420/ 1340 25 23 34.0 7.6 260 | 26 | 29 20 31 0.5 25 74 0.8 3608 3676
27-06-2021 1130 76 |3520(1360/127.0 23 26 31.0 74 280 29 | 33 22 28 04 24 78 0.7 3542 3609
28-06-2021 1.020 78 | 34501400 | 126.0 21 24 33.0 7.5 2701 25 | 30 19 26 0.7 28 76 0.5 3580 3682
29-06-2021 0.9%0 7.5 |356.0143.0|129.0 25 22 30.0 13 20| 27 | 286 20 25 0.6 23 7 04 3574 3604
30-06-2021 1.0s8 7.7 | 3480 [ 146.0 | 125.0 23 2.1 290 7.4 80| 26 | 25 23 24 0.5 27 80 0.3 3558 3584
Tot.Avg 33348 | 7.7 | 3409|1320 1270 |- 243 2.3 29.5 1.5 279 | 26 | 2.6 2.0 2.9 0.5 2.6 76.0 0.5 3584.4 3614.6
: : e ﬂ;cé : =
PLANT CHEMIST = PLANT MANAGER AE (STP K-Valley - 1) AEE (STP K - Valley - 1)
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~r Y 'Y T E K

L el o oy . ULSOOR 2-MLD STP-LAB ANALYSIS REPORT Jul-21
DAT ' ; T INCET - RAW SERRGE T o i e OUTLET - TREATED SEWAGE
Parameters Flow pn | cop | mon | Tss H::':;: o | TN Pil cop | mop | 1ss ",‘:‘,:’::::;" N'::'"mg':“ n;“;:'m TKN ‘.;f‘h‘:_ g T réﬂ.z
e 1 i DN N R I B G e S T e T : mgt | mgr | menioo | wgr | men | wer
Lhais 2 | esss | to0 | 0 | o | 7 0 | (65-25) <1 | <0 | <0 | <t 3000 - 4500
KSPCR limits 3 : s b (-:6'-5 “ ".D‘Tﬁ LoNA L STe ) =aee NA NA NA
01-07-2021 1.07 78 3420 1420 1330 24 34.0 16 |03 3.0 85 05 3562 3587
02-07-2021 0.99 16 1380 | 1390 1280 T T LN T A 20 | 20 | 24 23 07 28 78 06 3582 3604
03072021 FIEE N T w50 | 10 | 100 20 300 76 280 2.5 20 22 05 32 80 04 3576 3508
Teroraom | 096 77 | 60 | 1420 | 1250 | 24 | 360 75 | 300 27 | 26 21 25 04 30 74 07 3504 3618
Cesoram | 094 | 78 3340 137.0 1280 23 330 76 270 24 | 25 20 27 06 29 78 05 3548 3594
& 06-07-2021 ] [ 77'1707 i "z-iz)-n ) "_T-Km” VE;O f 2 :- T 350 = _;:;"" %0 | 26 E e Ot I el el 0s 32 76 03 3564 3586
07.07-2021 152 11 3320 145.0 124.0 27 R R Y SR PR T I DS O T 73 06 3578 3604
waiaki | 148 |70 | a0 | e o | 23 | »o | 77 | 250 27 29 19 23 03 28 79 04 3455 3590
09-07.2021 1,785 76 340.0 143.0 1320 24 300 73 280 28 27 20 26 05 32 75 07 3562 1587
T leeraom | 1801 78 | 320 1400 | 1250 26 280 15 | 300 AT 22 24 07 3 72 05 3569 1591
e P 1752 | 78 | 330 | 1380 | 10 | 24 | 320 77 250 27 20 19 23 03 28 79.0 04 3584 3608
Tireraem | 1724 79 uso | E:q | 20 | 25 | 200 | 1s 270 24 26 20 28 05 33 750 06 3614 3690
T onaen 1758 | 77 | 3320 1340 | 1270 21 20 74 280 23 24 17 26 07 30 820 05 3574 3594.0
e | 1782 | 73 | 30 | Ti320 | 1280 | 25 w0 73 60 | 22 28 18 28 07 3l 89.0 07 3586 3608 0
1sor20m | 1857 75 3380 1280 1320 23 280 77 250 27 29 19 23 03 28 79 04 3608 3637
" learon | 1886 76 | 320 | 1340 | 1200 24 300 74 270 24 26 16 25 05 34 84 08, Ji 35830 s
17-07-2021 1.894 74 3360 132.0 1250 26 310 72 230 25 2% 19 29 03 3.5 80 05 3562 3580
[ isor2om 1885 79 3400 1380 | 1270 23 200 77 250 29 29 19 23 03 28 79 03 3609 3654
“eoraon | 187 77 3340 | 1350 | 1290 27 300 7.3 270 25 3.0 16 24 05 29 74 07 3572 3584
20.07-2021 1.893 76 3450 1400 1320 24 280 74 20 27 32 18 2.5 04 26 8 05 3504 | 3684
21:07-2021 1.884 75 3380 1370 126.0 26 270 71 250 2.7 29 19 23 03 23 79 06 3566 3578
22.07-2021 1.895 78 3430 1350 1200 24 260 76 270 25 30 2.1 28 05 27 74 04 3550 3582
23.07-2021 1.856 76 3260 1290 1220 21 29 73 240 28 26 18 3l 07 25 79 03 3608 3627
7-2021 1.857 74 3210 126.0 124.0 25 230 72 220 2.3 4 16 Py ) 26 84 03 3504 3635
woron | 1914 77 | a0 1230 | 1280 22 250 74 260 25 22 1.7 29 03 23 76 06 3528 3568
26-07-2021 ) 1875 i -_T{ G 3240 1 IZS}! ¢ HE)-E 24 _22 0 72 240 L 27 20 14 25 0.5 28 ¢ 80 04 3542 3590
27.07-2021 1882 72 3200 | 1270 Y 1240 26 240 70 80 | >23 25 19 27 04 278 78 07 3526 3574
e
29-07-2021 (AN [,
[ 30-07-2021 ] I L B BEL - ha e i
31-07-2021 SR - B
__ T.ol.Avg 1 i
i — « Sh—7 S
LT _RI'LA CITEM I B AE(STP K-Valley-1) ~ * AEE (STPK-Valley - 1)
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87 TR ( Email:centrallab@kspeb.gov.in

e N, |~ Website :http://kspcb. gov.in

N\ |
e — A
‘{‘;}' K.S.P.C.B., “Nisarga Bhavan”
1)1 - .

N KARNATAKA STATE POLLUTION CONTROL BOARD 7" D Cross, Thimmaiah R“gd" .

3 CENTRAL ENVIRONMENTAL LABORATORY Shivanagar, Bengaluru- 56007

Legal 42(3)/87, E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
IS 18001:2007 CERTIFIED LABORATORY

FORM-X
(SEE RULE 28 AND SECTION 22 OF THE ACT)
REPORT BY THESTATE BOARD ANALYST

Report No:-L-09, L-09A, L-09B L-09C&L-09D Dated: 07-07-2021

I hereby certify that, I Prasanna Kumar M.S, State Board Analyst duly
appointed under Sub-section (3) of Section 53 of the water (Prevention and Control of
Pollution) Act, 1974 (6 of 1974) received on the Sixteen day of June-2021 from Sri.
Mohammed Mirza Ammenulla Baig, Deputy Environmental Officer, Karnataka State
Pollution Control Board, Regional Office Bng City East , Bengaluru-560 010 sample
of Grab Sample of Treated Effluent collected from outlet of Effluent Treatment Plant
from M/s. Karnataka Meat & Poultry(BBMP Slaughter House), Tannery Road,
Frazer Town, Bengaluru-560045, for analysis vide letter No. KSPCB/RO-BNG City
East/LEGAL/2021-22/352. Dated: 16-06-2021. The sample was in a condition fit for

analysis reported below.

I further certify that, [ have analysed the aforementioned sample on/between
16-06-2021 to 01-07-2021 and declare the results of analysis to be as enclosed in

Annexure.

The condition of the seal, fastening & container on receipt was as follows:
The seal was intact and tallied with the specimen impression of the seal.

Signed this on Seventh day of J uly—2021

o tate Board Analyst
Karnataka State Pollution Control Board
Bengaluru
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Address

From,
Prasanna Kumar M.S,

State Board Analyst,

Karnataka State Pollution Control Board,
Central Environmental Laboratory,
“NisargaBhavan”, Thimmaiah Road,

7" <D’ Cross, Shivanagar,

Bengaluru — 560 079.

To,

The Regional Officer,

Karnataka State Pollution Control Board,
Regional Office -Bng. City East,
“Nisarga Bhavana”, 3" Floor,
Thimmaiah Road, 7" D Cross,
Bengaluru.
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CENTRAL ENVIRONMENTAL LABORATORY
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Legal 42(3)/87, E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
IS 18001:2007 CERTIFIED LABORATORY

ANNEXURE
ANALYSIS REPORT

Report No:-L-09, L-09A, L-09B, L-09C&L-09D

Email:

centrallab@kspcb.gov.in
Website :http://kspcb. gov.in

K.S.P.C.B., “Nisarga Bhavan”
™D Cross, Thimmaiah Road,

.in

Shivanagar, Bengaluru- 560079

Dated: 07-07-2021

NAME &ADDRESS: M/s. Karnataka Meat & Poultry (BBMP
Slaughter House), Tannery Road, Frazer Town,
Bengaluru-560045.
DATE OF COLLECTION: 16-06-2021
SAMPLE DESCRIPTION: Grab Sample of Treated Effluent collected from
outlet of Effluent Treatment Plant
SL. . Result

No. Parameters Analyzed Unit | Standards Test Method

) L-09 | L-09A | L-09B | L-09C | L-09D
L. pH @ 25°C - 5.5-9.0 7 i | - - - = IS 3025 (Part 11)
5 Biochemical Oxygen Demand } i } .

2 (3 days @ 27°C) mg/L 350 162 IS 3025 (Part 44)

5. | Total Suspended Solids mgL | 600 40 ; - . - IS 3025 (Part 17)

= Total Dissolved Solids mg/L 2100 2338 - - - = 1S:3025(Part 16)-1984

3 Chloride as CI mg/L 600 796 - - - - IS 3025 (Part 32)

6. Sulphate as SO, mg/L 1000 102 - - & - IS 3025 (Part 24)

7. Fluoride as F mg/L 1:5 0.2 - . = - IS 3025 (Part 60)

8. Phenolic Compounds mg/L 5.0 BDL - - - ' IS 3025 (Part 43)
Hexavalent chromium as APHA 23rd edition

8 - .0 > “ - -

. cre mg/L 2 BDL (3500-Cr -B)

J. Chemical Oxygen Demand | mg/L 250 - 645 - - - IS 3025 (Part 58): 2006
11. Ammonical Nitrogen as N mg/L 50 - 1.0 = = = IS 3025 (Part 34)
12, Cyanide as (CN) mg/L 0.2 - - BDL - = '

13. Oil & grease mg/L 20 - - - BDL - APHA 23rd edition
. (5520B)
1+ | Zincas Zn mg/L 1.5 - - * - 0.13 IS 3025 (Part 49)
15. : Iron as Fe mg/L 3.0 - - = - 2.13 IS 3025 (Part 53)
[
16. | Copper as Cu mgll | 3.0 : - . - BDL IS 3025 (Part 42)

P.T.O
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;:; Parameters Analyzed Unit | Standards Result Test Method
L-09 | L-09A | L-09B | L-09C L-09D
17. | Nickel as Ni mgL | 3.0 - - - . BOL IS 3025 (Part 54)
18. | Total Chromium as Cr mg/L 2.0 s - y 3 BDL IS 3025 (Part 52)
INFERENCE Non Conforms to prescribed standards. 4

Note: 1. The above results pertain only to the sample tested.
2. The Analysis report shall not be reproduced without the written approval of Head of the laboratory.

3. Samples will be stored for a period of 15 days from the date of dispatch of report.

4. BDL: Below Detection Level in mg/L.
Hexavalent chromium as Cr*®:0.05; Oil & grease:1.0; Phenolic Compounds:0.1: Cyanide as (CN)

Copper as Cu:0.05; Nickel as Ni:0.1; Total Chromium as Cr:0.2;

tate Board Analyst

fate Pollution Control Board
Bengaluru



Karnataka State Pollution Control Board ~ #moFi¥ toty SO Rchodm Soav

Regtanal Office : Bangalore City East TRp3ede ¥eied @ donvach Bt Wasr
“Nisarga Bravan®, 3rd Floor, 7th 'D' Main, RAAF P, 38 D@A, 73 '@ HoNIE,
Tramrmaian Road, Shivanagar, Bangalore-560 010.  3mbod, 0%, #R3ris, Bortslech-560 010.
e 080-23224830 ce.: 080-23224830
E-mai i A : i
bngcityeast@kspceb.gov.in ‘ E-mail : bngcityeast@kspcb.gov.in towards a cleaner Kamnataka
No. PCB/BCE/2021-22} 7 719 Date:

To - o1 2 3 JUN2021

The Member Secretary, lr) U
Karnataka State Pollution Control Board, DlS PA'; CHEB
ParisaraBhavan, No.49,
Church Street, Bangalore-560001
//Kind Attn: SEO, WMC//
Sub : Submission of inspection report of M/s BBMP Civil Slaughter House-reg.
Ref Board Office vide Memo No0.2226 dated 14.09.2020
Inspection of the Slaughter house by the Officers of this Office on 22.09.2020
Board Office letter No.684 dated 07.06.2021
Inspection of the Slaughter house by the Officers of this Office on 16.06.2021

10—

With reference to the above subject, as per the directions of the Board Office letter dated
07.06.2021 cited under ref (3), M/s BBMP Civil Slaughter house was inspected by the Officers of
this Office on 16.06.2021. As per the observations made during inspection, Inspection report,
Mahazar copy are enclosed for kind reference.

Further, in spite of several opportunities given, the BBMP authorities have not shown any progress
for treatment of Waste water generated from the slaughter house and maintenance of ETP.
Disposal of solid waste and also operating the slaughter house without valid consent of the Board
since 30.06.2009. Now the authorities have applied for renewal of CFO through XGN and the
information furnished is incomplete.

Regarding implementation Govt of Karnataka Ordinance 2020. Senior Veterinary Officer (SVO)
present during inspection informed that they are following the directions. In this regard BBMP has
addressed a letter to Joint Director (Animal husbandry) on 08.01.2021 and stated that except
slaughtering of cattle (buffalo and cow) above 13 year age. they have stopped slaughtering of other
cattle from 08.01.2021 (Copy of the letter is enclosed). During inspection, it was informed to
submit an affidavit in this regard to Board Office.

As per the observations made during inspection and even after several follow ups, M/s BBMP
Civil Slaughter House authorities are not serious in implementing the Board directions. Hence, it is
desirable to initiate the action under Section 33(A) of Water Act & also it is recommended for
Levying Environmental Compensation Charges for the violations of the Provisions of the Water
Act.

This is for your kind information. ‘
Yours faithfully,
Environmental Officer
Bengaluru City East
Copy Submitted to:t:
I. Regional Senior Environmental Officer, Bengaluru City Zone, NisargaBhavan.
Bangalore for kind information.
2. Case file

al Officer

Bengaluru City East
& -

Website : http;//kspcb.kar.inc.in
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No.KSPCB/RO-Bng-City-East/2021-22/ ”_)} 1

"9 3 JUN 201
INSPECTION REPORT OF MMM.AMEENULLA BAIG, '
DEPUTY ENVIRONMENTAL OFFICER, R.O.BENGALURU CITY EAST

' Name and address of | M/s BBMP Civil Slaughter House. |

the unit Tannery Road. Frazer Town. ;
Bangalore-560017 |
- Date of Inspection 16.06.2021 '

t Officers Accompanied | Vishalakshi, Assistant Environmental Officer
§—Staff Accompanied C.B Prakash, Field Assistant

| Persons contacted I. Sri. Tippeswamy, EE-Pulikeshinagar, BBMP

. from Slaughter house | 2. Dr. Smitha S- Senior Veterinary Officer, BBMP

' Capital investment Rs. 1 to 5 Crores

| Category Medium Red

| Activity & Capacity As per consent for operation, the main activity is slaughtering of

small animals viz., sheep and goat of about 900 animals/day and |
large animals viz., cattle’s and buffaloes as per The Karnataka
Prevention of Slaughter and Preservation of Cattle Ordinance, |
2020 !
Consent Status Consent expired on 30.06.20009.

Subsequently. Slaughter house authorities have applied for
renewal of consent for operation and same was refused vide Board
Office letter No.R-1223 dated 28.06.2011. i
Further the authorities have applied for renewal of consent for ‘
operation in XGN vide Inward No.95505 The application is under |
: scrutiny and asked to reply the query. :
| Reference As per Board Office letter No.684 dated 07.06.2021 regarding |
' compliance made with respect to directions issued during personal .
hearing and compliance to Govt of Karnataka Ordinance dated
05.01.2020

* K K K KK K

Preamble :

The slaughter house was established during the year 1920 & presently under the control of
BBMP. Prior to 30.06.2009, slaughter house was operated by Karnataka Meat and Poultry
Marketing Corporation. The main activity is slaughtering of big and small animals. The
slaughtering area is divided and separated for small animals and large animals and sheds
area provided. The Consent under Water Act has expired on 30.06.2009, Subsequently.
Slaughter house authorities have applied for renewal of consent for operation and same was
refused vide Board Office letter No.R-1223 dated 28.06.2011. Now the slaughter house is
operating without valid consent of the Board.

In the meantime, as per the directions of personal hearing, slaughter house authorities have
applied for renewal of consent for operation under Water (P & CP) Act 1974 and Air (P &
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CP) Act 1981 through XGN inward No.95505. The application is under scrutiny stage and
asked to reply to the queries raised.

As per Board Office Memo dated 07.06.2021, M/s BBMP Slaughter House was inspected
on 16.06.2021 and the following observations were made:

Water Consumption and Waste Treatment Details: About 13 employess are working in
the Slaughter House. The source of water is from BWSSB and Bore well. The water
consumption is about 40 to 50 KLD for slaughtering activity. Waste water generation is
about 40 KLD from the slaughter house. The slaughter house authority has provided 30
KLD Effluent Treatment Plant to treat the waste water generated from the slaughter activiny.
The effluent is generated from the Large/Small animal slaughtering area is partly connected
to the ETP and bypassing through the open drains into the BWSSB sewer.

During inspection it was observed that, the 50 KLD ETP was operating and the units of the
ETP are filled with the animal dung. The treated effluent is being discharged intc BWSSB
UGD line.

Grab sample from the outlet of S0 KLD ETP was collected as per the provisions of Water (P
& CP) Act 1974, mahazar drawn. The samples handed over to Central Laboraion for
analysis, results awaited.

Air Pollution Source: There is no any Source of air emission. In this regards the authorities
were informed provide alternate power supply (DG Set) to operate the ETP continuously for

effective treatment of effluent.

Solid Waste Management: The solid waste generated is cleared on day toda) basis. The
solid waste lifting work is handed over to the contractor. Solid waste (dung) generation is
about 0.5 tons/day. There is no source segregation of blood and solid waste. After
slaughtering skin, horns, legs, hooves are collected separately and dispose through private
contractor for further utilization Solid waste, body parts and other wastes are dumped in
designated area. As per the information the authorities are clearing the solid waste on day

today basis.

Specific observations were made:

|. The slaughter house was working & engaged in the slaughtering of small and large
animals

2. The slaughter house was operating without valid consent of the Board since
30.06.20009.

3. The unit is engaged in the slaughtering of about 800 to 900 small animals on regular
days. Slaughtering of about 2 to 10 of large animals. The extract of animal
slaughtering details is enclosed for kind reference.

4. During inspection, slaughtering of animals was under progress and there is no
proper source segregation of blood, body parts and other solid waste which is
causing the clogging of the drains and irregular dumping of the solid waste (dung).

)
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ETP of capacity 50 KLD was in operation, but the treatment units are all having the
cow dung. There is no scientific operation of the ETP.

The Civil structures of the existing ETP are in very bad condition.

During inspection Waste water along with blood, dung and rumen content are taken
into ETP and it is in the slurry form.

After settling and aeration tank in the ETP units, Effluent is being discharged in to
BWSSB sewer partly and also directly discharging into storm water drain.

The drain carrying the washings and effluents in the washing area are in very bad
shape, thev need repair immediately. Since, it is a food industry hygiene is very
important

. The body fluids, blood etc., and washing from the slaughtering area is not going to

the ETP which is by passing leads to outside storm water drain and may cause surface
and ground water pollution.

. The authorities were directed to ensure that, the cow dung shall not reach ETP. The

cow dung shall regularly collect and disposed scientifically.

. The authorities can explore the possibly of providing one bio gas plant to process the

cow dung. Apart from giving energy from this process and will solve cow dung
handling in the premises

Sludge is not removed from the sludge drying beds.

Log books are not maintained for the operation and maintenance of ETP. There are
no details of water consumption and trade effluent generation and its disposal.
Housekeeping in the slaughtering area and in the solid waste storage area is poor.

The trade effluent generated from the boti stall (meat stall) and large animal
slaughtering area is not yet connected to the ETP and it is being discharge into the
storm water drain.

. During inspection, solid waste such as rumen content, dung and other body parts

generated from slaughtering activity is dumped at designated place in the slaughter
house area.

. The dead animals have been dumped in the open area of slaughter house without

providing any shelter.

. There is no proper designated officer to carry out operation and maintenance work

at slaughter house.

The slaughter house authorities have obtained CEF for up gradation of ETP, during
the inspection it was observed that the authorities have not attended any civil
structural works in the up graded ETP.

As informed by the BBMP authorities, Solid waste generated from the slaughter
house is mainly Dung- about 0.5 MT/day, Rumen content about- 4.0 MT/day. The
solid waste generation from the slaughter house is collected by the BBMP
authorities. Frequency of collection is 2 to 3 days in a week. Collection and
scientific disposal of the solid waste is the responsibility of BBMP authorities.
During inspection the BBMP authorities were instructed to submit the records
pertaining to collection and disposal of solid waste

During the Mahazar was drawn, copies of Mahazar photographs taken are enclosed
for kind reference
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Action taken: For the repeated violations the following actions has been initiated.

Compliances made to the directions of Personal Hearing:

Consent application filed for the period from 01.07.2009 to 30.06.2011 was refused vide
Board Office letter No.R-1223 dated 28.06.2011. Further, applied for fresh CFO for the
period up to 30.06.2012. The application was for forwarded to B.O on 02.05.2012 with
recommendations for consent refusal. The consent application yet to be refused.

Board has issued Prohibitory orders under the provisions of Water (Prevention & Control
of Pollution) 1974, vide No.10 dated 19.04.2013,

Board has filed the criminal case against the BBMP authorities during 2013 for non
compliances under Water Act (CC No.1065/2013) and the case under hearing stage.

The Board has formed a Watch Dog Committee for Slaughter House on 18.2.2014
consisting of BBMP, KSPCB, Animal Husbandry and People Associations for regular
monitoring of compliances. Accordingly, 9 watch dog committee meetings were held
and in each and every meeting the slaughter house authorities were directed to comply
with the several directions issued in the Watch Dog Committee. But till today the
authorities have not complied any single directions issued in the watch dog committee.
The Copies of Watch Dog Committee proceedings are enclosed for your kind reference.
Regional Senior Environmental Officer, Bangalore City has issued the Notice of
Proposed Direction under section 33(A) of Water (Prevention and control of Pollution)
Act 1974 as per the joint monitoring team recommendation on 29.07.2017.

Officer of this office has inspected the slaughter house on 14.05.2020. Based on the
observations and for not taking any steps to comply with previous violations observed
and this office issued a Show-cause notice on 25.6.2020.

Letter addressed to Board Office on 22.10.2020 along with Inspection report dated
22.09.2020 with a recommendation for initiating action under Water (P & CP) Act 1974.
Accordingly Board Office has called for personal hearing on 01.12.2020 and proceedings
were communicated vide No.4338 dated 05.01.2021.

'SI. | Directions issued l Compliances Observed

| NO L

N BBMP authorities has to submit project report | BBMP authorities have submitted

} inclusive of tender notification, short term plan | the tender notification for O & M of

3 and long term plan to modernize the slaughter | 50 KLD ETP. Copy of the same is

; house. enclosed.

% | Further the authorities have nol

\_ | submitted short term plan and long

| term plan to modernize the slaughter

{ house.

‘ 2 [f BBMP is not serious in complying with the | The BBMP  slaughter  house
Board directions and directions issued in the authorities have not taken action on

L watch dog committee and implement the same | impfementation of Board directions

g within one month, Board will issue closure and directions issued in watch dog

" directions to BBMP slaughter house committee

3 |Address a DO letter to BBMP | Head Office

administrator/commissioner and inform to take
appropriate action to modernize the slaughter
house and to comply to the Board directions
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Compliance to Govt of Karnataka Ordinance 2020: Senior Veterinary Officer (SVO)
present during inspection informed that they are following the directions of Govt of
Karnataka Ordinance 2020. In this regard BBMP has addressed a letter to Joint Director
(Animal husbandry) on 08.01.2021 and stated that except slaughtering of cattle (buffalo and
cow) above 13 year age, they have stopped slaughtering of other cattle from 08.01.2021.
During inspection, it was informed to submit an affidavit in this regard to Board Office. The
officer agreed for the same.

Honorable Karnataka High Court Order:

Further as per Honorable Karnataka High Court Order in W.P No0.5709/1997 dated
13.05.2002 the para 7 states that, “Keeping in view of the above aspects, we direct that the
slaughter house/abattoir which are being run in the territorial limits of the Bangalore City
Corporation should be shifted to the outskirts of the City Limits to such place as may ne
suitably identified by the appropriate authorities and subject to statutory provisions made in
this regard including the laws governing the Environmental and Pollution Control laws. It is
further directed that after six months from today no slaughter house/abattoir should be
maintained or run within the local limits of the Bangalore City Corporation™. The order dated
13.05.2002 was modified vide order dated 08.12.2003, the court has granted six months” time
for implementation of the above directions.

Recommendations : In spite of several opportunities given, the BBMP authorities have not
shown any progress for treatment of Waste water generated from the slaughter house and
maintenance of ETP, Disposal of solid waste and also operating the slaughter house without
valid consent of the Board since 30.06.2009, hence. it is desirable to initiate the action under
Section 33(A) of Water Act & also it is recommended for Levying Environmental
Compensation Charges for the violations of the Provisions of the Water Act.

ok Lo d—

sistant Environmental Officer

r_n%ﬂ'al Officer

e City East



Karnataka State Pollution Control Board
Regional Office : Bangalore City East

"Nsarga Bhavan®, 3rd Floor, 7th 'D' Main,
Thammaian Road, Shivanagar, Bangalore-560 010.
Ted - 080-23224830

E-mail : bngcityeast@kspcb.gov.in
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No.PCB/RO/BCE/2021-22/ 37€ . Date : 9

To,

The Executive Engineer,
Pulikeshinagar,

Sub Division Office, BBMP
Robertson Road, Frazer Town,
Bengaluru- 560005

Sub : Non-compliances under the provisions of Water (P & CP) Act 1974 with respect to
M/s BBMP Civil Slaughter House. Tannery Road, Frazer Town, Bengaluru —reg.

1. Proceeding of Personal Hearing vide No.4338 dated 05.01.2021

2. Board Office Letter dated 07.06.2021

3. Inspection of slaughter house by the Officers of this Office on 16.06.2021

oy

With reference to the above subject, as per Board Office letter dated 07.06.2021. the slaughter house
was inspected on 16.06.2021 to verify the compliances to directions issued in personal hearing held
on 01.12.2020 and to verify the implementation of Govt of Karnataka Ordinance 2020.

Ref

During inspection, following observations were made:
I. The slaughter house was operating without valid consent of the Board since 30.06.2009.
The application is submitted in XGN with incomplete details.

2. During inspection, slaughtering of animals was under progress and there is no proper source
segregation of blood. body parts and other solid waste which is causing the clogging of the
drains and irregular dumping of the solid waste (dung).

ETP of capacity 50 KLD was in operation, but the treatment units are all having the cow
dung. There is no scientific operation of the ETP.

The Civil structures of the existing ETP are in very bad condition.

5. During inspection Waste water along with blood. dung and rumen content are taken into

ETP and it is in the slurry form.

6. After settling in the ETP units. Effluent is being discharged in to BWSSB sewer partly and
also directly discharging into storm water drain.

7. The drain carrying the washings and effluents in the \\*"dShillg area are in very bad shape,
they need repair immediately. Since, it is a food industry hygiene is very important

8. The body fluids. blood etc., and washing from the slaughtering area is not going to the ETP
which is by passing leads to outside storm water drain and may cause surface and ground

(8]

water pollution.

Waebsite : http;//kspcb.kar.inc.in
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9. The authorities were directed to ensure that. the cow dung shall not reach ETP. The cow dung
shall regularly collect and disposed scientifically.

10. The authorities can explore the possibility of providing one bio gas plant to process the cow
dung. Apart from giving energy from this process and will solve cow dung handling in the
premises

I'l. Sludge is not removed from the sludge drying beds.

12. Log books are not maintained for the operation and maintenance of ETP. There are no
details of water consumption and trade effluent generation and its disposal.

13. Housekeeping in the slaughtering area and in the solid waste storage area is very poor.

14. The trade effluent generated from the boti stall (meat stall) and large animal slaughtering
area is not yet connected to the ETP and it is being discharge into the storm water drain.

15. There is no proper designated officer to carry out operation and maintenance of ETP. solid
waste management and compliances to be made under the provisions of Water (Prevention
and Control of Pollution) Act 1974,

16. The slaughter house authorities have obtained CEF for up gradation of ETP. during the
inspection it was observed that the authorities have not attended any civil structural works in
the upgrade ETP.

17. As informed by the BBMP authorities. Solid waste generated from the slaughter house is
mainly Dung- about 0.5 MT/day, Rumen content about- 4.0 MT/day. The solid waste
generation from the slaughter house is collected by the BBMP authorities. Frequency of
collection is 2 to 3 days in a week. Collection and scientific disposal of the solid waste is
the responsibility of BBMP authorities. There is no proper records maintained pertaining to
collection and disposal of solid waste.

Further. as per the proceedings of Personal Hearing, you have not submitted short term plan and
long term plan to modernize the slaughter house. In view of the above. vou hereby called upon
to “show-cause’ within 15 days from the date of receipt of this notice as to why this Office shall
not recommend to Board Office to initiate further actions under the provisions of Water
(Prevention and Control of Pollution) Act 1974. Also submit the action taken on the above said
observations.

Acknowledge the receipt of this notice.
Sd'-
Environmental Officer.
Bengaluru Citv East
Copy to:
. The Veterinary Officer (Animal Husbandry), M/s BBMP Civil Slaughter House,
Tannery Road, Frazer Town. Bengaluru. for information and necessary action.
2. Case file.

~7
Environme Officer.
Bengaluru Ci
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$TRFNE IRFT ZoneRt: SNnT NR Joweokd
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dondnth JNC B , T WWFr, LUTT IS, Hondet-560 001

aeoeed: 080-22350078 =& 080-22375660 E-mail: adf1-blu-ka@nic.in

e
o

No: Fish/Ulsoor lake (NGT)/02/2021-22 Dated:26/08/2021
To,

The Regional Director (

Central pollution control Board

Nisarga bhavana, A-Block, 1 &2 nd Floor,

Thimmaiah Road, Shivanagara,

Bangalore-78

Sir,

Sub: Hon’ble NGT , Sothern zone, Chennai order dt 10.06.2021 in the
matter of Q.A. 54 of 2016 (SZ)/LA. 28 of 2019 regarding pollution
caused to Ulsoor Lake due to dumping and indiscriminate discharge of
Sewage etc.

Ref: 1. Your letter No:Tech 39/Legal/(NGT)/RDS/2021-22/112,

dated: 02/07/2021
2. Hon’ble NGT , Chennai order dt 10.06.2021
3.Joint committee report dt 10.08.2020 filled in Hon’ble NGT.
¥ KK Kk
With reference to above , The Fisheries department is here with
furnishing the action taken report and updating the status of implementation of
recommendation and suggestion of joint committee report in the prescribed
format. The formats and reports are enclosed for your reference and necessary

action.
Thanking you sir

Yours faithfully
Encls; Reports (Mr.Chikkanna)

Senior Assistant Director of Fisheries
Bangalore urban district.

PR N edo AP

) : o
5«\“ SO - 1—3\5\’)):1\
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Format-3

Action taken report of Department of Fisheries

SI

Suggestion of the Joint Committee in
the report dt 10.08.2020

Measures implemented

Measures
yet to be
implemented

Time
required for
implementing
the measures

To prescribe appropriate physio-chemical and
biological parameters in the contract / agreement
to carryout water quality monitoring while
appointing contractor for fishing.

The Prescribe appropriate physio-chemical and
biological parameters been done by lessee ie
Fisheries-co operative society. Reports are
enclosed for your reference. It is submitted that
the all values are in the permissible range.

To carryout study of bio accumulation of heavy
metals in some tissues of fishes in Ulsoor Lake.

The analysis of heavy metals accumulation in
some tissues of fishes in Ulsoor Lake has been
carried out by recognized govt lab. The report
is enclosed for your reference. It is submitted
that the heavy metals range in the tissues of
Fishes of Ulsoor lake are in permissible range
and fishes are safe for human consumption.

To maintain the cleanliness of the Ulsoor Lake
and disposal of aquatic plants by pit composing
method or any other means.

Fishermen co-operative society is maintaining
the cleanliness of the lake as per procedure laid
down by the Fisheries department.

> 2
Senior Assistant Director of'ﬁ sheries

Bangalore urban District.




The report submitted as per your office letter No: Tech39/legal(NGT)/2020-21/2019 , dated: 19/06/2021

108

(For reference only)

Formate
Action taken report of Department of Fisheries
Sl Suggestion of e Jolng Litteeiin A aRsuLes Measures yet to be implemented ?:;fe::g:t'::: tt::
the report dt 10.08.2020 implemented
measures
I | Status of Establishing of nursery within Fishermen co-
the Lake to facilitate Pisci-culture in The Nursery has not been established | operative society is
Ulsoor Lake. in Lake to fecilitate fish culture due to | advised to  stock
- non availability of land. If concerned | Advanced Fish
authorities allot / provide % acre | finoerlings in Ulsoor
land, then the establishment Nursery | .10 in scleniitiz
can be taken up. metind. S5
establishing of
) Nursery may be
avoided due to non
availability of land.
U’Jﬁ*‘teécf
Senior Assistant Director of Fisheries

Bangalore urban District.
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e 080-22350078 et 080-22375660 E-mail: adf1-blu-ka@nic.in

No: Fish/Ulsoor lake (NGT)/02/2021-22 Dated:26/08/2021
i s

The Regional Director (

Central pollution control Board

Nisarga bhavana, A-Block, 1 &2 nd Floor,

Thimmaiah Road, Shivanagara,

Bangalore-78

Sir,

Sub: Hon’ble NGT , Sothern zone, Chennai order dt 10.06.2021 in the
matter of Q.A. 54 of 2016 (SZ)/LA. 28 of 2019 regarding pollution
caused to Ulsoor Lake due to dumping and indiscriminate discharge of
Sewage etc.

Ref: 1. Your letter No:Tech 39/Legal/(NGT)/RDS/2021-22/112,

dated: 02/07/2021
2. Hon’ble NGT , Chennai order dt 10.06.2021
3.Joint committee report dt 10.08.2020 filled in Hon’ble NGT.
* 3% ok ok ok
With reference to above , The Fisheries department is here with
furnishing the action taken report and updating the status of implementation of
recommendation and suggestion of joint committee report in the prescribed
format. The formats and reports are enclosed for your reference and necessary

action.
Thanking you sir
Yours faithfully
CQ%’;GL&, .
Encls; Reports (Mr.Chikkanna)

Senior Assistant Director of Fisheries
Bangalore urban district.
ex N—M et ANDR O
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f:Kazrnataka Veterinary, Animal and Fisheries Sciences
University, Bidar

WATER AND FISH QUALITY LAKE OF ULSOOR LAKE

Submitted to

Senior Assistant Director of Fisheries.

Department of Fisheries, Bengaluru Urban
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Introduction

Freshwater is the fastest depleting natural resources in the world. The surface

waterbodies like lakes, ponds and tanks are the sources of fresh water for majority, at least, in

rural areas or in cities where dense population occurs. Unfortunately, due to irresponsible and

careless management these waterbodies have been abused to such an extent that not only their
ecology is under threat b.ut their very existence is at stake in many cases. Of late, realizing the
importance of lakes and ponds, many governments have initiated action to protect and restore
them for the benefit of society. People consume harvested fish from these eutrophic lakes
without knowing the quality and consequences. It is in this context that the Department of
Fisheries, Bengaluru is committed to empower the 'people in Bengaluru city regarding the
efficient utilization of lake water and also quality fish production from those waters.

Ulsoor Lake situated in the eastern part of the city and spread over an area of about 50 ha.
It has three islands and receives direct industrial and domestic wastewaters from the surrounding
area. The wastewater is aerated and then let into the lake. There is a park in its vicinity, a
corporation swimming pool adjacent to the lake. Madras Engineering Group (MEG) uses this
lake for training Purpose.

Further, to know the water quality from Ulsoor lake, the authority has assigned the task
of investigating one lake to FRIC, Hebbal, Bengaluru. The assi gnment was to analyze the water
qualities of these lakes with perspective to produce quality fish and to maintain the ecological
and aesthetic environment. in this context, water from the ulsoor lake was analyzed and

following are the observations.
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OBSERVATIONS OF WATER QUALITY OF ULSOOR LAKE

Samples Standards |
Parameters Methodology bkt Middle Outlet for
aquaculture
pH pH meter 7.76 i 8.47 6.5-8.5
- Alkalinity (mg/l as e
| CaCOy) Titration method 96 72 76 300
Hardness (mg/1) Titration method 144 108 94 <500
: Conductivity (mS/cm) | Electrometric method 0.40 0.36 0.38 <1.0
Dissobved Oxygen Winkler's method 8.43 y 8.61 4-10
_(mg/l)
| Winkler’'s method
- BOD (mg/l) after 3 days 1.24 2.21 2.28 .
| incubation @ 27 °C
} COD (mg/! Chemical oxidizing 470 380 260 <500 ﬂ
| e method : ]
Turbidity (NTU) Turbidometer 0.09 0.01 0.02 <5
- Carbon di oxide (mg/l) | Titration method 16.1 28.72 27.44 <30
' Ammonia (PPM) Fhenol hypochlorite | 010 0.052 0.625 <
| method
Nitrate (PPM) Strictlan and parsons | 0.008 0.008 0.004 <1 !
' Phosphorous (mg/l) | Strictland and 0882 0.267 0.405 a4 |
parsons
. Rohu S i
| Heavy Metals Fish Tilapia Fish
P S s e A
' Lead mg/kg AAS BDL 0.005 0.3
' Mercury (mg/kg) AAS BDL 0.010 0.5
' Cadmium (mg/kg) AAS 0.03 0.01 0.3
Nickel (mg/kg) AAS BDL BDL 0.5
Zinc (mg/kg) AAS BDL BDL 40

e BDL- Below Detectable Level
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Group Inlet (Nos/ml) Middle (Nos/ml) | Outlet (Nos/ml) |
Chlorophyceae |
Volvox 18 20 19
Gonium 15 18 14
Sphaerdystis 02 36 16
Pediastrum 03 14 17 |
Chlorella 08 19 16 jj
- Spirogyra 20 20 19 1
Clostrium 13 14 20 F
Bacillarophyceae ‘
Diatom 52 08 26 i
Asterionella 14 09 18|
Charophyceae |
: Nitella sp. 23 18 )
Total 168 158 80
@ Inference:

: * The water quality parameters analyzed are within permissible limits.

* The heavy metal in fish tissue is below permissible limit.

* Fish from Ulsoor lake can be safe for human consumption only after removal of gill,
intestine and proper cooking.

* The lake with proper management the water body can be efficiently used for fish culture.

* However, all the water entry points must have silt trap be provided with and lake has to

be oxygenated using a greater number of jet aerators.
25 * Water quality analysis must be carried out every month and Heavy Metal in fish, water

and sediment has to be measured for every six months.

Professor ahl Head
FRIC, Hebbal
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Test Report
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ANALYSIS REPORT OF WATER QUALITY

I Name of the Location :  Ulsoor Tank Settling Tank.
2. Name of the Customer : Shri.M.F. Rahman
3. Sample Collected by : Shri.M.F. Rahman
4. Date of Collection : 17.11.2018
5. Particulars of Sample Collected :  Surface Water, Grab Sampling
6. Date of Sample Receipt v 17.:401.2018
T Sample Number : EHSRDC/RH/W/18/11/8821
8. Analysis started on : 17.11.2018
9. Analysis Completed on : 21.11.2018
10. Report to be Sent : 22.11.2018
11. Page No : lof2
12. Protocol . APHA,23 Edition/IS: Standard
. ' o Unit | Water Quality Criteria I R i
Sl. No Parameters ! : .. Result Test Methods
A B C I D | E | ‘
Lo | | | E——— I N —
1. |pH S 6.5-8.5 | 792 APHA 4500H" I
—_— : ‘ ; — — : :

2 | Specific Conductivity | us /em | - i = - | 1000 | 2250 832 APHA 2510 B

S (e I 1 I I N S N S N

5 Turbidity NTU | - - - - | 1.30 APHA 2130 13

4. L Total Hardness mg/L i 1T 1940 APHA 2340 C

- | i : ‘ ! L SR FE—

5. | Calcium as Ca | mg/L - - - - ' 502 APHA 3500 Ca
R | | | | . =t . I .

6. [ Potassium as K ]| mg/L 13: 2 -} = | = [ - T 18.8 | APHA 3500-K
e ? Nitrate as NO3 T mg/L | 20 (%0 ] - | - 1 04 APHA 4500-NO
- { : ————— | } e

8. Dlssolved Ox\gen | mg/L | 6 o5 | 4 T &1 s 4.9 APHA 4500-0 (

! ] ] I | z =

9. 1 Silicate mg/L | - | - | - | - T 341 | APHA4500-Si0,

| | | 7 2O PO

10. Iron as Fe ; mg/L D3 | ~ | W} - | = 0.39 APHA 3500-F¢

'_TT-i—ﬁn?pHétE_as} PO. | mg/ -] -1 - f T 220 | APHA4500- P
— I} I L ! I R - B - .

12. {Alkaunny T mg/L | - | - | - - =) 268 |  APHA 22201
| ! 1 | S . _ I S

13. Free Ammonia mg/L | - | - | - 1.2 5.22 IS 3025 (Part 3
" 14. | Carbon Dioxide mg/L e | = - . - 22.0 " APHA 4500-CC

] T s { = | I N E— — NS 8

I5. | Chloride as Cl mg/L | 250 | - | 600 | - | 600 |  87.34 APHA 4500-CI

| I ~ i

o)
G(gf";-‘r‘ﬂgent An:

Office Address : No.13/2, 1st Main Road, Near Fire Station, Industrial Town, Rajajinagar, Bangalore - 560 010.
6360 QwoK @ Fo. 13/2, 13¢ =0, TE, BNTITT e3¢0 WET, womY 100TF LRRS, TRIHRWENT, Yortvl et - 560 010

AqTER : H 1372, u'sa"fgmm W R ¥ T, gz'e‘\'uam TATH A, ST - 560 010

See NOTE ove

Concern towards protecting Environment
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Note:
1. The results refer only to the tested samples & applicable parameters.

2. Sample(S) not drawn by us unless stated.

3. Total liability of our laboratory is to invoiced amount. Any dispute arising out of this report is subjected to Bangalore
jurisdiction only.

4. The Report Shall not be reproduced partially without the consent of the laboratory.

5. After 15 days of report submission the samples will be discarded.

6. Complaint register is available at the laboratory at the reception.
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(Recognised under section 12 of the Environment (Protection) Act, 1986) New Deihi, Validity 09.02.2017 to 08.02.2022
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7 RESEAACK & DEVELOPMENT CENTRE mmﬁm%mmgﬁqﬁﬁﬂméﬁtﬁ?ﬂﬂ\
P 080 23012100/121/122] E : ehsrdc2010@gmail.com . St ‘il c de

F 080 23012111 W : www.ehsrdc.in (wafern (wwem) sfufram, 1986 M 12 # wr wr=rE v wamen) 3 fE, = arE. 09.02.2017 - 08.02.2(

1SO 9001 ; 2015, 1SO 14001 : 2015 & BS OHSAS 18001 : 2007

Sample Number: EHSRDC/RH/W/18/11/882]
Page No: 2 of 2

[ 16. | BOD (3 Days @ 27°C) mg/L | 2 TI 3 l 3T [ - l 11.0 | T APHA S210B

l 7 | Chemical Oxygen Demand | mg/L | - ‘i l ; II L 40.0 APHA 5220 B

| 18. | Aluminum mg/L '1 1 1 | | 0.039 T[S 3025 (Part 2): 2004 RA 2
| 19. | Arsenic as As mg/L xo.os‘i 02 02| - | T BDL | 1S 3025 (Part 2): 2004 RA 2
hzo. Cadmium as Cd mg/L - | - TL - = - | BDL : IS 3025 {P};i—'t-?)_zof)q RA 2
}:'_—21. Copper as Cu mg/L | 1.5 l = ) 1.5_1r | E__BKL TS 3_0557'[Par(172'|,_z_(é)(ﬁﬂz\:
| 22. Cobalt " mg/L | T T BDL | IS 3025 (Part 2): 2004 RA :
5"2’3%5&@35 I\ mg/ﬁTT"_- —Iﬁﬁfi— - | BDL | IS 3025 (Part 2): 2004 RA -
[ 24. Wé?ﬁry_a's’?{g o \ mg/L | - | - | —— T T BDL | IS 3025(Part 48)-1994 RA-.
I{ﬁié—STZTI{E;';Zn | mg/L 1 15 I -Tls] =1 =11 0.004'7T5"suzsfu-»ari?]:”jooi RA -

BDL Below Detectable Limit, BOD- Biochemical Oxygen Demand.

1 Conforms to Class “E”- Criteria with respect to above tested para:nzt-ers.__

! + A-Drinking Water source without conventional Treatment but after disinlection
| INFERENCE \ e B- Outdoor Bathing (Organized)
i e C- Drinking Water source with conventional treatment followed by disinfection
! ~ « D- Propagation of wild life, fisheries.
I! | e E- Irrigation, Industrial cooling, Controlled waste Disposal.

S . — J

***End of Report™*”

ards protecting Environment

Concern tow

Office Address : No.13/2, 1st Main Road, Near Fire Station, Industrial Town, Rajajinagar, Bangalore - 560 010.
ge3e0 Qvox : We. 13/2, 18¢ a:baaaédﬁ, wqaa:b# geded =33, Q0TY t;cr:::c‘ LRTF, TIDBRNT, Yo - 560 010

T :ﬁ13m,qﬁwm,w@m§:m,§z@wm,m,ﬁw - 560 010

See NOTE over
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Note:

1

2.
3.

The results refer only to the tested samples & applicable parameters

Sample(S) not drawn by us unless stated.

Total liability of our laboratory is to invoiced amount. Any dispute arising out of this report is subjected to Bangalore

jurisdiction only.
The Report Shall not be reproduced partially without the consent of the laboratory.
After 15 days of report submission the samples will be discarded.

Complaint register is available at the laboratory at the reception
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ENVIRONMENTAL HEALTH AND SAFETY RESEARCH AND DEVELOPMENT CENTRE

(Recognised under section 12 of the Environment (Protection) Act, 1986) New Delhi, Validity 09.02,2017 to 08.02.2022
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ENVIRONMENTAL HEALTH AND SAFET‘I
RESEARCE & DEVELOPMENT CENTRE

P 080 23012100/121/122 | E : ehsrdc2010@gmail.com
F 080 23012111 W : www.ehsrdc.in ( (w7

1SO 9001

: 2015, 1SO 14001 : 2015 & BS OHSAS 18001

: 2007

ANALYSIS REPORT OF WATER QUALITY

1: Name of the Location Ulsoor Tank -2, Middle Part of the Tank.
2. Name of the Customer Bangalore Fish Production and Marketing
Co. Operative Society Ltd. Bangalore-560075
3. Sample Collected by Shri.M.F. Rahman
4. Date of Collection 14.11.2019
5. Particulars of Sample Collected Surface Water, Grab Sampling
6. Date of Sample Receipt 14.11.2019
T Sample Number EHSRDC/BFPMC/W/19/11/9029
8.  Analysis started on 14.11.2019
9. Analysis Completed on 18.11.2019
10. Report to be Sent 19.11.2019
11. Page No 1 of 2
12. Protocol APHA, 23 Edition/1S: Standard
o | Unit Water Quality Criteria el
SI. No | Parameters i - A B c 1 D E Result Test Methods
= o1 I 1 1
1. | pH ! 6.5-8.5 | 9.02 ~APHA 4500H" B
2. Specific Conductivity lus/em | - [ - - 110002250 | 460 APHA 2510 B
3 | Turbidity | NTU | - = |4l - § = 1 = 0.61 1 APHA 2130 B
4. | Total Hardness | mg/L - 1 - [ -1 -1 -7 700 | APHA2340C
5, 1 BOD (3 Days @ 27°C) mg/L 2 3l ajl] -1 = | 210 APHA 5210 B
6. ' Chemical Oxygen Demand | mg/L - - 7 APHA 5220 B
7 l Calcium as Ca ! mg/L | - | - s B4 = ] = 15.2 | APHA 3500-Ca
8. | Potassium as K | mg/L | - - - - 17.08 APHA 3500-K
9. | Nitrate as NO3 ' mg/L | 20 50 | - | 6.85 APHA 4500-NO; |
| 10. | Dissolved Oxygen | mg/L 6 5 4 4 | 4.4 APHA 4500-0 C
11 Silicate mg/L BDL APHA 4500-Si0
12. | Iron as Fe mg/L | 0.3 50 | 1 BDL 'APHA 3500-Fe B
" 13| Phosphate as PO | mg/L 5 1 & 1 [T~ 7 BDL | APHA4500- P D
14 1| Alkalinity ,L mg/L | - | - - ”T - 94.0 APHA 2320 B
~15. | Free Ammonia mg/L | - 4 - 1.2 © 0.49 | 1S 3025 (Part 34|
" 16. | Carbon Dioxide mg/L - N 76 ~ APHA 4500-CO.
17. | Chloride as Cl mg/L | 250 600 600 %5 76 “"APHA 4500-Cl B

GMI Anal
Concern towards protecting Environment

Office Address : No.13/2, 1st Main Road, Near Fire Station, Industrial Town, Rajajinagar, Bangalore - 560 010.
3530 Ovon : Vo, 13/2, 18 0,0, ShEE ¥e3e0 |3, <aocs~ sehef LR, TRNBRNT, Uonvech - 560 010

oI : | 1372, qga"tﬁwm wT Re AT, % TFA, TAHIAT, SAR - 560 010

See NOTE overle.
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The results refer only to the tested samples & applicable parameters.

Sample(S) not drawn by us unless stated.

Total liability of our laboratory is to invoiced amount, Any dispute arising out of this report is subjected to Bangalore
jurisdiction only.

The Report Shall not be reproduced partially without the consent of the laboratory.

After 15 days of report submission the samples will be discarded.

Complaint register is available at the laboratory at the reception.
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. ~ ENVIRONMENTAL HEALTH AND SAFETY RESEARCH AND DEVELOPMENT CENTRE
(Recognised under section 12 of the Environment (Protection) Act, 1986) New Delhi, Vaﬂdl‘ly 09.02. 201? to 08.02.2022
QRTORFDoRTT TBF worr Xy OXFEF worr' BIvTeootr® [Tt
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ISO 9001 : 2015, 1SO 14001 : 2015 & BS OHSAS 18001 : 2007

Sample Number: EHSRDC/BFPMC/W/19/11/9029
Page No: 2 of 2

18.[ Aluminum as Al mg/L - [ - - [ -] 0.115 [ 1S 3025 (Part 2): 2004 RA 20
[ 19. Arsenic as As mg/L 005] 02 02 | j | BDL | IS 3025 (Part 2): 2004 R,i_vTJ
20.| Barium as Ba mg/L I — | - | - | 0.058 | IS 3025 (Part 2): 2004 RA 20
21.| Cadmium as Cd mg/L | } [ - - |- BDL | IS 3025 (Part 2): 2004 RA 20
22.] Total Chromium mg/L - | - - | -1-1] BDL IS 3025 (Part 2): 2004 RA 20
23.| Copper as Cu mg/L 1.5 - | L& ] = - 0.005 | 1S 3025 {Parl ’;: 2004 RA 2
24| Cobalt " mg/L - | - - | -1 -1 BDL IS 3025 (Part 2): 2004 RA 20
25.| Lead as Pb mg/L | 0.1 | - | O.1 | ‘i | BDL | IS 3025 (Part >| 2004 RA 20
26.| Manganese as Mn mg/L [ | - I [ : 0.032 IS 3025 (Part 2): 2004 RA 20
27.| Mercury as Hg mg/L - - - - | - | BDL | 1S 3025(Part 48)- 1994 RA-20
28.| Nickel as Ni ; mg/L - - - X BDL | IS 3025 (Part 2): 2004 RA 20
L 29.] Selenium as Se | mg/L : - | - - - - | BDL IS 3025 (Part 2): 2004 RA 20
| 30.| Zinc as Zn mg/L | 15 | - | 15 | - | 0.008 | IS 3025 (Part 2): 2004 RA 20
| 31.] Silver as Ag mg/L ' ‘ 1 ; 1 | BDL | IS 3025 (Part 2): 2004 RA 20
L 32.| Vanadium as Va mg/L . - . - | | BDL [ IS 3025(Part 48)-1994 RA-20
33 | Beryllium as Be [ mg/L - | - - | -1 -] BDL IS 3025 (Part 2): 2004 RA 20
~ 34.| Molybdenum as Mo mg/L . - 1 = 4 - [ -] BDL | IS 3025 (Part 2): 2004 RA 20
35.] Total Coliform MPN/100ml | 50 | 500 | 5000 | - | - | 210x10° | APHA9221A,B,C, D E&F

BDL: Below Detectable Limit, BOD- Biochemical Oxygen Demand.

Conforms to Class Below “E”- Criteria with respect to above tested parameters.
| ¢ A-Drinking Water source without conventional Treatment but after disinfection
. INFERENCE | e B- Outdoor Bathing (Organized)
i ' s C- Drinking Water source with conventional treatment followed by disinfection
\ i ¢ D- Propagation of wild life, fisheries.
‘ ‘ e E- Irrigation, Industrial cooling, Controlled waste Disposal.

***End of Report*** -

Concern towards protecting Environment

Office Address : No.13/2, 1st Main Road, Near Fire Station, Industrial Town, Rajajinagar, Bangalore - 560 010.
6300 DT : Fo. 13/2, 18¢ =0 TR, SNTITT Fe3e0 BT, Bom LoDTF LR, oo dRnd, YonvReco - 560 010

T a13/2,\r5\=ﬁqwm W R ¥ T, Tm#uam wm%mt AR - 560 010

See NOTE overl
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Note:

1.

2
3.

Sample(S) not drawn by us unless stated.

Total liability of our laboratory is to invoiced amount. Any dispute arising out of this report Is su

jurisdiction only.

The Report Shall not be reproduced partia

The results refer only to the tested samples & applicable parameters.

lly without the consent of the laboratory.

After 15 days of report submission the samples will be discarded.

Complaint register is available at the labor:

atory at the reception.

bjected to Bangalore

-
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Ph : 080-23238458 e Email:centrallab@kspcb.gov.in
Fax : 0BN-23238300 e Wehsite : http://kspch. gov.in
|
3 \_\‘*-_-9_/ Y [E KARNATAKA STATE POLLUTION CONTROL BOARD B.02. 3% 8500, RAE ST,
m s fif CENTRAL ENVIRONMENTAL LABORATORY £ B R, UF, 3o, 64,5530,
T worid.at-aLoone
-4' //_—.\\\-‘g Legal 42(3V87,E(P)ACT, 1966 RECOGNISED ENVIRONMENTAL LABORATORY KSPCB, "Nisa.rga Bhavan™

ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487 7" D Cross. Thimmaiah Road,

’hl e
i 180 45001: 2018 CERTIFIED LABORATORY

Shivaragar. Bangalore — 36079

ANALYSIS REPORT
Date: 03.08.2021
M/s. Madras Engineering Groun & Page 1 of 1
NAME OF THE INDUSTRY : gzgtge;},u?—ilzgna Chetty Road, DATE OF COMMENCEMENT OF
’ TEST:29.07.2021
SAMPLE COLLECTED BY : ;‘8 IEIP"::'“’:““""”“ B DATE OF COMPLETION OF
- BRI L0 TEST:03.08.2021
DATE OF COLLECTION : L0V LUl
DATE OF RECEIPT : 29.07.2021 SAMPLE REPORT NO: WW-609
PARTICULARS : I;“’g‘;g Sewage collected from Outlet | g vy E NO : WW-609
hsl:) Parameters Unit Standard Result Test Method
1. |pH@25°C - 6.5-9.0 e IS 3025 (Part 11)
2. | Total Suspended solids mg/L e 8.0 IS 3025 (Part 17)
3. | Chemical Oxygen Demand mg/L N;tz‘:cs)ac 68 1S 3025 (Part 58)
Biochemical Oxygen Demand Not more
| (3 days @27°C) gL than 10 9.0 IS 3025 (Part 44)
5. | Ammonical Nitrogen as N mg/L N?}tlat::osre 1.0 IS 3025 (Part 34)
i R ooy
6. | Total Nitrogen mg/L than 10 5.0 APHA 23rd edition
7. | Fecal Coliform VPN | Lessthan 100 16000 | APHA 23rd cdition (9221 E) 9-77 to 9-78
INFERENCE Non Conforms to prescribed standards.

Note: 1. The above results pertain only to the sample tested
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 15 days from the date of issue of report.
4, Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority”.

@M\W— —H7Co

Authorized Signatory (Biological) Authorized Sigpatory (Chemical)
(Radha M. N) (Dr. H.Roopadevi)
Assistant Scientific Officer W §em0r Scientific Officer

----End of Report--—--
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Tele: 6172 Headquarters
~1adras Engr Gp & Centre
Pin — 900493, C/o 56 APO

2369/GBG/\® /Adm i July 2021

Central Pollution Control Board < ygwur Rty @t
inistry of Environment, Forest & Climate Change :

Govt of India, Regional Directorate (South) 20 JUL 2021

1%t & 2™ Floor Nisarga Bhavan

7 D Main, Thimmaiah Road v/ o w2 2

Shivanagar, Bengaluru- 560079

HON’BLE NGT, SOUTHERN ZONE, CHENNAI ORDER DT 10 . 06. 2012 IN
THE MATTER OF OA 54 OF 2016 (SZ)/IA 28 OF 2019 REGARDING
POLLUTION CAUSED TO ULSOOR LAKE DUE TO DUMPING
AND INDISCRIMINATE DISCHARGE OF SEWAGE ETC

Sir,
, Refer your letter No Tech 39/Legal(NGT)/RDS/2021-22/113 dt 02 July 2021.

p 8 The following aspects are brought out for your information:-

(@) As per Garrison Engineer (North) Bangalore who is the service provider to this
Centre, the sewage lines of this Centre are connected the BWSSB lines for further
disposeal.

(b)  There are Storm Water Drains (SWDs) flowing through this Centre. These SWDs
enter from the Civil area at one side and exit to the civil area on an another side. The
Bangalore Water Supply and Sewage Board (BWSSB) has diverted their sewage from
various civil area in to these SWDs and the same sewage is flowing through it.

(c)  Various complaints/representations have been made to BWSSB to stop the flow
of sewage through the SWDs.

(d)  These open SWDs which has sewage flowing through it passes through the living
areas of this Centre and has caused health hazard and mosquito problem in plenty.

-, 4 In view of the above the following are requested:-

(@) Necessary direction be issued to BWSSB at your end to desist from diverting
sewage into these SWDs. Moreover it is also info that. Necessary direction be issued
at your end to BWSSB/ Bruhat Bengaluru Mahanagara Palike (BBMP) to cover these
SWDs.

(b) Garrison Engineer (North) being the services provider, you may seek further
clarification/correspondence on this matter from Garrison Engineer (North) Bangalore.

4, This is for your information please.
Yours faithfully,
W!F’fr
0
S (Fazaluddin 1)
5 : Colonel
Q‘L s SN I A Administrative Officer
B \.\\"v" for Commandani
Copy to:- 2
HQ K & K & Sub Area - { For info pl.
.5‘3“ 2 A copy of the ibid letter mentioned at
c)"’J( Para 1 above ait for your reference pl.
Garrison Enginieer (North) - For info alongwith a copy of the ibid letter.

Bangalore
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Tele : 6231 126 Headquarters Karnataka and Kerala Sub Area
Cubbon Road
Bengaluru — 560 001

19000/29/AMWP/STP/21-22/Q3W I/ August202 g s @

AUG 2021
ntral Pollution Control Board 13

Ministry of Environment, Forest & Climate Change, e

Govt of India, Regional Directorate (South) ! ”EU FLH'” """
Nisarga Bhawan A-Block, %' & 2™ Floors
Thimmaizh Road, 7" D Main

Shivanagar Bengaluru-560079

INSPECTION BY JOINT COMMITTEE MEMBERS IN THE MATTER OF THE HON’'BLE
NGT, SOUTHERN ZONE, CHENNAI ORDER DT 10.06.2021 REGARDING OA 54 OF
2016 (SZ)/I.A 28 OG 2019, POLLUTION CAUSED TO ULSOOR LAKE

Sir

W P ease refer Madias Engineer Group & Centre letter Number 2369/GBG/225/Adm
dated 29 July 2021.

2 Steps to undertake directions of National Green Tribunal (NGT) regarding
establishinu of Sewage Treatment Plant (STPs) for treatment of solid waste were initiated
immediaizlv on occurrence. Twenty two pockets having 50 or more residential units or a
total buili-up area of 5000 sgm were identified where STPs were required and a project to
construct STPs in each of them was pianned in two phases for total cost of Rs 4174.45
lakhs

i ADMC (Army Digital Mapping Centre) Phase |l sewage line |
. BWSSB (construction in progress at 41%) = e |

i ) SRS |

3. The 3TPs already completed in the station are as under :-

[Ser [ STP Locations | Capacity

| No_| KD

| 01.  STP at Infantry Battalion Phase — |l at Banaswadi Garrison . 300 |

| 02 | STP atMadras Engineer Group & Centre, Bengaluru | 100

| 05, | STP at Married Accommodation Projects at Hebbal 1' 300

4 QH._' STP at Marrn,d Accommodation Projects at at Agram ; 700

| 05. | Augmentation of water supply by recycling of water and 1000

| | sewage at ASC Centre (South) 1

| 06. ﬁugmentatlon of water supply by recycling of water and 300 }

| sewage at ASC Centre & College 1 |
07. | STP at Parachute Regimental Centre (PRTC) & connection of 600 L

|
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4 The amount & scope being large, approval for Phase-l was given by Integrated HQ
of Ministry of Defence (Army) on 31 March 2020, after which planning for execution
commenced immediately. Phase-l construction of STPs amounting to Rs 2090.45 lakhs
will be constructed in the following locations:-

| Ser | STP Locations Capacity

| No | KLD

| (a) ; Feild Marshal Cariappa Colony (Cubbon Road) 400

' (b) | Marshall Barrack (Dickenson Road) T 200

" (c)_| 56 Coy ASC (Supply) (Cubbon Road) 100
(d) | 515 Tech Area (515 Military Canteen) i 100
(e) | 515 Military Wing (515 Military Canteen) 200

~ (f) | Harish Barrack & Separated Family Accommodation (515 100
__ Military canteen)

1
£ g) | CMP Centre & School (Neelasandara) 400
)

(9
(h) | Vannarpet Non Commissioned Officers (NCO) Colony 300
() Training Battalion Ill, Madras Engineer Group & Centre 400

! | (Banaswadi)
] (k) ' Chaudhary Line & Army Digital Mapping Centre (Chikka 200 :
% | Banaswadi)

(I) | Tarapore Officers Colony/Promenade Officers Colony/MEG | 100 |
| Officers Mess (Promenade Road) f
5. The planning process for the above Phase-l project is complete and is presently

under tender action by Chief Engineer, Chennai Zone. It is expected that the contract
would be awarded by mid November 2021, after which work would commence and be
executed by local Military Engineer Services (MES) authority. The STPs will carryout
tertiary ticatment of sewage and treated water from a sump will be utilized for various
purposes

6. The Phase-Il of the project also includes 11 locations and is in the process of being
approved by the Competent Financial Authorities and is likely to be sanctioned by
December 2021. The project would include construction of 11 STPs at the following
locations -

' SerNo | STP Locations | Capacity |
I | - KLD
': (a) | Baird Barracks (Qlckenson Road) 360
| (b) Sandip Unnikrishnan Officer Enclave (Dickenson Road) 35
| (c) | Senior Officer Colony (Dickenson Road) 60
i 7((1)4ﬁ(37u7n Troops Officer Colony (Old Airport Road) 190
| (e) | Rashtriya Military School (Neelasandra) 150
’T (f) | Controller Defence Account (Victoria Road) 520
| (g)_ | Vanarpet Officer Colony (Victoria Road) 100
_(h)__[ Domlur (Domlur Village) 200
() | Meanee Line (Near Maya Bazar) 7 670
(k) Assaye Line and Field Marshal Manekhsaw Enclave (John's 200
Sl | Road) s _
() |RCLine (Jeevanhall) e i 300
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7 After approval of the work, planning process and tender action would be similarly
undertaken by the Chief Engineer. Chennai Zone (CE CZ) and work be executed on
finalization of contract by the local Military Engineer Services (MES) authority.

Yours fait IIX

(Manoj m

Colonel
Staff Officer (Works)
For General Officer Commanding

Copy to :-

MEG & Centre - for information with reference to your letter Number
2369/GBG/225/Adm dated 29 July 2021.
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reference Annexure-l1.

Further, the above said 25 Units have submitted
BWSSB Bills and informed that the buildings are
established prior to the notification dated
19.01.2016. They are discharging the sewage to
BWSSB UGD with prior permission. Copies of
bills submitted enclosed as Annexure-IL.

This Office is regularly collecting and analyzing
the samples of Ulsoor Lake under Boards
Programme and NWMP Program. Copy of
Analysis Reports are enclosed as Annexure-IIL

Also treated effluent from the outlet of the
2 MLD BWSSB is collected and analyzed on
monthly basis. Analysis reports are enclosed as
Annexure-IV for kind reference.

Photographs of the STP and Ulsoor lake are

enclosed, for kind reference.. ANNEXVRZ ~N

et
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£ «utuka State Pollution Control Board
Ragiuri Office : Bangalore City East

*Nisarga Bhavan®, 3rd Floor, 7th 'D' Main,
Thimmaiah Road, Shivanagar, Bangalore-560 010

Tel : 08023224830

E-mall : bngcityeast@kspcb.gov.in

Annexure 20

ANNEXVRE-L

SERFUE m:h m% MO!!‘D souv
mrieds ¥gled @ dorivach Snid Hadr

don, of, dIING, orldach-560 010. ==
cie.: 080-23224830 i _J
E-mail : bngcityeast@kspcb.gov.in '

towards a cleaner Kamataka

Nor: I\'>>|J(;13-'BCE.*'2020t-zj/.

To,

The Occupier

M/s.G-Corp properties Itd. by

V.R.Manjunath,
(I1MG Mall)No. 172,

Swamy

Vivekananda Road.

Ulsoor, Bangalore-560008.

Sir.

4;'1{ pae:() § JUL 2020

Sub Installation of Sewage Treatment Plant(STP) at your unit-reg
Rel Hon ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake
TTET

W ith reference to the above subject. as per the records of this office vou are discharging the

sewaee directly 10 BWSSB sewer. As per Hon'ble NGT OA 34 of 2016, it is necessary to

mstall Sewage Treatment Plant (STP) to treat the waste water generated [rom your unit

Hence. vou are hereby informed to explore the possibility ol installing STP at yous

apartment/commercial complex / units and submit the action taken report to this otfice within

|5 days from the date of receipt of this notice.

\chnowledge the receipt of this letter.

i\\ //

atal Officer

I.nviron
BengalurYCin l-a;\j

‘*\; -

$\3

P
e
\

SR

o

Website : http;//kspcb kar.inc.in
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" 4ataka State Pollution Control Board mmta:,mogmgn Heae
<. fonzl Office : Bangalore City East myiedd ¥5ed : dondath mnd damr
{sarga Bhavan®, 3rd Floor, 7th 'D’ Main, VANF I, 33 DA, 73 ‘o so0od,
+ ‘himmaiah Road, Shivanagar, Bangalore-560 010.  asc%y, A, S=WNG, Hortnms-560 010" Y
Tel.: 080-23224830 ow,: 080-23224830 i b A
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in

towards a cleaner Kamataka

No: KSPCB m'ﬁ.:u:ﬁn.::/lé'?‘c Date: 0 9 JUL 2[}2]

To,

The Occupier

M/s.Wonder Globlal

(India Technology center Pvt.. Ltd)
(formerly G.E. India exports Pvt. Ltd..)
No.11, Brigade Terraces,

Cambridge Road, Ulsoor,
Bangalore-560008

Sir,

Sub = Installation of Sewage Treatment Plant(STP) at your unit-re
Ret' : Hon’ble NGT OA 54 0f2016 w.r.t. Ulsoor Lake

%
LE S

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT OA 34 of 2016. it is necessary to

install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your

. . . . \ . - wogih
apartment/commercial complex / units and submit the action taken report to this office within
I5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

Waebsite : http://kspeb kar inc in
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_anataka State Pollution Control Board ™8 taty, SROF, debodm Souv
Raglofial Office : Bangalore City East ledd ¥ed : toridach Erid wasr
'thuaﬁhhﬂf.&ﬂFbu:ﬂhTThhim 1“#?‘#ddﬂ e =a, T3 ‘@’ dni¥ﬁb gerwi Caxp
Thimimaiah Road, Shivanagar, Bangalore-560 010.  3=tych, 8, wind, dortskech-560 010.  ERSIESEARE ARSI
+ Tol.: 080-23224830 tie.: 080-23224830 SRUS, NOROZPe FH0RT,
E-mall : bngcityeast@kspcb.gov.in E-mall : bngcityeast@kspcb.gov.in
e

No: KSPCB!BCE/?.OZOI-ZZ/ 7 Date:f1 @ ;.

2001

To,

The Occupier
M/s.Star Mark Services Pvt. Ltd.,
No. 16/1, Cambridge Road,
Bangalore-560008.

Sir,

e Treatment Plant(STP) at your unit-reg
4 0f 2016 w.r.t. Ulsoor Lake

Sub : Installation oﬁ
Ref : Hon’'ble NGT O%

EEEE
With reference to the above subject, as per the records of this office you are discharging the

sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary 10
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at vour
apartment/commercial complex / units and submit the action taken report to this office within
I5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithtully

Bengaluru*City East
L

N =2 Ny
STARMARK SERVICESLLP

16/1, Wings, 3rd Floor, Cambridge Road,

Halasuruy, Bangalore - 560008 "2 )-(? ')’: 1Wi)
INDIA [ / u

RS -
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- . Karnataka State Pollution Control Board  smoras oz, SROF dobod shode
' Regional Office : Bangalore City East Trledd WD : toridat wrid Hadr
"Nisarga Bhavan®, 3rd Floor, 7th ‘D' Main, VANF I, e WA, 7S 2’ S0DTE, B XL Borta
Thimmaiah Road, Shivanager, Bangalore-560 010,  sstyaty o4, 8rid, Boreath-560 010, R en st
Tel.: 080-23224830 . 080-23224830 SRV, NCROI ¢
E-mall : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in
- e ey towards a cleaner Kamataka
No: KSPCB/BCEQOZOI-ZZ/ [{-:1'3 Date: 0 9 JUL 202'
To, '
The Occupier
M/s.Mantri Altius,
No.17, Cubbon Road,
. Bangalore-560001.
~Sir,
Sub @ Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake
I LES 2 1 3

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

Environ al Officer

Bengaluru CTity h%"

Waebsite : http;/kspcb.kar.inc.in
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Karnataka State Pollution Control Board  $mrisé ey SROF dobodys hodo

“Regional Office : Bangalore City East TRicdd 853D : dondath RBrid Iadr
*Nisarga Bhavan®, 3rd Floor, 7th ‘D’ Main, DA PR, e DB, Tde ‘2 SwD,0L, PIEIRE
Thimmalah Road, Shivanagar, Bangalore-560 010. 3o, 4, d=nY, torswcd-560 010.
Tel.: 080-23224830 @w.: 080-23224830
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in
o towards a cleaner Karnataka
No: KSPCB/BCE20201-22f Lt 5 6 Date: + 3
To.

The Occupier

M/s.Concavity Solutions
No.|38. Ist floor, 7th Main,
80 feet road. Subbayana palya.
Banaswadi. Bangalore-360043

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ret : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

* ok ko ok
With reference to the above subject, as per the records of this office you are discharging the

sewage directly to BWSSB sewer. As per Hon'ble NGT OA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence. you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.
Yours faithtully

1o

ntal Officer
Bengaluru City East

Waebsite : http;//kspcb.kar.inc.in
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Karnataka State Pollution Control Board ~ $mrust oty SROF dcbogm Soode
" Reglunal Office : Bangalore City East epiedd ¥ged : donvath ®Brid Wadr
"Nisarga Bhavan®, 3rd Floor, 7th 'D' Main, AR g, 33 DEa, 73 ‘2" S
Thimmaiah Road, Shivanagar, Bangalore-560 010.  3yo®, ©f, 33Srd, torided-560 010.
Tel.: 080-23224830 on.: 080-23224830 i
E-mall : bngcityeast@kspcb.gov.in E-mail : bn kspcb.gov.
i RySSI@imph. gov.in towards a cleaner Karnataka
No: KSP(_'l]--'B(.‘lE-"?U?ﬁ|~33f Z{-';Q’ Date: U g Y -
| JUL 2021
To,

The Occupier

M/s.Bimal Auto Agency India Pvt
L.td.No.82. Banaswadi Main Road,
Bangalore-560003

Sir,
Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg

Ref : Hon’ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

L EEE R

With reterence to the above subject. as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT OA 34 oF 2016. 1t is necessary to

install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence. you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within

|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

IEnvironmdantal Officer
Bengaluru City [Cast

C\\/%’

Website : http;//kspcb.kar.inc.in



157

Karuataka State Pollution Control Board ~ $mrii$ Tty SROF Achods Soae

Regional Office : Bangalore City East Tmpledd ¥eied : toridacth ®nd Tasr

“Nisarga Bhavan", 3rd Floor, 7th ‘D’ Main, PRAF FET, 38 DA, T ‘0 SwD0E, P I ro

Thimmaiah Road, Shivanagar, Bangalore-560 010.  3abod, o8, d=33nd, wortvath-560 010. RN B il

Tel.;: 080-23224830 . - 080-23224830 RO, ACLOIe oWV
E-mall : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in

towards a cleaner Karmmataka

No: KSPCBIBCE/EOEOI-E%¢6/ D;ue:[] g 111 702]
To, )

The Occupier

M/s.Santosh Hospital.

No.6/1. Promenade Road.

Behind Coles park. Near Goodwill School,
Bangalore-360005.

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref - Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

FREER

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence. you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

al Officer
Bengalurat City East

Website : http;//kspcb.kar.inc.in
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- Karnataka State Pollution Control Board  $mrist carg SROF ReboFr ode
Reglonal Office : Bangalore City East Tmledy ¥ : doridath Brid wasr
*Nisarga Bhavan, 3rd Floor, 7th ‘D' Main, WAAF P, 33 DD, 78 Q7 A smrus oo
Thimmaiah Road, Shivanagar, Bangalore-560 010. & o3, s3Trid, orisleth-560 010. i » i
Tel.: 080-23224830 c:.'%ao-fazzmo SROE, Aobegre o
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in

towards a cleaner Kamataka

No: KSPCB/BCanzm-zz/ 1,798

To,

Dale:o g JUr 2021

The Occupier

M/s.Medico Pastoral Association,
Plot No. 47, Pottery Road,

Frazer Town, Bengaluru-560005

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ret @ Hon'ble NGT OA 54 0of 2016 w.r.t. Ulsoor Lake

ok k%
With reference to the above subject. as per the records of this office you are discharging the

sewage directly to BWSSB sewer. As per Hon'ble NGT OA 54 of 2016. it is necessary 1o
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

Bengalurﬁ City East

1y
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" Karnataka State Pollution Control Board ~ #mruis Qo #ROF, Rohogm mou?
. [teglonal Office : Bangalore City East wapledd 863¢0 : oridath ®d Tasr
“Nisarga Bhavan®, 3rd Floor, 7th ‘D' Main, DA gEF, 38 A, 73 ‘2" SoD08, R
Thimmaiah Road, Shivanagar, Bangalore-560 010. 308, 0%, 8Src, doridec-660 010. R, o7
Tel.: 080-23224830 @n.: 080-23224830 SRO%, Jokogre Toav
E-mail ; bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in = " PR
towards a cleaner Karnataka

No: KSPCB.rBCE,-'onOL.zz/Q5? pae: 0 Q JU1 7027
To.

The Occupier

M/s.Puthur Infotech Pvt Ltd..
No.535. Ist Floor, 5th Cross.
Banaswadi Main Road.
Bangalore-560043

Sir,

Sub - Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

EEE 8

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT QA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water gencrated from your unit.

Hence. you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours taithfully
\
\

lim-irunrnc‘q't:tl. Officer

wm ru City [{%/

Website : http;//kspcb kar.inc.in
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Farnataka State Pollution Control Board ~ $~orise ooty SROF, Rcbodr whode

Reglonal Office : Bangalore City East rledd 63O : torivath Rrid Wasr

*Nisarga Bhavan®, 3rd Floor, 7th ‘D' Main, e P, 33e Hma, 78 Q" soosd, FRERER.

Thimmaiah Road, Shivanagar, Bangalore-560 010.  3ha®, T, T3Md, Woriech-560 010. 2 -

Tel.: 080-23224830 tis.: 080-23224830 SROF dabogr woa
E-mail ; bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in '

towards a cleaner Karnataka

No: KSPCB/BCE 202u1-:3/¢{— 9 Date: ) g )11 2071
WS L UL
To.

The Occupier
M/s.Jayamahal Palace Hotel
No.01. Jayamahal Road.
Bengalore -360046

Sir.

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

EE kK

With reference to the above subject. as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT OA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

I'nviro 1al Officer
Bengaluru City East

S

Website : http;/kspcb.kar.inc.in
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Muh State Pollution Control Board  smruis e moa‘ devodn wHoue

“Reglonal Office : Bangalore City East Tpieds $ged @ toridath ®rtd Wasir
*Nisarga Bhavan®, 3rd Floor, 7th 'D’ Main, NENF gaEt, e DHEQ, 7 2’
Thimmaiah Road, Shivanagar, Bangalore-560 010.  3myo®, o4, 23Srd, dortdlach-560 010.
Tel.: 080-23224830 dw.: 080-23224830
E-mail : .gov.in : .gov.
mmm% E20201.22/ E-ma“ brgcRysssigpianch.gov.in towwes a cleaner Karnataka

- 1 &&% 03y

The Occupier

M/s.MLC Industries Pvt. Ltd.,
14th Floor,Millenia Tower,
No.192, Murphy Road,Ulsoor,
Bangalore - 560008

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’ble NGT OA 54 0f 2016 w.r.t. Ulsoor Lake

LEE LS ]

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully
"

Environ Officer

&/.

Bengaluru \City Ea,s%’

Website : hitp;//kspcb .kar.inc.in
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Karaataka State Pollution Control Board ~ $mrii¥ Taty SROK dokodm mhoav

Rsglonal Office : Bangalore City East TRededd 853D : torivath Brid Xasr

*Nisarga Bhavan", 3rd Floor, 7th ‘D' Main, VAAF GHT, e DEQ, T ‘BT ToN0H, PR T

Thimmalah Road, Shivanagar, Bangalore-560 010. ~ 3sod, 08, 833N, orwech-560 010. 9

Tel.: 080-23224830 owe.: 080-23224830 b

E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.

e i i towards a cleaner Karnataka

No: KSPCB/BCE/:ZUNI-EE/C(_ 36 Date: {] 9 1
_ vVl 2071
lo,

The Occupier

M/s.Specialitst hospital,

No0.216, 7th main, 80 feet road,

I'st block, HRBR Layout, Kalyannagar.
Bangalore-560043

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

Ekok k¥

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT OA 54 of 2016. it is necessary 10
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within

I5 days from the date of receipt of this notice.
Acknowledge the receipt of this letter.

Yours faithfully

Q

Enviro ntal Officer

&l?cn;hlru City l'l@

Website : http;//kspcb.kar.inc.in
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. Karnataka State Pollution Control Board ~ smriid Toty SROF dabogp Soode
Regional Office : Bangalore City East Triedd ¢3ed : torivach ®rid Wadr
*Nisarga Bhavan", 3rd Floor, 7th 'D’ Main, REMF T 33 =, 73 2
Thimmalah Road, Shivanagar, Bangalore-560 010.  3sfoh, %, A=Y, toridath-560 010.
Tel.: 080-23224830 tn.: 080-23224830 L,
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.i '
it oo POB g towards a cleaner Kamataka
No: KSPCB/BCE/20201-2212¢3 € pate: (1 § JUL 2071
To,

The Occupier

M/s.HBS Hospital,

# 58, Cockburn road,
Shivajinagar, Bangalore-560051

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref Hon ble NGT QA 54 of 2016 w.r.t. Ulsoor Lake

RN E

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

9

Iony irnn‘n’@ﬁul Officer
Bengaluru City East

S

Website : http;/kspcb.kar.inc.in
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Karnataka State Pollution Control Board  $meris¥ ooz RO, dabo¥r oo
.Reglonal Office : Bangalore City East mRricdd ¥¢ed : orvath ®rid wWadr :
~ "Nisarga Bhavan®, 3rd Floor, 7th ‘D' Main, RIRE GET, e DEA, 7de ‘a' oo, IRFLE oo
Thimmaiah Road, Shivanagar, Bangalore-560 010.  3m0%, 0%, 83id, Horuecs-560 010, [ “ bt
Tel.: 080-23224830 on.: 080-23224830 asausiﬁ aod:oy'a_ Doy
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in e

towards a cleaner Karnataka

No: KSPCBr'BCEQUEOI-EE/‘&é oL Date: U g JUt 207
Ve LU

lo,

The Occupier

M/s.Seventh Day Advantist Medical Centre
No. 8. Spensar Road,

Frazer Town,

Bangalore -560005

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

Txx kR

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
I5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

Envirofigental Officer

&Beﬁluru City kl;iv

Website : http;//kspcb.kar.inc.in
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Karnafaka State Pollution Control Board ~ $mFUE 3K TRF, fedo¥n Seae

' * Retjional Office : Bangalore City East Tmpdeds Beied : dortdach ®rg dedr ;

*Nigarga Bhavan", 3rd Floor, 7th ‘D’ Main, axne goFn 33 SEa, T3 'a’ SO,

Thimmaiah Road, Shivanagar, Bangalore-580 010. ol od, sTHAC, dortse-560 010.

Tel.: 080-23224830 on.: 080-23224830 :

E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in g 1 =

towards a ciean

No: KSPCB/BCE/20201 -:2/ ¢ Date: £ 4
lo.

The Occupier

M/s Benier Aquaa Inc

No.1/1. Muniswamappa garden.
Near Gurudwar, Halasur.
Bangalore-360005

Sir
Sub : Installation of Sewage Treatment Plant(STP) at your unit-rey
Ref Hon'ble NGT OA 34 of 2016 wor.t. Ulsoor Lake

With reference to the above subject. as per the records of this office you are discharzime the

sewage directly to BWSSB sewer. As per Hon'ble NGT OA 34 of 2016. it 1s necessiry 1o
install Sewage Treatment Plant (S I'P) to treat the waste water generated [rom your unit
Hence, vou are hereby informed to explore the possibility ol mstalling STP at youw

;'.pm'lmunt-'commui‘;iul complex / units and submit the action taken report to this oftice withim

13 days from the date of receipt ol this notice

\cknow ledge the receipt of this letter

Yours faithiully
\

Enviromméental Glticer

Bengaturu City Fast

=

Website : http://kspcb.kar.inc.in
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Karnataka State Pollution Control Board  $mrud Tty SROF, Robodm whode

?-glondm:wcuym Tapleds ¥gied : donidath Srid Hasr

Ni‘urga Bhavan®, 3rd Floor, 7th ‘D' Main, Ene g3, e D=, 73e '’ mqv:_q.

Thimmalah Road, Shivanagar, Bangalore-560 010. 3oy, 08, 8Srid, Borivech-560 010. _

Tel.: 080-23224830 on.: 080-23224830 o

E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in '

towards a cleaner Karnataka

No: KSPCB/BCE/20201 -::/ th3 pae: 0 9 JUL 2021
To,

he Occupier

M/s. Medicstar Hospital,

No.17/1. Arunachalam Mudaliar Road.
Shivajinagra, Bangalore-560031

Sir,
Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

EEEEE

ct, as per the records of this office you are discharging the

With reference to the above subje
of 2016, it is necessary to

directly to BWSSB sewer. As per Hon'ble NGT OA 54

sewage
Treatment Plant (STP) to treat the waste water generated from you

install Sewage

runit

you are hereby informed to explore the possibility of installing STP at your

Hence,
apartment/commercial complex / units and submit the action taken report to this office within

15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.
Yours faithfully

i

Environmental Officer
Bengaluru City East

Website : hitp;//kspcb.kar.inc.in
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Karnataka State Pollution Control Board  $mrui$ Tety SRO8 dobodm oo
Reglonal Office : Bangalore City East Tmpied¥ ¥ge0 : toridach Frid dadr
*"Nisarga Bhavan®, 3rd Floor, 7th ‘D' Main, RIMF FIT, 33 DE0, 73 ‘2" S0DHUE, FRFNT TR
Thimmalah Road, Shivanagar, Bangalore-560 010. 3 dd, d33rd, dorsech-560 010. = ¥
Tel.: 08023224830 o 0X02024630 SRUF, NoboI TonY
E-mail : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in
No: KSPCBIBCE-'EUZ{)I-I’.:’/ [#j ! |
To,

The Occupier

M/s.City Multi Speciality Hospital And
Trauma Centre, No.22,

Achuttaraya Modaliar Road,

Frazer Town, Pulikeshi Nagar,
Bangalore-560005

Sir.

Sub : Installation of Sewage Treatment Plant(STP) at vour unit-reg
Ref - Hon'ble NGT OA 34 of 2016 w.r.t. Ulsoor Lake

k¥R Ex %

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

o

Environmental Officer

@;gulurﬂ City L'%/

Website : http;//kspcb.kar.inc.in
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Karnataka State Pollution Control Board ~ $mrii¥ toty SROF, dcbodp wouw

Reglohal Office : Bangalore City East TmEledd 96D : ondath B Wasr

' *Nisarga Bhavan", 3rd Floor, 7th 'D' Main, DANE g, e DA, 73 ‘@ NI,
Thimmaiah Road, Shivanagar, Bangalore-560 010. don, ©F, sINNC, dordat-560 010.
Tel.: 080-23224830 ow.: 080-23224830
E-mall : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in

No: KSPCB/BCE/20201-22 L(( é(f

To,

The Occupier

M/s.Sobis Software India Pvt Ltd.
No:201. Varsav Palza. 12.
Jayamahal Main Road.

Bangalore - 560046

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

* % Kok %
With reference to the above subject. as per the records of this office you are discharging the

sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016. it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence. you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
|5 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully
)
Enviro ifal Officer
Bengaluru City East

&/(%’—

Website : http;/kspcb kar.inc.in
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Karnataka State Pollution Control Board  $mrui¥ tty, SROF, Rebodm shode
- Reglonal Office : Bangalore City East Tmiedd ¥gled : dorivath Brid wasdr
*Nisarga Bhavan®, 3rd Floor, 7th 'D' Main, [EnF g3, 3He DEa, T ‘2’ ook,
Thimmaiah Road, Shivanagar, Bangalore-560 010. Sod, o4, sIINC, wordet-560 010.
Tel.: 080-23224830 on.: 080-23224830 5 :
E-mall : bngcityeast@kspcb.gov.in E-mall : bngcityeast@kspcb.gov.in
towards a cleaner Karnataka

No: [\'SPC‘B/BCEIEUEUI-E#Q 6? Date: 0 9
ETN|
YL 202

To,

The Occupier

M/s.Dhruvdesh Motors Pvt Ltd,
No:24/1, 5th Main,

Jayamahal Extension,

Anantheswara Complex,
Bangalore - 560046

Sir.

Sub : [Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

ook R X

With reference to the above subject. as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon'ble NGT OA 54 of 2016. it is necessary 10

install Sewage Treatment Plant (STP) to treat the waste water generated from your unit

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

Environmental Officer
\ . .
Bengaluru City East

N S

Website : http;//kspcb kar.inc.in
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Karnataka State Pollution Control Board  #merisg ooy SROF, dadodpe hode

. Reglonal Office : Bangalore City East TREedE ¥G3eD : tonvath ’rd Wasr
'Nhugth.vm'.SrdFloot,?ﬁl'ﬂ'Maﬁ'l. [EnF FaT, 33Be S=Ea, 73 ‘o W gkl o of
Thimmaiah Road, Shivanagar, Bangalore-560 010.  amoh, 04, 8TI3rd, Borideth-560 010. BT TN
Tel.: 080-23224830 tia.: 080-23224830 SRUE AoLO o

E-mall : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in
towards a cleaner Karnataka

No: KSPCB/BCE/20201-22f {4 §8 pae: 0 § 11 M
To,

The Occupier

M/s.Earthe Essentials.

No.32. Ground Floor, 3rd Cross.

Raghavendra Nagar. HRBR Layout,
Kalyananagar. Bangalore-360043

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

EE TR

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within

15 days from the date of receipt of this notice.
Acknowledge the receipt of this letter.

Yours faithfully

Envirenmgntal Officer
Bengaluru City East

2

Website : http;//kspcb.kar.inc.in
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Karnataka State Pollution Control Board ~ #mrii$ ooty SO, dabogm wHode
‘Reglonal Office : Bangalore City East TEeDE ¥eeD : orivach Srid dasr
“Nisarga Bhavan®, 3rd Floor, 7th 'D' Main, REMF g, 3We wER, 7 2" SN0L,
Thimmaiah Road, Shivanagar, Bangalore-560 010.  astyody, 0%, 3=, Boreet-560 010,
Tel.: 080-23224830 on.: 080-23224830

E-mall : bngcityeast@kspcb.gov.in E-mail : bngcityeast@kspcb.gov.in

No: KSPCB/BCE20201-22f &b T

To,

The Occupier

M/s.Meta Fusion,

No232a, Ground Floor,

2nd Main Road, Maruthisevanagar,
Bangalore,- 560084

Sir.

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

LR

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary (o
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

\

[in\'irunme;ﬁf:ﬂ’ Officer

Bengaluru City L‘asg

Waebsite : http;//kspcb.kar.inc.in
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Karnataka State Pollution Control Board ~ #mr¥ cm-ﬁ RO, Rebodr wode

. Reglonal Office : Bangalore City East TREEY ¥eeD : tonvAath Bt wasr
*Nisarga Bhavan", 3rd Floor, 7th 'D’ Main, [IF FIT, e D, Tde ‘2" SwD0E, EEISE R Lr Ww
Thimmaiah Road, Shivanagar, Bangalore-560 010.  3sfody, 0%, 8=3rtd, dorivecd-560 010.  EERISNSERGIRG
Tel.: 080-23224830 ds.: 080-23224830 SRUF, NoRO 31“5
E-mall : bngcityeast@kspcb.gov.in E-mall : bngcityeast@kspcb.gov.in
towards a cleaner Kamataka

No: KSPCB.-'BCEQ{]EU1-22/ Zf é é Dazezo

B 3 Jut 00T
To, = B
The Occupier

M/s.New Bright Powder Coating,
No.1/1,Dhanakoti Lane,
Thimmaiah Road Cross,
Bangalore. - 560051

Sir,

Sub : Installation of Sewage Treatment Plant(STP) at your unit-reg
Ref : Hon’'ble NGT OA 54 of 2016 w.r.t. Ulsoor Lake

ok ok R

With reference to the above subject, as per the records of this office you are discharging the
sewage directly to BWSSB sewer. As per Hon’ble NGT OA 54 of 2016, it is necessary to
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your
apartment/commercial complex / units and submit the action taken report to this office within
15 days from the date of receipt of this notice.

Acknowledge the receipt of this letter.

Yours faithfully

\&\%
En\lmnm Officer

Bcngalur ity East

Website : http;//kspcb.kar.inc.in
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BT RIS T T YT T

Karnataka State Pollution Control Board ¥RFUE Tay SROF, davoFr wode
Reglonal Office : Bangalore City East Trledd 8e3ed : tdonidacy Brd wase
.~ "Nisarga Bhavan", 3rd Floor. 7th ‘D' Main, RENF IS, 33 HE, 7e ‘@' o0
Thimmaiah Road, Shivanagar, Bangalore-560 010. SWon, od, sxrT, tortdnmy-560 010,
Tel.: 080-23224830 Gn.: 080-23224830
E-mail : bngci!yoast@kspcb.guv,in E-mail : bngcityeaat@kspcb.gov. in

towards a cleaner Karnataka

No: KSP( H-"H('ri-.'?n_-‘nl-2,’/ 4¢ 6(3' Date: f 9 JUI JZ,

1L

Fhe O upier
MosReliance Retail Limited (

unnimeham Road No 7).

J“I'l,,"-..i__'._ Feraze. ( Iriil:.f]j_ru'li'li H.'..'\.'_
Bangalore- 360032
AT,

Sub o Installation of Sewage Treatment Plant(STP) at vour unit-reg
Ret = Hon'ble NGT OA 34 of2016 w.r.t. Ulsoor Lake

3 R
With reference 10 the above Bject. as per the records of this office You are discharging the

sewaee directhv o 13W SSBosewer. As per Hon ble NGT OA 54 ol 2016. it is necessary 1o

install Sewage reatment Plamt (5TP) 10 treat the waste water eencrated from your unit

Hence. vou are herebn inlormed to cxplore the possibility ol mstalling STP a1 VOul
1S and subimit thes At TN this ofTice with
dPRIrtment-commeerg dbcomplex < unmits and s I L AChion kg 1 TC Lo this ol ICe Wilthin

I | L | | | L

Acknowledge the receipt of this leter.

Yours !Et:ill‘]ln"uH_\

\ it QPMO

Iy ii'url'rﬁ_{l'nl;;t! Officer

Bengalury City ]':.f%/

Website : http;//kspcb kar.inc.in



154 ANNEXURE - m Annexure21

ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31.03.2021

Sl No. Physical Parameters 22.04.2020 19.05.2020 18.06.2020 (Non Accredited) 18.06.2020 (Accredited 14.07.2020 (Non Accredited) | 14.07.2020 (Accredited Parameters)
Parameters)
Near Temple Near Near Near Lake Near Near Lake Near Near Near Near Near Near Near Temple Near
Fishery Temple Fishery water | Temple | Fishering | water | Temple [Fishering| kalyani | Temple Fishering Kalyani Fishering
Center Center Center Center
I |pH 82 8.3 7.97 8.17 92 8.1 85 88 7.0 7.0
2 |Total Suspended Solids
3 |Total Dissolved Solids 316.0 306.0 3200 306.0 3100 | 3020 298.0 2720
4 [Turbidity 20.0 21.0 89.4 78.8 62.0 70.0 36.0 34.0
5 |Conductivity 480.0 479.0 458.0 444.0 4900 | 4610 | 464.0 4440 4270 391.0
6 |Suspended Solids
7 |Chemical Parameters
8 |BOD (3 days @27°C) 25.0 60.0 9.0 9.0 120 14, 13.0 9.0 70 9.0
9 |Dissolved Oxygen 11.3 8.5 4.1 4.3 4.0 3.5 34 35 4.3 3.7
10 ]Sodium Absorption Ratio 4.0 4.0
11_Jcop 164.0 300.0 92.0 96.0 I5§l 148.0 83.0 92.0
12 {Oil & Grese | 1
13 [Sulpt 15.0 18.0 36.0 34.0 100 84 15.0 12.0
14 |Chloride 80.0 88.0 116.0 100.0 754 72.0 76.0 73.0
15 [Nitrate as NO, 24 1.3 2.0 43 1.2 1.3 1.5 1.3
16 |Hardness as CaCO, 84.0 96.0 80.0 84.0 58, 50.0 56.0 56.0
17 |Calcium as CaCO3 52.0 60,0 52.0 52.0 32, 26.0 32.0 36.0
18 |Magnesium as MgCO3 320 36.0 28.0 32.0 26.0 240 BD BDL 24.0 20.0
19 |Boron BDL BDL BDL BDL BDL BD BDL BDL BDL BDL
20 |Total Kjedal Nitorgen
21 JAmmonical Nitorgen 0.4 4.1 0.0650 0.0717 0.2 0.2 0.3
22 [Potassium 80 7 19.59 21.4100 23, 12.0 3.0 4.0
23 |Phosphate 0.0 0.004 0.015 BDL 0.022 0.007 BDL 0.2
24 |Fluoride 03 0.312 0313 0.3020 0.1 0.2 0.3 03
25 |Phenalphthlein Alkalinity Nil Nil Nil Nil Nil 8.0 Nil Nil
26 |Total Alkalinity 135.0 158 88.0 92.0000 76. 68.0 840 96.0
27 |Sodium 78.0 84 68.5 69.0000 69. 69.0 68.0 47.0
28 |Free Ammonia 0.0 0.056 02

e TS
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SL No. Physical Parameters 22.04.2020 19.05.2020 18.06.2020 (Non Accredited) 18.06.2020 (Accredited 14.07.2020 (Non Accredited) 14.07.2020 (Accredited Parameters)
Parameters)
Near Temple [ Near Near Near Lake Near Near Lake Near Near Near Near Near Near  [Near Temple Near
Fishery Temple Fishery water Temple | Fishering | water | Temple Fishering| kalyani | Temple Fishering Kalyani Fishering
Center Center Center Center
29 [Cyanide
Heavy Metals
30 |Total Chromium BDL BDL BDL BDL BDL
31 |Lead BDL BDL BDL BDL BDL
32 |Copper BDL BDL BDL BDL BDL BDL
33 |Zinc BDL BDL 0.1 0.1 0.1 0.1
34 |iron 03 0.58 1.1 L1 09 05
35  [Nickel BDL BDL BDL BDL BDL
36 |Cadmium BDL BDL BDL BDL BDL BDL
Biological Parameters
37 |Total Coliform 920 x 10 | 350x 10? 540 x 10?] 540 x 10? |350 x 10* 350x 10° | 540 x 107 5400.0
38 |Fecal Coliform 120x 10* | 48x 107 70 x 10* | 23x 107 46x 107 940.0
39 |SAR
40 |Total fixed Solids
41 |Dissolved phosphate
42 |Hexavalent chromium
43 |Mercury
44 |Manganese BDL BDL
45  |Arsenic
46  |Anionic Surfactants as
Methylene blue active (MBA
5)Substance
Carbonate (COs) Nil Nil Nil Nil Nil Nil Nil Nil
Bicarbonate (HCO3) 135.0 158 88.0 92 790 68.0 84.0 96.0
Fecal Streptococei MPN/100ml 21.0 17.0
Remarks Class' D"’ Class' D' | Class' D' | Class' D" |Class' D ‘| Class'E' Class 'E. |Class'D'| Class'E' | Class 'E' | Class 'E' | Class "D’ Class 'E' Class 'E' Class D' Class 'E'




156

ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31.03.2021

SL No. | Physical Parameters 17.08.2020 (Accredited 17.08.2020 (Non Accredited |  17.08.2020 20.08.2020 21.08.2020 23.08.2020 | 25.08.2020 | 27.08.2020 | 28.08.2020
Parameters) Parameters) (Ganesha
sample)
Near Fishering | Near Temple Near Near Temple | Near Kalyani Kalyani |Near Kalyani[ Kalyani |Near Kalyani|Near Kalyani{Near Kalyani|Near Kalyani| Near Kalyani
Center Fishering Water Water
Center

1 pH 926 9.0 7.08 82 88 88 6.3 83 6.3 8.1 83
2 Total Suspended Solids 20 28.0 24.0 240 18.0 34.0 6.0 200 220
3 Total Dissolved Solids 3120 3140 316.0 366.0 3280 3420 348.0 294.0 356.0 3160 326.0
4 Turbidity 66.0 63.0

5 Conductivity 462.0 465.0 468.0 539.0 474.0 495.0 519.0 434.0 519.0 475.0 492.0
6 Suspended Solids

7 Chemical Parameters

8 BOD ( 3 days @ 270 C) 10.0 120 9.0 8.0 12.0 12.0 10.0 5.0 124 10.0
9 Dissolved Oxygen 45 42 48 4.0 4.0 40 8 6.0 6.0 40 46
10 Sodium Absorption Ratio

11 COD 102.0 122.0

12 Oil & Grese

13 Sulphate 100 9.0

14 Chloride 64.0 68.0

15 Nitrate as NO3 14 1.6 20 20 1.9 1.6 25 1.6 3.0 10.0 1.2
16 Hardness as CaCO3 52.0 56.0

17 Calcium as CaCO3 36.0 40.0

18 Magnesium as MgCO3 0.1 16.0 16.0

19 Boron BDL BDL

20 Total Kjedal Nitorgen

21 Ammonical Nitorgen 0.0204 0.0181

22 Potassium 200 21.0

23 Phosphate BDL BDL BDL 0.06 BDL 01 BDL BDL BDL BDL BDL
24 Fluonide 02 0.199

25 Phenolphthlein Alkalinity 20.0 20.0

26 Total Alkalinity 88.0 92.0

27 Sodium 65.0 64,0

28 Free Ammonia
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SL No. Physical Parameters 17.08.2020 (Accredited 17.08.2020 (Non Accredited 17.08.2020 20.08.2020 21.08.2020 23.08.2020 | 25.08.2020 | 27.08.2020 | 28.08.2020
Parameters) Parameters) (Ganesha
sample)
Near Fishering | Near Temple Near Near Temple | Near Kalyani Kalyani |Near Kalyani| Kalyani [Near Kalyani|Near Kalyani|Near Kalyani|Near Kalyani| Near Kalyani
Center Fishering Water Water
Center

29 Cyanide

Heavy Metals
30 Total Chromium BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL
31 Lead BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL
32 Copper BDL BDL BDL BDL 0.12 0.07 0.10 BDL BDL BDL BDL
33 Zinc 0.1 0.1 BDL 0.1 0.12 0.10 BDL 0.10 BDL BDL 0.10
34 Iron 0.7 0.54 0.5 08 0.5 0.5 03 0.5 0.7 0.6 08
35 Nickel BDL BDL BDL BDL BDL BDL BDL BDL 0.1 BDL BDL
36 Cadmium BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL

Biological Parameters
37 Total Coliform 9200.0 1600 x 107
38 Fecal Coliform 1400.0 170 x 107
39 SAR
40 Total fixed Solids
41 Dissolved phosphate
42 Hexavalent chromium
43 Mercury
44 Manganese 0.1
45 Arsenic
46 Anionic Surfactants as Methylene

blue active (MBA s)Substance

Carbonate (CO4) 20.0 200

Bicarbonate (HCO4) 88.0 92.0

Fecal Streptococei MPN/100ml

Remarks Class 'D' Class 'D' Class 'D' Class "D’
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ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31.03.2021

SI. No. | Physical Parameters 29.08.2020 31.08.2020 02.09.2020 02.09.2020 (Accredited Parameters) 02.09.2020 (Non Accredited 13.10.2020 (Accredited Parameters)
Parameters)
Kalyani Water Near Kalyani Kalyani Lake water Fishering Near Lake Fishering Near Lake Near Near Near
Kalyani Water Water  [(Near Kalyani) Center Temple Water Center Temple water Fishering Temple Kalyani
center

| pH 7.26 82 6.2 7.24 6.53 7.0 7.0 8.1 8.0 83 7.2
2 Total Suspended Solids 40 80 8.0 20 8.0

3 Total Dissolved Solids 418.0 3260 348.0 424.0 356.0 250.0 3400 290.0 286.0

4 Turbidity 6.0 6.3 57.0 51.0

5 Conductivity 630.0 472.0 518.0 618.0 529.0 368.0 500.0 467.0 421.0 427.0 424.0
6 Suspended Solids

7 Chemical Parameters

8 BOD ( 3 days @ 27°C) 30 50 5.0 4.0 3.0 3.0 3.0 4.0 70 8.0 16.0
9 Dissolved Oxygen 7.3 6.0 6.2 7.0 7.8 6.5 6.7 52 49 53 32
10 Sodium Absorption Ratio 20

11 COD 340 31.0 84.0 80.0

12 Oil & Grese

13 Sulphate 10.0 9.0 7.0 80

14 Chloride 36.0 84.0 65.0 53.0

15 Nitrate as NO; 1.1 1.8 1.9 18 1.6 1.2 1.8

16 Hardness as CaCO, 72.0 116.0 48.0 34.0

17 Calcium as CaCO3 40.0 60.0 220 200

18 Magnesium as MgCO3 320 56.0

19 Boron BDL BDL BDL

20 Total Kjedal Nitorgen

21 Ammonical Nitorgen 0.09 0.1 0.63 0.6

22 Potassium 40 5.0 4.0 4.0

23 Phosphate BDL BDL 0.1 BDL BDL 0.2 0.2

24 Fluoride 0.2 0.1 0.2 02

25 Phenolphthlein Alkalinity Nil

26 Total Alkalinity 56.0 104.0 Nil 70.0 80.0

27 Sodium 49.0 47.0 56.0 56.0

28 Free Ammonia 0.006
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SL No. | Physical Parameters 29.08.2020 31.08.2020 02.09.2020 02.09.2020 (Accredited Parameters) 02.09.2020 (Non Accredited 13.10.2020 (Accredited Parameters)
Parameters)
Kalyani Water Near Kalyani Kalyani Lake water Fishering Near Lake Fishering Near Lake Near Near Near
Kalyani Water Water | (Near Kalyani) Center Temple Water Center Temple water Fishering Temple Kalyani
center
29 Cyanide
Heavy Metals
30 Total Chromium BDL BDL BDL BDL BDL
31 Lead BDL BDL BDL BDL BDL
32 Copper BDL BDL BDL BDL BDL
33 Zinc BDL BDL BDL BDL BDL
34 Iron 0.2 1.7 04 02 03 02 0.2 02
35 Nickel BDL BDL BDL BDL BDL
36 Cadmium BDL BDL BDL BDL BDL
Biological Parameters
37 Total Coliform 9200.0 540 x 10° | 350 x 107 350 x 10° 920x 10° | 540 x 10?
38 Fecal Coliform 8400.0 63 x 10° 70 x 107 170 x 10°
39 SAR
40 Total fixed Solids
41 Dissolved phosphate
42 Hexavalent chromium
43 Mercury
44 Manganese 0.1
45 Arsenic
46 Anionic Surfactants as Methylene blue
active (MBA s)Substance
Carbonate (CO;) Nil Nil
Bicarbonate (HCO;) 56.0 104.0
Fecal Streptococei MPN/100ml 47.0 26.0
Remarks Class'D"' | Class' D' | Class'D'| Class'D' | Class'D" |Class' D'l Class'D" | Class'D" | Class'E’
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ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31 .03.2021

SL No. Physical Parameters 13.10.2020 (Non Accredited 12.11.2020 (Accredited Parameters) 12.11.2020 (Non Accredited 17.12.2020 (Accredited 17.12.2020 (Non Accredited
Parameters) Parameters) Parameters) Parameters)
Near Near Near Near Near Near Kalyani Near Near Near Kalyani Near Near Lake Near Near Lake Water
Fishering Temple Kalyani Fishering Temple | (Bacteriologi | Fishering Temple |(Bacteriologic | Fishering Temple Water | Fishering | Temple
center center cal) center al) center center

| pH 7.7 7,? 8.1 85 85 84

2 Total Suspended Solids

3 Total Dissolved Solids 2180 2220 2320 236.0

4 Turbidity 14.1 17.0 44.0 396

5 Conductivity 317.0 320.0 317.0 3320 335.0 332.0

6 Suspended Solids

04 Chemical Parameters

8 BOD ( 3 days @ 27°C) 8.0 6.0 9.0 6.0 7.0 8.0

9 Dissolved Oxygen 48 5.2 4.6 6.9 1.2 6.2

10 Sodium Absorption Ratio 3.7 27 28
11 COoD 80.0 64.0 64.0 80.0

12 Oil & Grese

13 Sulphate 25.0 280 10.0 9.0

14 Chloride 520 52.0 770 78.0

15 Nitrate as NO; 0.7 1.2 0.5 09 1.3 19

16 Hardness as CaCO, 60.0 60.0 44.0 48.0

17 Calcium as CaCO3 36.0 36.0 28.0 320

18 Magnesium as MgCO3 260 14.0 24.0 240 16.0 16.0

19 Boron BDL BDL BDL BDL BDL BDL BDL BDL BDL
20 Total Kjedal Nitorgen

21 Ammonical Nitorgen 0.0775 0.0838 0.29 0.2

22 Potassium 13.0 13.0 8.0 8.0

23 Phosphate BDL BDL 0.2 0.1 0.2

24 Fluoride 0218 0.223 0.1 0.2

25 Phenolphthlein Alkalinity Nil Nil Nil 0.2 16.0 200

26 Total Alkalinity 80.0 80.0 56.0 60.0

27 Sodium 490 490 46.0 46.0

28 Free Ammonia 0.01 0.004 0.02
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SL No. Physical Parameters 13.10.2020 (Non Accredited 12.11.2020 (Accredited Parameters) 12.11.2020 (Non Accredited 17.12.2020 (Accredited 17.12.2020 (Non Accredited
Parameters) Parameters) Parameters) Parameters)
Near Near Near Near Near Near Kalyani Near Near Near Kalyani Near Near Lake Near Near Lake Water
Fishering Temple Kalyani Fishering Temple | (Bacteriologi | Fishering [ Temple (Bacteriologic | Fishering Temple Water | Fishering | Temple
center center cal) center al) center center
29 Cyanide
Heavy Metals
30 Total Chromium BDL BDL BDL
31 Lead BDL BDL BDL
32 Copper BDL BDL BDL
33 Zinc BDL BDL BDL
34 Iron
35 Nickel BDL BDL BDL
36 Cadmium BDL BDL BDL
Biological Parameters
37 Total Coliform 240 x 10° | 350x 10* | 1600x 10° 540 x 107 | 240 x 107 |920 x 107
38 Fecal Coliform 34 x10° 48 x 102 63 x 10° 41 x10°
39 SAR
40 Total fixed Solids
41 Dissalved phosphate
42 Hexavalent chromium
43 Mercury
a4 Manganese BDL BDL
45 Arsenic
46 Anionic Surfactants as Methylene blue
active (MBA s)Substance
Carbonate (COs) Nil Nil Nil Nil 16.0 20.0
Bicarbonate (HCO;) 70.0 80.0 80.0 80.0 56.0 60.0
Fecal Streptococei MPN/100ml 33.0 79.0 280.0 1600.0 230 47.0
Remarks Class' D' | Class'D' | Class'E* | Class'D" | Class'D" | Class'D’ Class'D' | Class'D" | Class'D’ Class'D"' | Class'D' |Class'D'| Class'D" | Class'D" | Class'D’
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ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31.03.2021

SL No. | Physical Parameters 04.01.2021(Accredited Parameters) 04.01.2021(Non Accredited 01.02.2021 (Accredited Parameters) 01.02.2021 (Non- Accredited Parameters)
Parameters)
Near Fishering Near Temple [Near Kalyani| Near Fishering | Near Temple| Near Lake water | Lake water Near | Lake Water Near |Lake water Near Lake water Near | Lake Water
center center Kalyani | Near Kalyani | Fishering Center Temple Kalyani Fishering Center [ Near Temple
1 |pH 73 6.8 81 8.0 78 78
2 |Total Suspended Solids
3 |Total Dissolved Solids 3720 276.0 266.0 268.0
4 |Turbidity 28 23 28 23
5  |Conductivity 570.0 416.0 433.0 359.0 3920 397.0
6  |Suspended Solids
7 |Chemical Parameters
8  |BOD( 3 days@27°C) 5.0 4.0 8.0 10.0 7.0 50
9 |Dissolved Oxygen 5.4 §2 45 4.6 50 6.5
10 |Sodium Absorption Ratio 24 24
1 {COD 76.0 48.0 80.0 48.0
12 |Oil & Grese
13 [Sulphate 11.2 12,0 10,0 9.0
14 [Chloride 60.0 100.0 40,0 44.0
15 |MNitrate as NO, 1.7 03 20 1.2
[ 16 |Hardness as CaCO, 96.0 92.0 880 76.0 76.0
17 |Calcium as CaCO3 52.0 48.0 40.0 44.0
18 |Magnesium as MgCO3 11.0 44.0 36.0 320
19 |Boron BDL BDL BDL BDL BDL BDL
20 |Total Kjedal Nitorgen
21 |Ammonical Nitorgen 0.6 0.407 0.429 15.1 0.7
22 |Potassium 14.9 14.3 14.0 14.0
23  |Phosphate 05 0.1 0.5 08
24 |Fluoride 0.2 0.2 0.2 0.2
25 |Phenolphthlein Alkalinity Nil Nil Nil Nil
26 |Total Alkalinity 108.0 60.0 80.0 80.0
27 |Sodium 49.1 50.1 49.0 52.0
28 |Free Ammonia 0.023 0.05
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SI. No. | Physical Parameters 04.01.2021(Accredited Parameters) 04.01.2021(Non Accredited 01.02.2021 (Accredited Parameters) 01.02.2021 (Non- Accredited Parameters)
Parameters)
Near Fishering Near Temple |Near Kalyani| Near Fishering | Near Temple| Near Lake water | Lake water Near | Lake Water Near |Lake water Near| Lake water Near [ Lake Water
center center Kalyani | Near Kalyani | Fishering Center Temple Kalyani Fishering Center | Near Temple
29  [Cyanide
Heavy Metals
30 |Total Chromium
31 |Lead
32 |Copper
33 |Zinc
34 |lron
35 |Nickel
36 |Cadmium
Biological Parameters
37 |Total Coliform 920 x 10? 1600 x 107 2400.0 920 x 107 540 x 107 350 x 107
38 |Fecal Coliform 79 x 10 140 x 102 94 x 107 46 x 10°
39 |SAR
40  |Total fixed Solids
41 |Dissolved phosphate
42 |Hexavalent chromium
43 |Mercury
44 |Manganese
45  |Arsenic
46 |Anionic Surfactants as Methylene
blue active (MBA s)Substance
Carbonate (COy) Nil Nil Nil Nil
Bicarbonate (HCOy) 108.0 60.0 80.0 80.0
Fecal Streptococer MPN/100ml 79.0 33.0 17.0 330
Remarks Class' D' Class' D’ Class' D’ Class'D"* Class'D" | Class'D"| Class'D’ Class' D" Class'D* Class'D’ Class'D* Class'D*
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ULSOOR LAKE MONITORING RESULS FROM 01.04.2020 TO 31.03.2021

Sl No. | Physical Parameters 01.03.2021 (Accredited Parameters) 01.03.2021 (Non- Accredited Parameters)
Lake water Near | Lake Water Lake water Lake water |Lake Water Near | Lake water Near
Fishering Center | Near Temple | Near Kalyani Near Temple Kalyani
Fishering
Center
1 pH 79 7.2 8.1
2 |Total Suspended Solids
3 Total Dissolved Solids 252.0 258.0
4 Turbidity 67.2 63.0
5 Conductivity 373.0 381.0 370.0
6 |Suspended Solids
7 Chemical Parameters
8 |BOD (3 days @ 27" C) 26.0 28.0 9.0
9 Dissolved Oxygen 2.0 1.8 48
10 |Sodium Absorption Ratio 33
11 |CoD 192.0 212.0
12 |Oil & Grese
13 [Sulphate 9.0 12.0
14 |Chloride 60.0 60.0
15 |Nitrate as NO, 1.0 1.0
16 |Hardness as CaCO, 68.0 720
17 [Calcium as CaCO3 40.0 44.0
18 |Magnesium as MgCO3 28.0 280
19 [Boron BDL BDL BDL
20 |Total Kjedal Nitorgen
21 |Ammonical Nitorgen BDL BDL
22 |Potassium 200 19.0
23 |Phosphate BDL BDL
24 Fluoride 0.2 0.2
25  |Phenolphthlein Alkalinity Nil Nil
26 |Total Alkalinity 88.0 920
27 |Sodium 60.0 59.0
28  |Free Ammonia 0.002
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Sl. No. | Physical Parameters 01.03.2021 (Accredited Parameters) 01.03.2021 (Non- Accredited Parameters)
Lake water Near | Lake Water Lake water Lake water |Lake Water Near| Lake water Near
Fishering Center | Near Temple | Near Kalyani Near Temple Kalyani
Fishering
Center
29  |Cyanide
Heavy Metals
30 |Total Chromium
31 Lead
32 |Copper
33 |Zinc
34 |lron
35  |Nickel
36 |Cadmium
Biological Parameters
37 |Total Coliform 920 x 107 540 x 10* 1600 x10?
38  |Fecal Coliform 110 x 10? 49 x 107
39 |[SAR
40  |Total fixed Solids
41 Dissalved phosphate
42 |Hexavalent chromium
43 [Mercury
44 Manganese
45 |Arsenic
46 [Anionic Surfactants as Methylene blue
active (MBA s)Substance
Carbonate (CO;) Nil Nil
Bicarbonate (HCO;) 88.0 92.0
Fecal Streptococci MPN/100ml 330 48.0
Remarks Class'E' Class"E* Class'D’ Class 'E’ Class'E"' Class'D"*
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ANNEXURE - IY

Karnataka State Pollution Control Board
Treated effluent sample from 2 MLD Sewage Treatment Plant of BWSSB at Ulsoor Lake, Bengaluru

sl Physical Parameters Unit Standards Results of samples collected on various dates
No.
© 01.03.2021 01.03.2021
(Acredited (Non Accredited 01.04.2021 03.05.2021
parameters) parameters)
1 [pH@25°C pH Unit 6.5-9.0 7.0 A 7.4 7.8
2 |Biochemical Oxygen Demand (3 days @ 27°C) [mg/L Not more than 10 50 6.2 5.0
3 [Chemical Oxygen Demand mg/L Not more than 50 55 i 54.5 67
4 |Total Suspended solids mg/L Not more than 20 12 % 2.0 6.0
5 |Ammonical Nitrogen mg/L Not more than 5 27.1 T 2.74 3.0
6 [Total Nitrogen mg/L Not more than 10 N 37.0 5.69 7.0
7 |Fecal Colifi MPN/100 ml Less than 100
e PR I 1 27 x 10* 33x10° 23 x 10°
REMARKS Non conforms Non Conforms

Non Conforms

Non Conforms
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KARNATAKA STATE POLLUTION CONTROL

CENTRAL ENVIRONMENTAL LABORATORY

Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENV
ISOAIEC 17025 Accredited Testing Laboratory by NAB

IS 18001:2007 CERTIFIED LABORATORY

ANALYSIS REPORT

IRONMENTAL LABORATORY
L Vide Certificate Namber TC-5487

Email:centrallab@kspcb.gov. in
Website : http://kspch. gov.in

BOARD EERLse. LuwTDsT,
cde 'Sl o, st TRATINT,
LA -l
L TRaOl- 24 0000
KSPCB, “Nisarga Bhavan”
7" D Cross, Thimmaizh Road,
Shivanagar, Bangalore — 560079

Date: 16.06.2021

M/s. BWSSB STP (4.0 MLD Page 1 of | |
NAME OF THE INDUSTRY - g;:"pac:ttyw);l Cubbon Park, DATE OF COMMENCEMENTOF
S TEST:01.04.2021
SAMPLE COLLECTEDBY : | STi- M.M.Ameenulla Baig D.E.O. DATE OF COMPLETION OF
RO: City East : _
TEST:06.04.2021
DATE OF COLLECTION : 01.04.2021 AR R e
' DATE OF RECEIPT : 01.04.2021 - | SAMPLE REPORT NO: WW-09 i
PARTICULARS : Treated Sewage Effluent | SAMPLE NO : WW-09 )
~ | i
3 ::, ,‘ Parameters Unit Standard Resuit | Test Method
|1 | pH@25'C - 6.5-9.0 6.9 IS 3025 (Part 11)
i 2. | Total Suspended solids mg/L hlfl:i;‘;‘,’ge 2.0 1S 3625 (Part 17) ]
| 3. | Chemical Oxygen Demand me/L T 39.3 NS
i Biochemical Oxygen Demand Not more i T - N .
| 3 days @27°0) s than 10 | - | D (P -
6. | Total Nitrogen mg/L. ‘\f‘.’,ti:“l’;" | 188 | APHA 23¢d edition
b i |
" APHA 23rd cdition (9221 £) 9-77 |
7. | Fecal Coliform r(;:r?::/l Less than 100 94x10° ! ©9.78
i i {
INFERENCE Non Conform to prescribed standards. }

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written
3. Samples will be stored for a period of 15 days from th

approval of the laboratory.
¢ date of issue of report.

4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards

stipulated by regulatory authority”™.

.o
Authorized Signatory (Biological)

(Radha M. N)
istant Scientific Officer

--—End of Report----

/ 4
Authorgﬁmmmical)

(Dr. H.Roopadevi)
Senior Scientific Officer
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Fax : 080-23238300

Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENV
[SOAEC 17025 Accredited Testing Laboratory by
IS 18001:2007 CERTIFIED LABORATORY

ANALYSIS REPORT

KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

TRONMENTAL LABORATORY
NABL Vide Certificate Number TC-5487

Email:centrailab@kspcb.gov.in
Website : bttp://kspch. gov.in

SRER LS., LA,
R VR S P
ferivac-awocao
K.5.P CB., “Nisarga Bhavan™
7 D Cross, Thimmaiah Road.
Shivanagar. Bangalore - 560079

Date: 16.06.2021

M/s. Ulsoor STP Plant (2MLD). Page 1 of 1
NAME OF THE INDUSTRY : BWSSB, Uisoor, DATE OF COMMERCENERT OF
Bk i TEST:01.04.202]
i. M.M. l ig D.E.O.
SAMPLE COLLECTED By : | STi- M-M.Ameenulla Baig D.E.O DATE OF COMPLETION OF
RO: City East :
TEST:06.04.2021
DATE OF COLLECTION : 01.04.2021
DATEOF RECEIPT: | 01.04.202 SAMPLE REPORT NO: WW-08
PARTICULARS : Treated Sewage Effluent SAMPLE NO : WW-08
st I . : b
S P Parameters Unit Standard Result Test Method
’J pH @ 25°C - 65940 14 IS 3025 (Part 1)
] ] . Not more :
| 2. | Total Suspended solids mg/L than 20 2.0 _ vi&. 3025 (Part 17)
% g N . '
3. | Chemical Oxygen Demand mg/L lﬁ;:]g(;e 543 IS 3025 (Pant 58) !
;‘ Biochemical Oxygen Demand Not more
L | Gaays @27°0) e than 10 i IS 3025 (Part 44)
| g 3 Not
l 3. | Ammonical Nitrogen as N mg/L ::har:%re 2.74 IS 3025 (Part 34)
[ 6. | Total Nitrogen me/l. T‘i‘}:;:“l’:f 5.69 APHA 23rd edition
; APHA 23ed cdition (9221 F)9-77 |
ff 7. | Fecal Coliform MPN | Lessthan 100 33x10° i |
i INFERENCE Non Conform to prescribed standards, J
Note: 1. The above results pertain only to the sample tested. '
2. The report shall not be reproduced without the written approval of the laboratory.

3. Samples will be stored for a

4. Decision Rule: “Statement of conformity a

period of 15 days from the date of issue of report,
pplies only to analysis of results which meets the standards

stipulated by regulatory authority™.

Radia A

(Radha M. N)

Assistant Scientific Officer

Authorized Signato ry'(iiiological)

--—End of Report----

Authoffgc{é:gna%ry (Che'mical)
(Dr. H.Rodpadevi)

Senior Scientific Officer



Ph : 080-23238458
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ISO/IEC 17025

Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY

Accredited Testing by NABL Vide Certificate Number TC-5487
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KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

1S 18001:2007 CERTIFIED LABORATORY

Email: I v.in

centrallab@kspcb.go
Website : http://kspcb. gov.in

SRER D0, RAnes”,
2 ‘o', 03, 3ien o8 Aoy,
ortesn: -su6000
K.5.P.C B, “Nisarga Bhavan™
7% D Cross, Thimmaiah Road,
Shivanagar. Bangalore — 560079

ANALYSIS REPORT

Date: 23.06.2021
5 )
M/s. BWSSB STP (4.0 MLD Page 1 of |
: NAME OF THE INDUSTRY : gapagtuyrt Cubbaon Park, DATE OF COMMENCEMENT OF
L. . TEST:03.05.2021
| SAMPLE COLLECTEDBY : | Sri- M.M.Ameenulla Baig D.E.O. DATE OF COMPLETION OF
RO: City East :
TEST:19.05.2021
DATE OF COLLECTION : 03.05.2021
DATE OF RECEIPT : 03.05.2021 SAMPLE REPORT NO: WW-123
PARTICULARS : Treated Sewage Effluent SAMPLE NO : WW-123
~r S| . |
No Parameters Unit Standard Resuit Test Method
L. |pH@25°C - 6.5-9.0 7.8 IS 3625 (Part 11)
\
2. | Total Suspended solids mg/L “L‘:l;n"“z’g’ 8.0 IS 3025 (Part 17)
N
3. | Chemical Oxygen Demand mg/L tm;r: 60 IS 3025 (Part 58)
Biochemical Oxygen Demand Not more .
Y | Bdays@27°%) L than 10 “ IS 3025 (Part 44)
N
5. | Ammonical Nitrogen as N mg/L iy 2.0 1S 3025 (Part 34)
6. | Total Nitrogen mg/L "&;L“fg“ 5.0 APHA 23rd edition
7. | Fecal Coliform T’(l)g:j Less than 100 130x10° APHA 23rd edition (9221 E) 9-77 to 9-78
- INFERENCE Non Conform to prescribed standards.
Note: 1. The above results pertain only to the sample tested. )
2. The report shall not be reproduced without the written approval of the laboratory.
N’

3. Samples will be stored for a period of 15 days from the date of issue of report.

4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority™.

Qmw

Authorized Signatory (Biological)

(Radha M. N)

Assistant Scientific Officer

--—-End of Report----

Ao ok

Authorized Signatdry (Chemical)

(Dr. H.Roopadevi)
}/Senior Scientific Officer
/,
Y.
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KARNATAKA STATE POLLUTION CONTROL BOARD

i i CENTRAL ENVIRONVMENTAL LABORATORY o8 0", 08, Sciem, 0B ASEnT,
;Bm& Lf& \..L._-Jumw
‘,; 2“ Legat 42(3V87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY KSPC. |; “Nisarga Bhavan”

"/ N\ ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487 7" D Cross, Thimmaiah Road.
ot IS 18001:2007 CERTIFIED LABORATORY Shivanagar, Bangalore ~ 560079
ANALYSIS REPORT
Date: 23.06.2021
M/s. Ulsoor STP Plant (2MLD), Page 1 of 1|
| NAMEOFTHE INDUSTRY ge\:‘f;sjs, Ulsoor, DATE OF COMMENCEMENT OF
i TEST:03.05.2021
SAMPLE COLLECTEDBY : | STi- M-M-Ameenulla Baig D.E.O. |\, 1 ¢ compLETION OF
RO: City East TEST:19.05.2021
DATE OF COLLECTION : 03.05.2021 L
DATE OF RECEIPT : 03.05.2021 SAMPLE REPORT NO: WW-122
PARTICULARS : Treated Sewage Effluent SAMPLE NO : WW-122
o
I S
E N:) Parameters Unit Standard Result Test Method
1. | pH@ 25°C - 6.5-9.0 7.8 IS 3025 (Part 11}
. . =
2. | Total Suspended solids mg/L &L:?%e 6.0 1S 3025 (Part 17)
N : X Not more
% B Chemical O\ygm Demand mgﬂ_ man 30 67 IS 3025 U)an 58}
p Biochemical Oxygen Demand Not more
A | Gays@21°0 mg/L than 10 2k 183025 (Part49)
L S e Not '
IL 5. | Ammonical Nitrogen as N mg/L (:han:;rc 3.0 IS 3025 (Part 34)
{ 6. | Total Nitrogen mg/L M:nmore 7.0 APHA 23rd edition
- than 10
’ 78 Fecal Coliform ?g;:;fl‘ Less than 100 23x10° i APHA 23rd edition (9221 £)9-77 to 9-78
{ INFERENCE Non Conform to prescribed standards,

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
= 3. Samples will be stored for a period of 15 days from the date of issue of report.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority™.

Authorized Slgna ry (Chemtul)

Authorized Signatory (Biological)
(Radha M. N) (Dr. H.Roopadevi)
Assistant Scientific Officer Senior Scientific Officer
-—-End of Report---- %

-
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Annexure 2

BS OHSAS 18001:2007  www.jasanz orgiregister
IMD/OHSAS/JAS-CO0S3/E289

No: PCB/CCB/CS0-1/2021-22/ 523

To,

The Regional Officer,

Karnataka State Pollution Control Board,
Regional Office — Bng-City — East,
“Nisarga Bhavana”, 3" Floor,
Thimmaiah Road, 7" D Cross,
Bengaluru — 560079.

Dear Sir/Madam,
Sub: - Forwarding of analysis reports — reg.

kkkkkkkk

Date: g AUG 2021

Adverting to the above, please find herewith the analysis reports of the Water
samples received during the month of July —2021.

SL

N Name of the Lake Sample No Date of Receipt
1. | Ulsoor Lake Near Temple W-965
2. | Ulsoor Lake Near Fishering Center W-966 28-07-2021
3. | Ulsoor Lake near Kalyani W-967

Thanking You,

Yours Sincerely,

%

(_/—‘)““ — -'-»’”
Chief Scﬁtiﬁc Officer(1/C)

-

KSP.CB., ‘Nisaraga Bhavana', B’ Block, 7th D'Main, Thimmaiah Road, Shivanagara, Bangaluru-560 079.
SRR A0, “DIRE FIS” W QgRi, T8t “R” Sw07, Sshok, 0F, dIFNC, Bondats-560079.

Phone: 080-23238458, 23230200 Fax: 080-23238300 E-mail:centrallab@kspcb.gov.in, Website: http/kspcb.gov.in
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. 4 :080-23238458 S
_ax : 080-23238300 T

B

Email:centrallab@kspcb.gov.in
Website : http://kspcb. gov.in

8.00. 3R 2500, AIne ST,

2 7 "'sne, o8, den, 04,

BTTO?, wforiviadi-siL0000

K.S.P.C.B., “Nisarga Bhavan”

Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY 7™ D Cross, Thimmaiah Road,

ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487  Shivanagar, Bangalore — 560079
IS0 45001:2018 CERTIFIED LABORATORY

»
-
’5

4

KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS

Date: 04-08-2021
1 Date & time of Sample taken | Date | 28-07-2021 | Type of Water Body | Lake Page 1of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake Near Temple Sri. R.Padmanabhan, EO,
RO: Bng City East
3 ;‘,’r‘;‘;rﬁgﬁ‘““‘ Dischargein | \one | Moderate | High | Other v | Completed by Scientific Assistant
4 | Weather Cloudy | ClearV Windy | Raining Verified by: DSO
5 | Depth of water body (meter) <50cm | 50-100cm Y | >100 cm | Flood AGENCY: KARNATAKA
Date of
- Cattle Melon e Other
6 | Human Activities Wading | Farming Fishing Boating z?:::encement 28-07-2021
2 Date of
7 | Colour Clear Turbid GreenV | Brown cosipletion of tog 03-08-2021
8 | Odour None Fishy H,S Other V IS\;:nple Report W-965
9 Pationkis of sample Lake Water Sample Sample No. W-965
collected
st Water Quality Criteria
N Parameters Unit Result Test Method
- A B C D E
1 | Temperature g > - - - - - 25 Thermometric
2 | pH@25°C : 6.5-8.5 65-85 6090 | 6585 | 60-85 8.5 1S 3025 (Part 11)
3 | Conductivity@25° C ps/cm - - - - 2250 369 IS 3025 (Part 14)
) MPN APHA 23" edition
4 | Total Coliform nioomt | 50 500 5000 | - - . (9221 A, B,C). 9-68 t0 9-75
— (Dessﬁble) APHA 23" edition (9221 E,D).
5 | Fecal Coliform ros e 2500 Max | - - v 9-77109-78
permissible)
6 | Total Suspended Solids | mg/L - - - - - 70 IS 3025 (Part 17)
7 | Total Kjeldahl Nitrogen | ™&L | - ¥ - : ; 0.35 1S 3025 (Part 34)
8 Dissolved Oxygen mg/L 6 5 RS 4 - 42 1S 3025 (Part 38)
Biochemical Oxygen 3 - - 15 1S 3025 (Part 44
9 | Demand 3 days @27°C) | ™ | 2 3 ( )
Chemical Oxygen Ll - - s . . 164 IS 3025 (Part 58)
10 Demand e
11 | Boronas B mg/L - - - - 2.0 BDL APHA 23" edition (4500-B B)
12 | Nitrate as N mg/L - v - - - 35 IS 3025 (Part 34)
13 | Ammonia as N mg/L - - - - - 0.26 1S 3025 (Part 34)

P.T.O
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Page 2 of 3

14 | Turbidity mg/L . . - . 58.4 IS 3025 (Part 10)
15 | Total Hardness as CaCO; mg/L - - - - 108 IS 3025 (Part 21)
16 | Calcium as CaCO, mg/L - - - - 68 IS 3025 (Part 40)
17 | Magnesium mg/L - - - - 9.7 1S 3025 (Part 46)
18 | Chloride as Cl mg/L - - - - 68 IS 3025 (Part 32)
19 | Sodium as Na mg/L - - - - 56 IS 3025 (Part 45)
20 | Potassium as K mg/L o i ) 2 17 1S 3025 (Part 45)
21 | Sulphate as SO, mg/L - 7.1 - . 8.0 IS 3025 (Part 24)
22 | p- Alkalinity mg/L - - - - 16

IS 3025 (Part 23)
23 | Total Alkalinity as CaCOs mg/L- - # - - 84
24 | Total Dissolved Solids mg/L - - - . 248 1S 3025 (Part 16)
25 | Total Phosphate as P mg/L E - - - BDL IS 3025 (Part 31)
26 | Fluoride as F mg/L B - - - 0.10 IS 3025 (Part 60)
27 | Copper as Cu mg/L - - - - 0.004
28 | Zincas Zn mg/L - - - - 0.009
29 | Nickel as Ni mg/L - - - - 0.009
30 | Manganese as Mn mg/L - - - - 0.059

APHA 23" edition (3125B)

31 | Total Chromium as Cr mg/L - - - - 0.017
32 | Iron as Fe mg/L - - - - 1.361
33 | Cadmium as Cd mg/L - - - - BDL
34 | Lead as Pb mg/L - - - - 0.004
INFERENCE | Class “ D” - Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-965A dated 04-08-2021 shall also be read for declaration

of Inference of the sample Tested.
2. The above results pertain only to the sample tested.

3. The report shall not be reproduced without the written approval of the laboratory.

4. Samples will be stored for a period of 10 days from the date of issue of report.
5. Decision Rule: “Statement of conformity / non conformity applies only to test results as per
standard stipulated by regulatory authority™.
6. BDL: Below Detection Level in mg/L.
Boron as B:0.1: Total Phosphate as P:0.05; Cadmium as Cd:0.001.

Authorized Signﬂ%hemical & Biological)

(Gouri Golsangi)

Assistant Scientific Officer

~End of Report-— Y
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/ ANALYSIS REPORT ( NON ACCREDITED PARAMETERS)
’ Date: 04-08-2021
I | Date & time of Sample taken | Date | 28-07-2021 | Type of Water Body | Lake Page 3 of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake Near Temple Sri. R.Padmanabhan, EO,
| RO: Bng City East
3 g:,;l;:reliEﬂluent Drechurge i | xme Moderate | High Other ¥ | Completed by Scientific Assistant
ty
4 | Weather Cloudy | Clear ¥ Windy | Raining | Verified by: Deputy Scientific
Officer
5 | Depth of water body (meter) <50cm | 50-100cm ¥ | >100 cm | Flood AGENCY: KARNATAKA
Date of
o xas Cattle Melon T Other
6 | Human Activities Wading | Farming Fishing Boating commencement 28-07-2021
of test
. Date of
7 | Colour Clear Turbid Green Y | Brown comletion of s 03-08-2021
8 | Odour None Fishy H,S Other V ifnple Report W-965 A
Particulars of sample
9 s Lake Water Sample Sample No. W-965
Water Quality Criteria
:' g Parameters Unit Result Test Method
A B C D E
1 | Total Fixed Solids mg/L - - - - - 92 IS 3025 (Part 18)
INFERENCE | Class “ D” - Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-965 dated 04-08-2021 shall also be read for declaration

of Inference of the sample Tested.

---End of Report

1’ Secfion Head
Water Testing Laboratory

- &
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LUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY
ISONEC 17025 Accredited

Email: centrallab@kspcb.goyv.in
Website : http://kspcb. gov.in

£ SR A0, AepST”,

2. ‘'S, 0F, o8 0%,
BTTNCE, eforiviado-Be0000
K.S.P.C B, “Nisarga Bhavan”
7" D Cross, Thimmaiah Road,

Testing Laboratory by NABL Vide Certificate Number TC-5487  Shivanagar, Bangalore — 560079
I1SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)

Date: 04-08-2021
1 | Date & time of Sample taken | Date | 28-07-2021 | Type of Water Body | Lake Page 1of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake Near Fishering Center Sri. R.Padmanabhan, EO,
RO: Bng City East
Visibl t Di i :
. Prlts);( ir;i]tsymucn ischarge in | oo Moderate | High Other v | Completed by Scientific Assistant
4 | Weather Cloudy | ClearV Wwindy | Raining Verified by: DSO
5 | Depth of water body (meter) | <50cm | 50-100cm v [ >100 cm | Flood AGENCY: KARNATAKA
Date of
R Cattle Melon rare Other
6 | Human Activities Wading | Farming Fishing Boating commencement 28-07-2021
of test
; Date of
7 | Colour Clear Turbid GreenV | Brown comspletion of et 03-08-2021
8 | Odour None Fishy H,S Other ¥ ]S;:’mple Report W-966
Particulars of sample :
B e Lake Water Sample Sample No. W-966
St Water Quality Criteria
No Parameters Unit Result Test Method
A B C D E
1 | Temperature °C - - . . - 25 Thermometric
2 | pH@25°C s 6.5-8.5 65-8.5 6090 | 6585 | 6085 8.3 IS 3025 (Part 11)
3 Conductivity@25° c ps/cm - - - - 2250 367 1S 3025 (Part 14)
. MPN APHA 23" edition
4 | Total Coliform noosi 1+ 50 500 5000 | - - 1600x10° | 5571 A, B,C). 9-68 to 9-75
500 ol s
: APHA 23" edition (9221 E,D).
; MPN (Desirable)
5 | Fecal Coliform /100ml - 2500 (Max E . - 110x10° 9-7710 9-78
permissible)
6 | Total Suspended Solids mg/L - - - - - 68 1S 3025 (Part 17)
7 | Total Kjeldahl Nitrogen | ML | - - : - ] 0.25 IS 3025 (Part 34)
8 | Dissolved Oxygen mg/L 6 5 4 4 . 4.1 IS 3025 (Part 38)
Biochemical Oxygen - - 1S 3025 (Part 44
9 e 27°C) | ™l 2 3 3 15 ( )
Chemical Oxygen . - . . “ 160 IS 3025 (Part 58
" Demand . ¢ )
11 | Boronas B mg/L | - - - E 2.0 BDL | APHA 23" edition (4500-B B)
12 | Nitrate as N mg/L. - - - - - 3.36 1S 3025 (Part 34)
13 | Ammonia as N mg/L - - - - - 0.18 1S 3025 (Part 34)

P.T.O
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Page 2 of 3

14 | Turbidity mg/L - - - - 60.6 IS 3025 (Part 10)
15 | Total Hardness as CaCO; mg/L - - - - 80 IS 3025 (Part 21)
16 | Calcium as CaCO; mg/L - - - - 48 IS 3025 (Part 40)
17 | Magnesium mg/L - - - - T IS 3025 (Part 46)
18 | Chloride as Cl mg/l | - - . - 56 IS 3025 (Part 32)
19 | Sodium as Na mg/L - - - - 55 IS 3025 (Part 45)
20 | Potassium as K mg/L - - - - 17 IS 3025 (Part 45)
21 | Sulphate as SO, mgL | - - - - - 8.0 IS 3025 (Part 24)
22 | p- Alkalinity mgl | - . . . Nil

IS 3025 (Part 23)
23 | Total Alkalinity as CaCO, mglL | - - » - 76
24 | Total Dissolved Solids mg/L - - - - 246 IS 3025 (Part 16)
25 | Total Phosphate as P mg/L - - - - BDL IS 3025 (Part 31)
26 | Fluoride as F mg/L - - - - 0.1 IS 3025 (Part 60)
27 | Copper as Cu mg/L - - - - 0.056
28 | Zincas Zn mg/L - - - - 0.097
29 | Nickel as Ni mg/L - - - - 0.127
30 | Manganese as Mn mg/L - - - - 0.480

APHA 23" edition (3125B)

31 | Total Chromium as Cr mg/L - - - - 0.283
32 | Iron as Fe mg/L - - - - 5.79
33 | Cadmium as Cd mg/L - - - - BDL
34 | Lead as Pb mg/L - - B - 0.023
INFERENCE | Class “ D” - Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-966A dated 04-08-2021 shall also be read for declaration
of Inference of the sample Tested.
2. The above results pertain only to the sample tested.

3. The report shall not be reproduced without the written a
4. Samples will be stored for a period of 10 da
5. Decision Rule: “Statement of conformity / non conformit

standard stipulated by regulatory authority™.
6. BDL: Below Detection Level in mg/L.
Boron as B:0.1: Total Phosphate as P:0.05; Cadmium as Cd:0.001.

pproval of the laboratory.

ys from the date of issue of report.
y applies only to test results as per

”

Authorized Signatory (Chemical & Biological)

--—-End of Report-—

(Gouri Golsangi)

Assistant Scientific Officer

Y
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ANALYSIS REPORT ( NON ACCREDITED PARAMETERS)

Date: 04-08-2021

Date & time of Sample taken | Date | 28-07-2021 | Type of Water Body | Lake Page 3 of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake Near Fishering Center Sri. R.Padmanabhan, EO,
RO: Bng City East
3 | pisible Bffluent Discharge in | None | Moderate | High | Other ¥ | Completed by Scientific Assistant
ty
4 | Weather Cloudy |Cleary  |Windy |Raining | Verified by: Deputy Sclontific
Officer
5 | Depth of water body (meter) | <50cm | 50-100cm V | >100 cm | Flood AGENCY: KARNATAKA
Date of
g saz Cattle Melon iy Other
6 | Human Activities Wading | Farming Fishing Boating J :gr:;gencemem 28-07-2021
: Date of
7 | Colour Clear Turbid GreenV | Brown completion of test 03-08-2021
8 | Odour None | Fishy HS | Othery | 3ampleRepor W-966 A
Particulars of sample
9 SR Lake Water Sample Sample No. W-966
Water Quality Criteria
::; Parameters Unit Result Test Method
A B C D E
1 | Total Fixed Solids mg/L - - - = - 90 IS 3025 (Part 18)
INFERENCE | Class “ D” — Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-966 dated 04-08-2021 shall also be read for declaration

of Inference of the sample Tested.

---End of Report

2{( Section Head
Water Testing Laboratory

- B




Email:centrallab@kspcb.gov.in
Website : http://kspcb. gov.in
s.mmhmo.,'ma“.
KARNATAKA STATE POLLUTION CONTROL BOARD & e ‘@'TRosd, 0%, 3308, OF,
CENTRAL ENVIRONMENTAL LABORATORY BmiricF, ortvad:-1L0050

K.S.P.C.B., “Nisarga Bhavan”
Legal 42(3V87.E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY 7" D Cross, Thimmaiah Road,
ISONEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487  Shivanagar, Bangalore — 560079

SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)
Date: 04-08-2021

| | Date & time of Sample taken | Date 28-07-2021 | Type of Water Body Lake Page 1of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake near Kalyani Sri. R.Padmanabhan, EO,
RO: Bng City East
3 g::ﬂ?le lEfﬂuent Discharge In | Njone Moderate High Other ¥ Completed by Scientific Assistant
ximity
4 | Weather Cloudy | ClearV Windy | Raining Verified by: DSO
5 | Depth of water body (meter) <50cm | 50-100cm | >100cm | Flood AGENCY: KARNATAKA
Date of
p— Cattle Melon i=taa Other
6 | Human Activities Wading | Farming Fishing | goatin I~ commencement 28-07-2021
of test
. Date of
7 | Colour Clear Turbid GreenV | Brown completion of test 03-08-2021
g | Odour None | Fishy H,S Other Y ]Sﬁ“"‘e Report W-967
Particulars of sample
9 | collected Lake Water Sample Sample No. W-967
SL Water Quality Criteria
No Parameters Unit Result Test Method
A B C D E
1 | Temperature g - - - - - 25 Thermometric
2 | pH@25°C : 65-8.5 65-8.5 6090 | 6585 | 6085 8.5 1S 3025 (Part 11)
3 | Conductivity@25’ C ps/cm - - - - 2250 366 1S 3025 (Part 14)
. MPN APHA 23" edition
4 | Total Coliform /100m 50 500 5000 - - 16000 (9221 A, B,C). 9-68 0 9-75
500 id L 3343 .
. APHA 23" edition (9221 E,D).
: MPN (Desirable)
5 Fecal COlerﬂn /100ml - 2500 (Max - o - 1500 9.77 to 9-78
permissible)
6 | Total Suspended Solids | mg/L - - - - - 7 IS 3025 (Part 17)
7 | Total Kjeldahl Nitrogen | ™L | - E - . r 0.21 1S 3025 (Part 34)
Biochemical Oxygen X = Part 44
g | B days @ 27°C) mgl | 2 3 3 16 IS 3025 (Part 44)
Chemical Oxygen ; ‘ - . . 168 1S 3025 (Part 58
10} Demand mg/L ( )
11 | Boronas B mg/L - - - E 2.0 BDL APHA 23" edition (4500-B B)
12 | Nitrate as N mg/L - = = = - 3.38 IS 3025 (Part 34)
13 | Ammonia as N mg/L - - - - - 0.14 IS 3025 (Part 34)

P.T.O
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Page 2 of 3

14 | Turbidity mg/L - - - - 59.6 IS 3025 (Part 10)
15 | Total Hardness as CaCO; mg/L - - - - 76 IS 3025 (Part 21)
16 | Calcium as CaCO, mg/L - E - - 44 IS 3025 (Part 40)
17 | Magnesium mg/L - - - - 7.7 IS 3025 (Part 46)
18 | Chloride as Cl mg/L - - - - 56 IS 3025 (Part 32)
19 | Sodium as Na mg/L - - - - 55 IS 3025 (Part 45)
20 | Potassiumas K mg/L - - . - 17 IS 3025 (Part 45)
21 | Sulphate as SO, mg/L - - - - 8.0 IS 3025 (Part 24)
22 | p- Alkalinity mg/L - - - - 8.0

IS 3025 (Part 23)
23 | Total Alkalinity as CaCOs mg/L - - - . 92
24 | Total Dissolved Solids mg/L - - - - 244 IS 3025 (Part 16)
25 | Total Phosphate as P mg/L - - - - BDL IS 3025 (Part 31)
26 | Fluoride as F mg/L - - - - 0.1 IS 3025 (Part 60)
27 | Copper as Cu mg/L - - - - 0.004
28 | Zincas Zn mg/L - - - - 0.011
29 | Nickel as Ni mg/L - - - - 0.011
30 | Manganese as Mn mg/L - - - - 0.073

APHA 23" edition (3125B)

31 | Total Chromium as Cr mg/L - - - - 0.011
32 | Ironas Fe mg/L - - - - 2.160
33 | Cadmium as Cd mg/L - - - - BDL
34 | Leadas Pb mg/L - - - - 0.003
INFERENCE | Class “ D” - Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-967A dated 04-08-2021 shall also be read for declaration
of Inference of the sample Tested.
2. The above results pertain only to the sample tested.
3. The report shall not be reproduced without the written approval of the laboratory.
4. Samples will be stored for a period of 10 days from the date of issue of report.
5. Decision Rule: “Statement of conformity / non conformity applies only to test results as per
standard stipulated by regulatory authority”.
6. BDL: Below Detection Level in mg/L.
Boron as B:0.1: Total Phosphate as P:0.05; Cadmium as Cd:0.001.

Authorized Signat6ry (Chemical & Biological)

(Gouri Golsangi)

Assistant Scientific Officer

---End of Report—-- ’9,
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ANALYSIS REPORT ( NON ACCREDITED PARAMETERS)

Date: 04-08-2021
Date & iime of Sample taken | Date | 28-07-2021 Type of Water Body | Lake Page 3 of 3
SAMPLE COLLECTED BY :
2 | Name of Monitoring Station | Ulsoor Lake near Kalyani Sri. R.Padmanabhan, EO,
RO: Bng City East
3 l‘,’r‘;;';ﬁ;m“e“‘ Discharge® | None | Moderate | High | Other + Completed by Scientific Assistant
4 | Weather Cloudy |Cleary | Windy |Raining | Verified by: Dety Scleniific
Officer
5 | Depth of water body (meter) | <50cm | 50-100cm vV | >100 em Flood AGENCY: KARNATAKA
Date of
el Cattle Melon . Other
6 | Human Activities Wading | Farming Fishing Boating ¥ z(f)_gencement 28-07-2021
. Date of
7 | Colour Clear Turbid GreenV | Brown o et 03-08-2021
8 | Odour None Fishy H,S Other v :;:)m ple Report W-967 A
Particulars of sample -
9 ciklaaint Lake Water Sample Sample No. W-967
Water Quality Criteria
:‘; Parameters Unit Result Test Method
A B C D E
1 | Total Fixed Solids mg/L - - - - - 86 IS 3025 (Part 18)

INFERENCE | Class “ D” - Propagation of Wild Life, Fisheries as per Primary water quality criteria-CPCB.

Note: 1. Additional analysis report No: W-967 dated 04-08-2021 shall also be read for declaration
of Inference of the sample Tested.

{+( Settion Head
Water Testing Laboratory
---End of Report - 8
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